
Un-starred Question No. 62 (14116/592) Ch. Aftab Ahmed (Nuh)

Witt the Home Minister be pteased to State:

a) the number of times togetherwith the detaits of ptaces where the
Section-144 is imposed in State from the year 2015 ti[[ to date;

b) The number of times togetherwith the detaits of ptaces where the
internet services have been discontinued in State during the above said
period atongwith the detaits thereof?

Reply: SHRI ANIL VlJ, HOME MINISTER, HARYANA

Sir, a statement is laid on the table of the House.

a) The detaits of ptaces where the Section-144is imposed in State from the
year 2015 titt to date is ptaced at Annexure-'A'.

b) The detaits of ptaces where the internet services have been

discontinued in State during the above said period is ptaced at
Annexure-'B'.
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Annexure-A
a) Distict wise detaits of places where the Section 144 imposed in the State:-

District Panchkula

Sr.
No.

Period of
imposition of
Secttion 144

Purpose Place Where the
section 144 was
imposed

1 01.01.20't5 New year Clebration Entire district
Panchkula

2 12.01.2015 Checking of cyber cafes, hotels cctv etc Entire district
Panchkula

3 26.01.2015 Republic Day Entire district
Panchkula

4 26.01.2015 To ban China dowry manza. Entire district
Panchkuta

5 12.02.2015 On the retease of MSG movie Entire district
Panchkuta

6 02.03.2015 Mining Ban Entire district
Panchkuta

7 02.03.2015 Stop Monkies to coming NationaI Highway. Entire district
Panchkula

8 02.03.2015 Checking of cyber cafes, hotels cctv etc Entire district
Panchkula

9 02.03.2015 Reg tenant verification (terrorist activities) Entire district
Panchkuta

10 02.03.2015 Orders near atl rivers, rivutet, stream, drain etc
in the season of Monsoon.

Within 20 meter of
rivers, streams etc.

11 03.03.2015 BSEH Exam Within 0.5 KM of Exam
Centres

12 03.04.2015 Dharna Within 1 KM Dharna
qround

13 09.05.2015 Mining Ban Entire district
Panchkuta

14 09.05.2015 Stop Monkies to coming National Highway. Entire district
Panchkuta

15 09.05.2015 Checking of cyber cafes, hotets cctv etc Entire district
Panchkuta

16 09.05.2015 Reg tenant verification (terrorist activities) Entire district
Panchkuta

17 09.05.2015 Orders near atl rivers, rivutet, stream, drain etc
in the season of Monsoon.

Within 20 meter of
rivers, streams etc.

18 30.05.2015 Exam Within 0.5 KM of Exam
Centres

19 02-07-7015 Agitation in distt panchkuta Entire District
Panchkuta

20 02.07.2.015 Mining Ban Entire District
Panchkuta

21 02-07-2015 Bank, ATM, Jewettery Shops etc. Entire District
Panchkuta

22 14.07.7015 Agitation Entire District
Panchkuta

23 09.08.2015 HSSC Exam Within 0.5 K.M. from
the Exam Centres

24 15.08.2015 lndependance Day Entire District
Panchkula

25 23.08.20'r5 HSSC Exam Within 0.5 K.M. from
the Exam Centres

76 03.09.2015 To ban Hookah Bar Entire District
Panchkuta

27 03.09.2015 Bank, ATM, Jewettery Shops etc. Entire District
Panchkula

28 03.09.2015 To ban China Manja Entire District
Panchkuta

29 03.09.2015 Pouttry farm Entire District
Panchkuta

30 03.09.2015 Regarding Tenant Verifications (Terrorist
Activities)

Entire Panchkuta

3'l 29.09.2015 to
21.10.2015

HBSE Exam Within 0.5 K.M. from
the Exam Centres

32 01 .10.201 5 To stop monkeys for coming on highways Entire Panchkula



33 01 .10.201 5 Mining operation Entire Panchkuta
34 01 .10.201 5 Regarding Bank, ATM, Hotel etc. Entire Panchkuta
35 01 .'t0.201 5 Bank, ATM, Jewettery Shops etc. Entire Panchkuta
36 01 .10.201 5 Dharna Entire Panchkuta
37 01 .10.201 5 Petrol Pump Entire Panchkuta
38 01 .10.201 5 Cyber Cafe Entire Panchkula
39 31.12.7015 New Year Entire Panchkula
40 10-01 -2016 Panchayat Election 201 6 Within 1 K.M. from the

pottine booth.
41 10-01-2016 Fire Arms Entire District

Panchkuta
42 15-01-2016 To stop monkeys for coming on highways Entire District

Panchkuta
43 15-01-2016 Mining operation Within 'l K.M. from the

mininq area.
44 17-01-2016 Regarding Bank, ATM, Hotel etc. Entire District

Panchkuta
45 26.01.2016 Republic Day Entire District

Panchkuta
46 27-01-2016 Counting Panchayat election Within 1 K.M. from the

countinq booth.
47 14-02-2016 TGT Exams Within 0.5 K.M. from

the Exam Centres
48 21-02-2016 Jaat Agitation Entire District

Panchkuta
49 0B-03-2016 to

29-03-2016
HBSE Exams Within 0.5 K.M. from

the Exam Centres
50 09-03-201 6 Law and order situations at Petrol Pumps Entire District

Panchkuta
51 09-03-201 6 Tenant/ paying Guest Verification Entire District

Panchkuta
57 09-03-2016 Banks, ATMs etc. Entire District

Panchkula
53 23-03-2016 For sate of synthetic colour Entire District

Panchkuta
54 21-04-2016 For agitation in panchkula Entire District

Panchkula

55 21-04-7016 Monkey feed cases Entire District
Panchkuta

56 21-04-2016 Bank, ATM, Jewettery Shops, Hotets etc. Entire District
Panchkuta

57 21-04-2016 Hookah bar Entire District
Panchkuta

58 24-04-2016 Regarding ban of using china manja. Entire District
Panchkula

59 28.04.7016 HSSC Exams Within 0.5 K.M. from
the Exam Centres

60 29-04-2016 JaiI Bharo Agitation Entire District
Panchkuta

61 23-05-2016 Pouttry farm Entire District
Panchkuta

62 23-05-2016 Agitation Entire District
Panchkula

63 03-06-2016 Jaat Arkansan Entire District
Panchkuta

64 18-06-2016 HTET Exams Within 0.5 K.M. from
the Exam Centres

65 28-06-2016 Hooke bar Entire District
Panchkuta

66 17 -07-2016 Firings ittegat in marriage Entire District
Panchkuta

67 18-07-2016 Bank ATM Entire District
Panchkuta

68 18-07-2016 Jaat Arkansan Entire District
Panchkula

69 18-07-2016 Agitation Entire District
Panchkuta

70 21-07-2016 Kavad Meta Entire District
Panchkuta

71 30-07-2016 Exams Within 0.5 K.M. from
the Exam Centres
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72 15.08.2016 lndependence Day Entire District
Panchkula

73 27-08-2016 HPSC Exams Within 0.5 K.M. from
the Exam Centres

74 24-09-2016 Firings ittegat in marriage Entire District
Panchkula

75 24-09-2016 itlegat mining Entire District
Panchkuta

76 09-1 0-201 6 Ban of harvesting by combine Entire District
Panchkuta

77 09-10-7016 Ban of burning wheat waste Entire District
Panchkula

78 19-12-7016 Firings ittegal in marriage Entire District
Panchkuta

79 31.12.2016 New Year Entire District
Panchkuta

80 13.01.2017 HPSC Exam Within 0.5 KM of Exam
Centres

81 26.01.2017 Repubtic Day Entire District
Panchkula

82 29.01.7017 HPSC Exam Within 0.5 KM of Exam
Centres

83 26.02.2017 Exams Within 0.5 KM of Exam
Centres

84 07.03.701V HSSC Exam within 0.5 KM of Exam
Centres

85 11.04.2017 To stop firing of wheat wastes. Entire District
Panchkula

86 12.06.2017 Checking of shops, matls etc reg jaat agitation Entire District
Panchkuta

87 16-07-2017 Exams Within 0.5 K.M. from
the Exam Centres

BB 21-07-2017 Exams Within 0.5 K.M. from
the Exam Centres

89 77-07-2017 Exams Within 0.5 K.M. from
the Exam Centres

90 22.08.2017 to
27.08.2017

Hearing of Baba Ram Rahim in the CBI Court
Panchkula.

Entire District
Panchkuta

91 o2-08-2017 HSSC Exams Within 0.5 K.M. from
the Exam Centres

92 15.08.2017 lndependence Day Entire District
Panchkuta

93 18-08-7017 Hearing of Baba Ram Rahim in the CBI Court
Panchkuta.

Entire District
Panchkuta

94 24.08.7017 to
27.08.2017

Hearing of Baba Ram Rahim in the CBI Court
Panchkula.

Entire District
Panchkuta

95 78.08.2017 to
30.09.2017

Account of verdict in the rape case and
conviction of Baba
Ram Rahim in the CBI Court Panchkula.

Entire District
Panchkuta

96 14-10-2017 Crackers and fireworks at Diwati Entire District
Panchkula

97 31.12.2017 New Year Entire District
Panchkuta

98 26.01.2018 Repubtic Day Entire District
Panchkuta

99 13.06.2018 Orders near atl rivers, rivutet, stream, drain etc
in the season of Monsoon.

Within 20 meter of
rivers, streams etc.

100 19.07 .2018 Firings ittegat in marriage Entire District
Panchkuta

101 15.08.2018 lndependence day Entire District
Panchkuta

102 17 .09.7018 Bank ATM Entire District
Panchkula

't03 05.'l 't .2018 Deepawati Entire District
Panchkuta

104 01.12.2018 Exam Within 0.5 K.M. from
the Exam Centres

105 31.12.7018 New Year Entire District
Panchkuta

106 11.01.2019 VC of Baba Ram Rahim Entire District
Panchkula

107 16.01.2019 Hearinq of Baba Ram Rahim in the CBI Court Entire District



Panchkuta. Panchkuta
108 26.01.2019 Repubtic Day Entire District

Panchkuta
109 76.03.2019 HCS Exam Within 0.5 KM of Exam

Centres
110 10.05.2019 Lok Sabha Etection Entire District

Panchkula
111 25.05.2019 HPSC Exam Within 0.5 KM of Exam

Centres
112 10.06.2019 CM Visit Within 1 K.M. from the

VCNUC

1 't3 1 5.08.2019 lndependence Day Entire District
Panchkuta

114 31.12.2019 New Year Entire District
Panchkuta

115 10-01-2020 Banner/poster ban Entire District
Panchkula

116 14.01.2020 Reg. Hotel Dhabas, Restaurant stop ittegat
activities.

Entire District
Panchkula

117 27.01.2020 HPSC Exam Within 0.5 KM of Exam
Centres

118 14.02.2020 CBSE Exam Within 0.5 KM of Exam
Centres

119 22.03.2020 Reg Covid-'19 Entire District
Panchkula

120 27.10.2020 BSEH Exam Within 0.5 KM of Exam
Centres

121 76.11.7070 Kisan Agitation Entire District
Panchkuta

122 30.17.2070 HTET Exam Within 0.5 KM of Exam
Centres

123 To stop firing in cetebration like marriages etc. Entire District
Panchkuta

124 29-09-2021 Hon'bte CM Programme at Tau Devi La[ Stadium,
Sector-3, PKL

Within 'l K.M. from the
VCNUE

175 08-10-2021 MDC Tempte Within 1 K.M. from the
Temple

126 22-10-2021 Hon'bte CM Programme at PWD Rest House,
Sector-1, PKL

Within 1 K.M. from the
VCNUC

177 28-10-2021 Hon'bte CM Programme at Gymkhana Club, MDC,
PKL

Within'l K.M. from
venue

the

128 31.10.2071 Hon'ble CM Programme at lndradhanush
Audutorium, Sector-5, PKL

Within 1 K.M. from the
venue

129 31-10-2021 to
o7-11-2021

Exam HSSC Mate Constabte GD. Within 0.5 K.M. from
the Exam Centres

130 08-11-2021 Hon'ble CM Programme at PWD Rest House,
Sector-1, PKL

Within 1 K.M. from
venue

the

131 07.12.2021 Hon'bte CM Programme at Prade Ground, Sector-
5, PKL

Within 'l K.M. from the
venue

132 07-01-2022 Hon'ble CM Programme at Tau Devi La[ Stadium,
Sector-3, PKL

Within 'l K.M. from the
venue

133 07-01-2022 Hon'bte CM Programme at MDC Temple, PKL Within 1 K.M. from the
venue

134 21-01-2022 Hon'ble CM Programme at PWD Rest House,
Sector-1, PKL

Within 1 K.M. from the
venue

135 23-01-2022 Hon'bte CM Programme at PWD Rest House,
Sector-1, PKL

Within 1 K.M. from the
venue

136 26-01-2022 Hon'bte Governor Programme at Prade Ground,
Sector-5, PKL

Within 1 K.M. from the
venue

137 05-02-2022 Hon'bte CM Programme at Gymkhana Ctub, MDC,
PKL

Within 1 K.M. from the
VENUC

138 23-03-2027 Hon'ble CM Programme at Community Centre,
Sector-7, PKL

Within 'l K.M. from the
venue

139 10-04-2022 Hon'bte CM Programme at Tau Devi La[ Stadium,
Sector-3, PKL

Within 1 K.M. from the
venue

140 07-05-2022 Hon'bte CM Programme at lndradhanush
Audutorium, Sector-5, PKL

Within 1 K.M. from the
VCNUC

141 01-06-2022 Hon'bte CM Programme at BJP Office, MDC, PKL Within 1 K.M. from the
venue

142 2'8-06-7022 Hon'ble CM Programme at Yadwinder Garden
Pinjore, PKL

Within 1 K.M. from the
VCNUC

143 z8-06-2022 Hon'ble CM Programme at PWD Rest House, Within 'l K.M. from the
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Sector-1, PKL VENUE

144 79-06-2022 to
30-09-2022

for ban in swimming in river, pond etc. Within 1 K.M. from
rivers, pond etc.

145 20-07-2022-19-
09-2022

Regarding Tenant Verifications (Terrorist
Activities)

Entire Panchkula

146 21-07-2072 Hon'bte CM Programme at PWD Rest House,
Sector-1, PKL

Within 1 K.M. from the
VCNUC

147 24-07-7072 HPSC Exam (HCS Pre) Within 0.5 K.M. from
the Exam Centres

148 17-08-2022 Hon'bte CM Programme at lndradhanush
Audutorium, Sector-5, PKL

Within 1 K.M. from the
VENUE

149 29-08-2022 Regarding Lamfi disease of Animats like cows,
buffatoes etc.

Entire Panchkula

150 30-09-2022 Hon'bte CM Programme at PWD Rest House,
Sector-1, PKL

Within 1 K.M. from the
VCNUC

151 01-10-2072 Hon'ble CM Programme at PWD Rest House,
Sector-1, PKL

Within 1 K.M. from the
venue

157 06-10-2022 Hon'ble CM Programme at BJP Office, MDC, PKL Within 1 K.M. from the
venue

153 23-10-7022 Hon'bte CM Programme at Vittage-Thapti, Morni,
PKL

Within 1 K.M. from the
venue

154 79-10-2022 to
01-11-2022

HPSC Exams Within 0.5 K.M. from
the Exam Centres

155 31-10-2077 Hon'bte CM Programme at Basotan Pinjore, PKL Within 1 K.M. from the
VENUE

156 27-11-7027 Counting of Votes Panchayat Raj Etection BDO

office, Pinjore, Raipur Rani, Govt. CoItege
Barwata

Within 'l K.M. from the
venue

't57 03-12-2072 to
04-17-2022

HTET Exam Within 1 K.M. from the
venue

158 05.12.2022 Calt for Gherao of Residence of Hon'bte CM

Haryana by Haryana Roadways dismissed Workers
Entire District
Panchkula

159 05-12-2022 Hon'bte CM Programme at PWD Rest House,
Sector-1, PKL

Within 1 K.M. from the
VCNUE

160 25-17.-2077 Hon'bte CM Programme at Red Bishop, Sector-1,
PKL

Within 1 K.M. from
venue

the

161 26.12.2072 Catt for Gherao of Haryana Vidhan Sabha
Chandigarh by Haryana Gramin Safai karamchari
workers Union.

Entire District
Panchkuta

162 77.17.2027 Catt for Gherao of Haryana Vidhan Sabha
Chandigarh by Aasha Workers and Saamajik
Chikitsak Union

Entire District
Panchkuta

'163 31-12-2022 to
01-01-2023

HSSC Exam Various Posts Within 0.5 K.M. from
the Exam Centres

164 15.01.2023 HPSC Exam Within 0.5 KM of Exam
Centres

165 26.01.2023 Republic Day Entire District
Panchkula

166 06.02.7073 CM Haryana Visit Within 01 KM of venue
167 73.02.2023 Catt for Gherao of Haryana Vidhan Sabha

Chandiearh by Youth Conqress.
Entire District
Panchkuta

't68 27.02.2023 to
28.03.2023
(Except 05, 08,
11, 12, 19, 23
and 26 March
7023\

BSEH Exams Within 0.5 KM of Exam
Centres

169 0't.03.2023 Catt for Gherao of Haryana Vidhan Sabha
Chandiearh bv Sarpanch/Panches

Entire District
Panchkuta

170 17.03.2023 Catt for Gherao of Haryana Vidhan Sabha
Chandiearh by Sarpanch / Panches

Entire District
Panchkula

171 18.03.2023 CM Haryana Visit Within 0'l KM of venue
172 71.03.2023 Cat[ for Gherao of Residence of Hon'bte CM

Harvana bv Labour Union
Entire District
Panchkuta

173 30.03.2023 CM Haryana Visit Within 01 KM of venue
174 31.03.2023 G-20 Dinner Cetebration Within 01 KM of venue
175 26.04.2023 CM Harvana Visit Within 01 KM of venue
176 27.04.2023 CM Haryana Visit Within 01 KM of venue
177 29.04.2023 &

30.04.2023
HSSC Exam Within 0.5 KM of Exam

Centres
178 30.04.2023 CM Haryana Visit Within 01 KM of venue
179 05.0s.2023 CM Haryana Visit Within 01 KM of venue



'180 21.05.2023 HPSC Exam Within 0.5 KM of Exam
Centres

181 23.05.7023 to
21.07.2023

To ban Hookah Bars Entire District
Panchkuta

182 29.05.2023 CM Haryana Visit Within 01 KM of venue
183 25.06.2023 to

30.09.2023
Orders near a[[ rivers, rivulet, stream, drain etc
in the season of Monsoon.

Within 20 meter of
rivers, streams etc.

184 26.06.2023 HPSC Exam Within 0.5 KM of Exam
Centres

185 26.06.2023 CM Harvana Visit Within 01 KM of venue
186 08-07-2023 Exams Within 0.5 K.M. from

the Exam Centres
187 09.07.2023 CM Haryana Visit Within 01 KM of venue
'188 20.07.2023 to

17.09.2023
To ban Heavy Vehicles in city area City Area

189 22.07.2023 to
19.09.2023

To ban Hookah Bars Entire District
Panchkuta

190 23.07.2023 Chandigarh Potice Exam Within 0.5 KM of Exam
Centre

191 Breaking of Banks/strong rooms Entire District
Panchkula

192 26.07.2073 to
23.08.2023

BSEH Exam Within 0.5 KM of Exam
Centres

193 06.08.2023 &
07.08.2023

HSSC Exam Within 0.5 KM of Exam
Centres

194 15.08.2023 lndependence Day Entire District
Panchkuta

195 20.08.2023 HPSC Exam Within 0.5 KM of Exam
Centres

196 12.08.2023 &
13.08.2023

HPSC Exam Within 0.5 KM of Exam
Centres

197 24-08-2023 Hearing of Baba Ram Rahim in the CBI Court
Panchkula.

Entire District
Panchkuta

198 24-08-2023 Mobite Network Entire District
Panchkuta

199 25-08-7023 Hearing of Baba Ram Rahim in the CBI Court
Panchkuta.

Entire District
Panchkula

200 02-09-2023 Stride in lndia Entire District
Panchkuta

201 08-09-2023 Exam of Haryana Education Board Within 0.5 K.M. from
the Exam Centres

702 24-09-2023 Petrol Pump Entire District
Panchkuta

203 24-09-2023 Bank ATM Entire District
Panchkula

District Ambala.

Sr.
No.

of
of

Period
imposition
Section 144

Purpose Places where the
section 144 was
imposed

1. 20.01.2015 to
19.04.2015

Ban of Chinese String (Dori) District Ambata

2. 13.07.2015 Reteasing of Messenger of GOD (MSG) Fitm District Ambata
3. 18.03.2015

('10:00 PM to
06:00 AM)

Restriction on the use of DJ and Loud speakers District Ambala

4. 18.03.2015 Regarding not provide the petrot/diesel to the
owner of vehicte havinq no reqistration number.

District Ambata

5. 18.03.2015 Prohibiting the use of cyber cafe by unknown
persons

District Ambata

6. 18.03.201 5 Prohibitine of itteeal mininq District Ambata
7. 06.04.2015 Two

months
Report about/private servants, tenants and
pavinq quests

District Ambala.

8. 11.07.2015 Durinq Dharna of Guest Faculty Teachers District Ambata.
9. 15.07.2015 catl to protesting surptus Guest Teachers for

recaItinq the termination order
District Ambata

10. 29.07.2015 Regarding Kawad Shivir distance of 50 Gaj from
Road

District Ambata

11. 31.07.2015 CCTV cameras instatted in and around a[[ the
Banks, ATM, Malls etc.

District Ambala

12. 31.07.2015 Ittegat mining District Ambata
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13. 31.07.2015 Att the mobite company SIM card selters in the
district shat[ obtain vatid authentic residential
proof.

District Ambata

14. 19.08.201 5 Khap Panchavats Dhrnas of [arqe scate protest District Ambata
15. 01 .09.2015-

03.09.2015
Strike Sarv Karmchari Sangh Haryana Emptoyees
on 02.09.2015

District Ambata

16. '15.09.2015 Report about/private seryants, tenants and
payinq quests

District Ambala

17. 15.09.201 5 Prohibition of Hooka and serving of Nicotine in
Liquid form in Restaurents, Cafes etc.

District Ambala

18. 15.09.2015 Restriction on the use of DJ and Loud speakers District Ambata
19. 15.09.2015 Ban the storage, sate and purchase of Chinese

String (Dori)
District Ambata

20. 19.09.2015 Voting for Panchayat Genera Etections 2015
04,11 ,18-10.201 5

District Ambala

21. 28.10.7015-
30.10.201 5

burning on fietds crop residue to stop air
potlution

District Ambata

72. 29.09.2015-
21.10.2015

During exams of HBSE District Ambata

73. 30.09.2015-
21.10.2015

HBSE Exams District Ambata

24. 30.09.2015-
29.11.2015

Stop harvesting the crop from 7 pm to'10 am (

containing high moisture)
District Ambala

25. 12.10.7015 CCTV cameras instatted in and around att the
Banks, ATM, Matls etc.

District Ambata

26. 12.10.2015 Prohibiting the use of cyber cafe by unknown
persons

District Ambata

27. 12.10.7015 Att the mobite company SIM card setlers in the
district shatI obtain vatid authentic residentiaI
proof.

District Ambata

28. 17.10.2015 Itteeat mininq District Ambata
79. 18.10.201 5 CCTV cameras instatted in and around atl the

gurudwara, Mandir, Banks, ATM, Matts etc.
District Ambata

30. 20.10.2015 CCTV cameras instalted in and around att the
gurudwara, Mandir, Banks, ATM, Matts etc. during
recent agitation in Punjab due to religious
sentiments

District Ambata

31. 14.11.2015 During HBSE Exams District Ambala
32. 26.10.2015-

20.12.2015
Ban of using fire crackers near oil instattations
etc.

District Ambala

33. 25.12.2015 Three wheeters drivers/owner wi[[ give identity District Ambata
34. 24.12.7015 Panchavat Genera etections 201 5 District Ambata
35. 08.01 .20't6 Etections of Panchas District Ambata
36. 11.01.2016 Etections of Panchas and Gram Sarpanches District Ambala
37. 17.01.2016 To report about domestic/privation servants,

tenants
District Ambata

38. 12.01.2016 Regarding not provide the petrol/diese[ to the
owner of vehicte and no reqistration number.

District Ambata

39. 13.07.7016 GPS System in SchoolVehicle District Ambata
40. 16.07.2016 to

26.07.2016
D.Ed. Exam District Ambata

41 27.06.2016 to
26.08.2016

Ban on sale of ftuid and thinner District Ambata

42. 27.06.2016 Dharna in atl Power Houses by HSEB Worker
Union

District Ambata

43. 28.08.2016 Examination of Mate Constabte District Ambala
44. 01.09.2016 HBSE Exam 2016 District Ambala
45. 22.09.2016 Election of Panch of Gram Panchayat District Ambata
46. 18.10.2016 Ban on Sate of Combat Pattern Cloth District Ambata
47. 27.10.2016 Dharna Driver District Ambata
48. 11 .11.7016 Exam of Cterk District Ambata
49. 13.17.7016 Exam of Post of StatisticaI Assistant District Ambata
50. 15.12.2016 Restriction of Asta on Marriage Patace District Ambata
51. 03.01.2017 Exam of staff Nurse District Ambata
52. 11.01.2017 Barricade during Road Construction District Ambata
53. 01.03.2017 HBSE Exam District Ambata
54. 17.03.2017 Jat Aeitation District Ambata
55. 12.04.2017 To stop burning on crop residue in fietd. District Ambata
56. 05.04.2017 To stop burning on crop residue in fietd. District Ambata
57. 04.05.2017 Exam of Water Pump Operator Grade-ll District Ambala
58. 12.05.2017 Itteeat encroachment Near Otd Anai Mandi District Ambata
59. 15.05.2017 Exam for the post of tracer District Ambata



60. 19.05.2017 Exam for the post of mundi supervisor District Ambata
61. 14.06.7017 Regarding not provide the petrot/diesel to the

owner of vehicte and no reqistration number
District Ambata

62. 14.06.2017 Report about/private seryants, tenants and
oavine quests

District Ambata

63. 23.06.2017 Regarding not provide the petrol/diese[ to the
owner of vehicle and no reqistration number

District Ambata

64. 22.06.2017 Examination for the post of computer heatth
service

District Ambala

65. 28.06.2017 CBT for the post of fietd inspector Hafed District Ambata
66. 28.06.2017 Panchayat Etection at Vittage Bihta,

Jawahargarh, Mattor etc.
District Ambata

67. 03.07.2017 Exam of HBSE District Ambata
68. 09.07 .2017 INLD Party catted not to enter the vehicle

Haryana coming from Punjab Border regarding
construction of SYL

District Ambata

69. 11 .07.2017 Exam for the post of Social Education and
Panchayat Officer

District Ambata

70. 18.07.7017 Exam HBSE District Ambata
71. 25.07.2017 Exam post of taxation inspector District Ambata
72. 02.08.2017 Exam post of heaw vehicte driver District Ambata
73. 10.08.2017 Exam post of Assistant Secretary District Ambata
74. 21.08.2017 Decision by Hon'ble CBI Court Panchkula in case

of Dera Sacha Sauda Head
District Ambata

75. 73.08.7017 Decision by Hon'ble CBI Court Panchkula in case
of Dera Sacha Sauda Regarding not provide the
petrot/dieset to the owner of vehicte and no
registration number

District Ambata

76. 24.08.2017 Trial faced by Dera Sacha Sauda District Ambata
77. 23.08.2017 Post of Forestor District Ambata
78. 21.08.2017 Announcement of Decision in case of Dera Sacha

Sauda Head
District Ambata

79. 25.08.2017 Trial faced by Dera Sacha Sauda District Ambata
80. 08.09.2017 Exam of conductor District Ambala
81. 19.09.2017 Exam of Sub lnspector District Ambala
82. 22.09.2017 Exam of Open Schoot HBSE District Ambala
83. 06.10.2017 Exam of Forestor District Ambala
84. 14.11.2017 Exam of Supervisor District Ambata
85. 01.17.7017 Exam of Excise lnspector District Ambala
86. 07.12.20'.t7 To stop heavy vehicle in Ambata City during

08:00 AM to 08:00 PM
District Ambala

87. 13.12.2017 Strike by NHM Emptovees District Ambata
88. 15.12.2017 HTET Exam District Ambala
89. 16.01.7018 Repubtic Dav District Ambata
90. 19.01 .2018 CCTV Surveittance District Ambata
91. 24.01.2018 Showing of Padmavati Fitm District Ambata
92. 22.02.2018 Ghero of Dethi Kisan Mahasanqh District Ambata
93. 01 .03.2018 HBSE Exam District Ambata
)4. 02.03.2018 Ban of Drone District Ambata
95. 30.03.2018 burning on fietds crop residue to stop air

poItution
District Ambata

96. 02.04.2018 Bharat Bandh SC/ST Act District Ambala
97. 06.04.2018 Bhim Rao Ambedkar Work Celebration District Ambala
98. 09.04.2018 Bharat Bandh OBC/GeneraI Caste District Ambata
99. 12.04.7018 Nanak Shah Fakir Fitm Akati Dat District Ambata
100 14.04.2018 Narainqarh Suear MiUs Protest bv Kisan District Ambala
101 13.04.2018 Bhim Rao Ambedkar Work Celebration District Ambata
102 15.04.2018 Naraingarh Suqar Mitts Protest by Kisan District Ambala
103 07.06.2018 Strike bv Kisan Union District Ambata
104 12.06.2018 Gherav bv Aasha Worker District Ambata
105 09.06.2018 Kisan Union Mahasangh hunger strike District Ambala
106 14.06.2018 Sarv Karamchari Saneh Strike District Ambata
107 25.06.2018 Haryana Roadways Workshop strike District Ambala
108 26.06.2018 Dharna PWD Worker Union District Ambata
109 30.06.2018 HBSE Exam District Ambata
110 06.o7.2018 Memorandum by Govt Teacher Sangh District Ambata
111 07.o7.2018 Gherav bv TGT/PGT Teacher District Ambata
112 12.07.2018 Jai[ Bharo Andolan by INLD District Ambata
1 '13 15.07.2018 Dharna Kisan Union Narainqarh Suqar Mitts District Ambata
114 13.07.2018 HBSE Exam District Ambata
115 14.07.2018 Dharna Kisan Union at Narainqarh Suqar Milts District Ambata
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116 18.07.2018 Dharna by Aasha Worker District Ambata
117 19.07 .7018 Motor Transporter Catted by Chakka Jam District Ambata
118 26.07.2018 Dharna Kisan Union Narainqarh Suear Mitts District Ambata
119 06.08.2018 Motor Transporter Catted bv Chakka Jam District Ambala
120 07.08.2018 Hunqer strike bv mother of session iudqe District Ambata
121 08.08.2018 Road Jam bv uncte of late rahul District Ambata
122 17.08.2018 Dharna by Roadways Haryana District Ambala
123 10.09.2018 Bharat Bandh by some political parties in rise of

petrol
District Ambata

124 08.09.2018 HBSE Exam District Ambala
125 10.09.2018 Bharat Bandh by some potiticat parties in rise of

petroI
District Ambata

126 17 .09.2018 JaiI Bharo Andotan District Ambala
127 28.09.2018 Ban of Drone District Ambala
128 27 .09.2018 Exam Laboratory Attendnent District Ambala
129 01 .10.2018 Strike by emptoyee of Municipat Corporation District Ambala
130 04.10.2018 Dharna bv Farmer District Ambala
131 1 5.10.2018 Etection of Student Union of Cotteee District Ambata
132 1 5.10.2018 Aeitation of haryaana Roadways Worker Union District Ambata
133 02.11.2018 Group D Exam District Ambala
134 29.11.2018 Sub lnspector Exam District Ambata
135 17.12.2018 Mate Constabte Exam District Ambata
136 27.12.2018 Female Constable Exam District Ambata
137 03.01 .2019 HTET Exam District Ambata
138 16.01.2019 Decision by Hon'bte CBI Court Panchkuta in case

of Press reporter Sh. Ram Chander Chattarpati
Shivaii

District Ambata

139 25.02.2019 CBSE Exam District Ambata
140 05.03.2019 HBSE Exam District Ambala
141 18.03.2019 Lok Sabha Etection District Ambata
142 26.03.2019 HCS Exam District Ambata
143 22.04.2019 burning on fietds crop residue to stop air

potlution
District Ambata

144 10.05.2019 Countins of Lok Sabha Etection District Ambata
145 27.05.2019 Counting of Lok Sabha Election District Ambala
146 08.07.2019 HBSE Exam District Ambala
147 28.08.2019 HBSE Exam District Ambala
148 24.09.2019 GeneraI Election of Vidhan Sabha District Ambata
149 19.09.7019 Exam of Clerk District Ambata
150 14.10.2019 burning on fietds crop residue to stop air

pottution
District Ambata

151 14.10.2019 Counting Vidhan Sabha Etection District Ambala
157 11.10.2019 GeneraI Etection ot Vidhan Sabha District Ambata
153 04.11.2019 Post of Cterk in Court District Ambala
154 09.11 .2019 Wake of case ayodhya and dispute decision of

Hon'bte SuDreme Court
District Ambala

155 07.11.7019 HTET Exam District Ambata
156 27.11.2019 Construction of road from Ambata Cantt to Saha District Ambata
157 17.12.2019 Operation of Civit remotety pitoted Air Craft

Systems
District Ambata

158 06.01.2020 Strike Haryana Roadwavs Worker Union District Ambata
159 13.07.7020 CBSE Exam District Ambata
160 27.02.2020 HBSE Exam District Ambata
161 20.03.2020 Novel Corona Virus (COVID-19) District Ambata
162 23.03.2020 Novel Corona Virus (COVID-19) District Ambata
163 15.04.2020 burning on fietds crop residue to stop air

pottution
District Ambata

164 17.05.2020 Novel Corona Virus (COVID-19) District Ambata
165 28.07.2020 Prohibit Photography Air Force Station Ambala

Cantt
District Ambala

166 29.07.2020 Prohibit Photography Air Force Station Ambata
Cantt

District Ambata

167 07.08.2020 Ban of heavy vehicte in entry in Ambata Cantt to
Saha durinq 08:00 AM to 08:00 PM

District Ambala

168 16.09.2020 Prohibit pigeon rearing, paper kite flying near Air
force Station Ambata Cantt

District Ambata

169 73.09.2020 Motor Cvcte Ratty by Lok lnsaff Party District Ambata
170 17 .09.2020 burning on fietds crop residue to stop air

pottution
District Ambata

171 72.10.7070 EXAM HBSE District Ambata
172 74.11.2020 Dethi Chatto Kisan Andotan District Ambata

9
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173 16.17.7070 Exam for the post of Gram Sachiv District Ambala
174 12.12.2020 Agitation Farmer District Ambala
175 28.12.2070 HTET Exam District Ambala
176 13.01.2021 Exam post of Laboratory District Ambata
177 25.01.2021 Repubtic Dav 2021 District Ambata
178 26.02.2021 HBSE Exam District Ambata
179 25.04.2021 Spread of nCOVID-'t9 in case public gathering District Ambata
't80 23.07.2021 Post of Heatth Department Exam District Ambata
't81 06.08.2021 Exam of Male Constable District Ambata
182 13.08.2021 Ban on drones District Ambata
183 't3.08.2021 Tiranqa Yatra District Ambata
184 17.48.2021 HBSE Exam District Ambata
't85 04.09.2021 HBSE Exam District Ambata
186 08.09.2021 HCS Exam District Ambata
187 16.09.2021 Exam for the post of Mate Constabte GD District Ambata
188 21.09.2021 Exam for the Post of Sub lnsDector Male/Femate District Ambata
189 12.10.2021 burning on fietds crop residue to stop air

pottution
District Ambata

190 12.11.2021 Exam Assistant Line Man District Ambata
191 14.12.2021 HTET EXAM 2021 District Ambata
192 14.12.2021 Report about/private servants, tenants and

paving quests
District Ambata

193 11.12.2021 Prohibit Photography Air Force Station Ambata
Cantt

District Ambala

194 23.01.2077 Repubtic Dav 7022 District Ambala
195 26.03.2022 Strike bv Haryana Roadwavs Worker Union District Ambata
196 28.03.2022 HBSE Exam District Ambala
197 22.04.2022 Restriction movement of Att vehicle carrying

fodder
District Ambata

198 25.04.2022 CCTV cameras instatled in and around alt the
Banks, ATM, Ma[[s etc.

District Ambata

199 28.04.7022 Ban on drones District Ambala
200 21.06.2022 MunicipaI Committee Etection Narainqarh District Ambala
201 13.07.2022 Ban on Drone Photography Air Force Station

Ambata Cantt
District Ambala

202 22.07.2022 HBSE Exam District Ambala
203 21.07.2022 HCS Exam District Ambala
704 12.08.2022 lndependence Dav 2072 District Ambata
205 20.08.2022 Ban on movement of animats Lumpv Skin Disease District Ambata
206 03.10.2022 burning on fietds crop residue to stop air

pottution
District Ambata

?.07 03.10.2022 No flvinq Zone District Ambata
208 12.10.2022 No Ftying Zone during visit of Hon'ble CM District Ambata
209 17.10.2022 Panchavati Rai Etection District Ambata
210 02.11.2022 CET Exam District Ambata
211 28.09.2022 HBSE Exam District Ambala
212 75.11.2022 Countinq of Panchayti Rai Etection District Ambala
213 24.11.2022 HTET Exam District Ambala
214 03.12.2022 No flvine Zone durinq visit of Hon'bte CM District Ambala
215 06.01.2023 Hon'bte MP Rahut Gandhi Bharat Jodo yatra District Ambata
216 18.01 .2023 Report about/private servants, tenants and

payinq quests
District Ambata

217 14.02.2023 CBSE Exam District Ambata
218 23.02.2023 HBSE Exam District Ambata
219 10.03.2023 No ftying Zone during visit of Hon'bte CM District Ambala
220 10.05.2023 No flvine Zone durinq visit of Hon'bte CM District Ambata
221 11.06.2023 Kisan Mahapanchayat District Ambata
272 19.06.2023 No ftying Zone during visit of Hon'bte Union

Minister
District Ambata

773 24.07.2023 HBSE Exam District Ambata
224 31.07.2023 No ftvinq Zone durinq visit of Hon'bte CM District Ambata
225 07.08.2023 No ftying Zone during visit of Hon'bte CM District Ambata
276 14.08.2023 lndependence Dav 2023 District Ambata
227 01.08.2023 Report about/private seryants, tenants and

pavinq quests
District Ambata

228 22.08.2023 Protest by Bhartiya Kisan Union District Ambata
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District Yamuna Nagar

Sr
No.

Period of
imposition of
Section 144

Purpose Places where the
section 144 was
imposed.

1. 17 .09.2015 General Panchayat Etection Haryana 2015 District Yamuna Nagar

2. 18.07.7016 During JaatArakshan District Yamuna Nagar

3. 16.03.2016 During JaatArakshan District Yamuna Nagar

4. 07.04.2016 To prohibit Stubbte Burning District Yamuna Nagar

5. 26.04.2016 HSSC Exam(Patwari) District Yamuna Nagar

6. 11.05.2016 HSSC Exam (Auction Recorder) District Yamuna Nagar

7. 13.05.2016 To prohibit agitation reg. Estabtishment of
statue.

Vitt. Kulchandu Tehsit
Jagadhri.

8. 01.06.2016 During Jaat Agitation District Yamuna Nagar

9. 13.06.2016 HSSC Exam District Yamuna Nagar.

10. 24.06.2016 During agitation of UHBV union District Yamuna Nagar.

11 01.07 .2016 During Haryana Board School Exams District Yamuna Nagar.

12. 19.07 .2016 During KawadYatra District Yamuna Nagar

13. 30.05.2016 To curb lttegatMining At att ghat of rivers in
district Yamuna Naqar

14. 01 .09.2016 During Nation wide strike of SarvKarachariSangh District Yamuna Nagar.

15. 16.09.2016 To prohibit Stubbte burning of Paddy District Yamuna Nagar

16. 16.09.2016 During Bye Election Panchayat 20'16 District Yamuna Nagar

17 20.09.2016 To prohibit agitation reg. Establishment of
statue.

Vitt. MatikpurKhadar,
Teh. Chhachhrauti,
Ynr.

18. 13.10.2016 To stop combine harvester from 07.00 PM to
10:00AM

District Yamuna Nagar

19. 17.11 .2016 HSSC Exam (Cterk) District Yamuna Nagar

20. 11.01.2017 HSSC Exam (Staff Nurse) District Yamuna Nagar

21. 24.01.2017 During JaatArakshan District Yamuna Nagar

22. 28.02.2017 Reg. Verification of tenants. District Yamuna Nagar

73. 18.03.2017 During JaatArakshan District Yamuna Nagar

24. 03.04.2017 To prohibit Wheat Stubbte burning District Yamuna Nagar

25. 03.05.2017 HSSC Exam (Water Pump operator) District Yamuna Nagar

26. 11.05.7017 Reg. Verification of tenants. District Yamuna Nagar

27. 30.05.2017 Reg. Cyber Cafe District Yamuna Nagar

28. 09.06.2017 Bye Etection Panchayat 2017 District Yamuna Nagar

29. 10.06.2017 During protest of Congress party reg. Death of
farmer in MP state

District Yamuna Nagar

30. 23.06.2.017 Bye Etection Panchayat 2017 Btock Jagadhri, Ynr

31. 30.06.2017 HBSE Exam 2017 District Yamuna Nagar

32. 21.07.2017 HBSE Exam 2017 District Yamuna Nagar

33. 16.08.2017 HSSC Exam (Witd tife guard) District Yamuna Nagar.

34. 21.07.2017 Reg. Agitation of DeraSachhaSauda District Yamuna Nagar

35. 21.08.7017 Reg. Agitation of DeraSachhaSauda District Yamuna Nagar

36. 05.09.2017 Reg. MC Election 2017 District Yamuna Nagar

37. 06.09.2017 HSSC Exam (Conductor) District Yamuna Nagar

38. 20.09.2017 To prohibit paddy stubbte burning District Yamuna Nagar

39. 26.09.7017 HBSE Exam 2017 District Yamuna Nagar

40. 16.10.2017 Reg. Verification of tenants & Cyber Cafe District Yamuna Nagar
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41. 02.12.7017 To prevent road jam PS Chhachhrauti
&Khizrabad, Ynr.

42. 12.12.2017 Reg. Strike of NHM employees Dsitrict Yamuna Nagar.

43. 2,3.01.2018 Reg. Padmavat fitm. District Yamuna Nagar.

44. 02.02.2018 Reg. Satsang of Radha Swami Bias at Sarsawa District Yamuna Nagar.

45. 12.07.2018 Reg. SmantaDiwas ralty District Yamuna Nagar

46. 31 .03.2018 Reg. Bharat Band (5C & ST Act) District Yamuna Nagar.

47. 31 .05.2018 To prohibit wheat stubbte burning District Yamuna Nagar

48. 31 .05.2018 Reg. Rastriyakisanmahasangh District Yamuna Nagar

49. 31 .05.2018 To prevent ittegat/mechanicaI mining ln river beds of district
Yamuna Naqar

50. 12.07.2018 Reg. KawadYatra District Yamuna Nagar

51. 06.08.2018 Reg. Nation wide strike District Yamuna Nagar

52. 16.08.2018 Reg. Haryana Band ( INLD & BSP Attiance) District Yamuna Nagar

53. 20.08.2018 Reg. Haryana Roadways Chakka Jam District Yamuna Nagar

54. 04.09.7018 Reg. Strike of Att Haryana Roadways union etc. District Yamuna Nagar.

55. 06.09.2018 Reg. HBSE Exams District Yamuna Nagar

56. 07.09.2018 Reg. Haryana Band ( INLD & BSP Attiance) District Yamuna Nagar

57. 29.09.2018 HSSC Exam (Lab Attendant) District Yamuna Nagar

58. 16.10.2018 Reg. Nation wide strike of roadways District Yamuna Nagar

59. 29.10.2018 Reg. Strike of emptoyees District Yamuna Nagar

60. 08.1 I .2018 HSSC Exam (Group D) District Yamuna Nagar

61. 05.12.2018 MC Etection 2018 District Yamuna Nagar

62. 28.12.2018 HSSC Exam (Femate Constabte) District Yamuna Nagar

63. 02.01.2019 HTET Exam-2019 District Yamuna Nagar

64. 17.01.7019 Reg. DeraSachaSauda fottowers protest District Yamuna Nagar

65. 02.03.7019 HBSE Exams District Yamuna Nagar

66. 't 3.03.2019 Reg. Printing/publication of election
pumplets/posters

District Yamuna Nagar

67. 1 3.03.2019 Reg. LokSabha election District Yamuna Nagar

68. 1 3.03.2019 To prohibit the weapons/arms District Yamuna Nagar

69. 27.03.2019 Reg. HCS Exam-2019 District Yamuna Nagar

70. 26.04.2019 To prohibit wheat stubbte burning District Yamuna Nagar

71. 10.05.2019 Reg. LokSabha Etection 2019 District Yamuna Nagar

72. 17.05.2019 Counting centers of Loksabha etection At the counting centers
Yamuna Naqar

/3. 't3.03.2019 Reg. Prevention of defacement of property
durinq loksabha etection

District Yamuna Nagar

74. 24.05.2019 To prevent ittegat mining near HathniKund
Barraqe, Taiewata

HathniKund Barrage,
Yamuna Naqar

75. 24.05.2019 To prevent bathing in river etc. District Yamuna Nagar

76. 03.07.2019 Reg. KawarYatra District Yamuna Nagar

77. 03.07.2019 Reg. HBSE Exam District Yamuna Nagar

78. 05.09.2019 Reg. HBSE Sept. Exam District Yamuna Nagar

79. 17 .09.2019 HSSC Exam (Cterk) District Yamuna Nagar

80. 25.09.2019 Haryana VidhanSabha Etection 20'19 District Yamuna Nagar

81. 22.09.2019 Reg. VidhanSabha election- Printing/publication
of election pumplets/posters

District Yamuna Nagar

82. 18.10.2019 Prevention of etectioneering-VidhanSabha
Etection 2019

District Yamuna Nagar

83. 19.10.2019 VidhanSabha Election- to prevent campaign ctose District Yamuna Nagar
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84. 22.10.2019 Reg. VidhanSabha Etection-to prevent entry at
strong rooms

District Yamuna Nagar

85. 09.11 .2019 Reg. Decision of Hon'ble High Court in case of
Siva Sunni

District Yamuna Nagar

86. 11 .11.2019 Reg. HTET Exam District Yamuna Nagar

87. 06.01.2020 Reg. Strike of trade unions District Yamuna Nagar

88. 72.02.2020 Reg. Citizenship amendment act District Yamuna Nagar

89. 74.02.2020 Reg. HBSE Exams District Yamuna Nagar

90. 21.03.2020 Covid-19- to prohibit gathering of peopte District Yamuna Nagar

91. 21.03.2020 Covid 19- to prohibit operations of
Dhabas/ restaurants.

District Yamuna Nagar

92. 23.03.2020 Covid-19- reg. Social distancing District Yamuna Nagar

93. 03.05.2020 Covid 19 -reg. Restriction of movement District Yamuna Nagar

94. 17.05.2020 Covid 19 District Yamuna Nagar

95. 79.05.2020 To prohibit bathing in rivers District Yamuna Nagar

96. 01.06.2020 Covid 1 9- restriction on non essential purposes District Yamuna Nagar

97. 19.06.2020 Covid 19- to prohibit gathering for prayer etc. District Yamuna Nagar

98. 01.07.2020 Covid 19- to restrict movement at night. District Yamuna Nagar

99. 06.07.2020 Covid 19- to prohibit the KawarYatra District Yamuna Nagar

1 00. 25.09.2070 To prohibit the stubble burning District Yamuna Nagar

101 . 20.10.2020 HBSE Exam District Yamuna Nagar

102. 24.10.7020 To prohibit gathering i.e. during protest by kisan
union

District Yamuna Nagar

'103. 24.11.2020 Reg. Strike of various unions District Yamuna Nagar

104. 07.12.2020 Reg Bharat Band by Kisan unions, to prohibit
carrvinq of arms etc.

District Yamuna Nagar

1 05. 11.12.2020 Reg Agriculture Bitts, to prohibit gathering,
carrying of arms etc.

District Yamuna Nagar

1 06. 13.12.2020 Reg. Protest by various Kisan unions etc. District Yamuna Nagar

107. 23.12.2020 Reg. 3 Agricutture Bitts District Yamuna Nagar

1 08. 28.12.2020 Reg. Tott free protest/Kisan Union District Yamuna Nagar

1 09. 31.12.2020 HTET Exams. District Yamuna Nagar

1 10. 07.01.2021 HSSC- Exam(Gram Sachiv) District Yamuna Nagar

111 12.01.2021 To prohibit China Dory District Yamuna Nagar

112. 14.01.2021 HBSE Exam-2021 District Yamuna Nagar

1 13. 01.03.2021 HBSE Exam District Yamuna Nagar

114. 27.03.2071 Covid 19, SOP reg. District Yamuna Nagar

115. 13.04.2071 Covid 19- to prohibit the movement of non
essentiaI DUrDoses etc.

District Yamuna Nagar

116. 13.04.2021 To prohibit wheat stubble burning District Yamuna Nagar

117. 14.04.2021 Covid 19- to prohibit the movement of non
essentiaI purposes etc.

District Yamuna Nagar

1 18. 17.04.2021 Covid 19- to prohibit the movement of non
essentiaI purposes and various services etc.

District Yamuna Nagar

119. 27.04.2021 Covid '19- To prohibit the gathering District Yamuna Nagar

120. 26.07.2021 Reg. KawarYatra District Yamuna Nagar

121. 03.08.2021 HSSC Exam (Mate constabte) District Yamuna Nagar

122. 16.08.2021 HBSE (D.Et.Ed/Sr. Sec.)Exams District Yamuna Nagar

173. 07.09.2021 HBSE (Sec./Sr. Sec.) Exams District Yamuna Nagar

124. 07 .09.2021 HCS Exam-2021 District Yamuna Nagar

125. 13.09.7021 HSSC Femate constabte exam District Yamuna Nagar

126. 22.09.7021 HSSC Sub lnspector exam District Yamuna Nagar
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127. 01.10.2021 Reg. Kisan Union protest. District Yamuna Nagar

128. 25.10.2071 HSSC Mate Constabte exam District Yamuna Nagar

129. 18.11.2021 During visit of Hon'ble Chief Minister, Haryana District Yamuna Nagar

1 30. 21.11.2021 During visit of Hon'bte Chief Minister, Haryana District Yamuna Nagar

131 . 07.12.2071 H55C temate constabte exams District Yamuna Nagar

132. 14.17.7071 HTET Exams District Yamuna Nagar

1 33. 13.01.2022 During visit of Hon'bte Chief Minister, Haryana District Yamuna Nagar

134. 27.03.2022 Reg. Nation wide strike of employees unions District Yamuna Nagar

1 35. 27.03.2022 Reg. Nation wide strike of employees unions District Yamuna Nagar

1 36. 25.03.2022 To prohibit the wheat stubble burning District Yamuna Nagar

137. 28.03.2022 HBSE (Sr. Sec/Sec) Exams District Yamuna Nagar

1 38. 16.04.2022 To make peace (Death of a person by firing) District Yamuna Nagar

139. 27-.04.2022 To prohibit the transporation of Wheat stubbte District Yamuna Nagar

140. 27.04.2022 For security of Banks/ATMs District Yamuna Nagar

141. 14.05.7022 During visit of Hon'bte Chief Minister, Haryana District Yamuna Nagar

147. 24.05.2022 To prohibit Sex racket District Yamuna Nagar

143. 01.06.2077 MC Elections Sadhaura MC limit,
Yamuna Naqar.

144. 70.06.202?. During the protest against AgnipathYojanaBharti District Yamuna Nagar

145. 08.07.2077 Reg. KawarYatra District Yamuna Nagar

146. 11.07.7027 Reg. No entry of heavy vehictes District Yamuna Nagar

147. 76.07.7022 HBSE (D.Et.EdlSec/Sr. Sec.) Exams District Yamuna Nagar

148. 14.08.2022 During Visit of VIP on lndependence Day District Yamuna Nagar

149. 70.08.2022 Reg. Lumpy Virus Disease District Yamuna Nagar

1 50. 16.09.7022 To prohibit Stubbte Burning District Yamuna Nagar

151. 20.09.2072 HBSE (Sec./Sr. Sec) exams District Yamuna Nagar

152. 07.10.7027 Panchayat Election District Yamuna Nagar

1 53. 01.11.2027 Reg. CET Exam District Yamuna Nagar

154. 25.11.2022 HTET Exams District Yamuna Nagar

1 55. 74.12.2022 Reg. Panchayat Election (Chairman election) District Yamuna Nagar

156. 24.01.2023 During visit of Hon'bte Chief Minister, Haryana District Yamuna Nagar

157. 20.07.7023 HBSE Exams District Yamuna Nagar

1 58. 25.04.2023 To prohibit bathing in rivers District Yamuna Nagar

159. 10.05.2023 During visit of Hon'ble Chief Minister, Haryana District Yamuna Nagar

1 60. 26.06.2023 During KawarYatra District Yamuna Nagar

161 28.06.2023 During the visit of Hon'bte Defence Minister,
Govt. of lndia

District Yamuna Nagar

162. 14.07.2023 Reg. HBSE (Sec. /Sr.Sec)Exam District Yamuna Nagar

163. 71.07.2023 Reg. HBSE (Sec. /Sr.Sec)Exam District Yamuna Nagar

164. 10.08.2023 During visit of Hon'ble Chief Minister, Haryana District Yamuna Nagar

165. 17.08.2023 During of Visit of Hon'ble Governor of Haryana. District Yamuna Nagar

District Kurukshetra

Sr.
No.

Period of
lmposition of
Section 144

Purpose Places where the
section 144 imposed

1. 06.02.2015 Regarding CCTNS Citizen PortaI At[ owners/manager of
att Hotets, Guest
houses & Cyber Cafe
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7. 11.02.2015 Regarding "MSG the Messenger Fitm Screening At Gtitz Cinema district
KKr

3. 26.02.2015 Haryana Karamchari Sangh & Mahasangh
demonstration

Mini Secretariat
Kurukshetra

4. 10.04.2015 Reeardinq Stubbte Burninq District Kurukshetra
5. 't8.09.2015 Reeardinq Stubbte Burnins District Kurukshetra
6. 78.09.2015 To Stop Combine harvester District Kurukshetra
7. 03.10.201 5 Regarding heavy Vehicte Main Bazaar in

Kurukshetra
8. 78.17.7015 ffitflT Kurukshetra

9. Aprit 2015 Maintenance of Law & Order Owners of mechanical
workshop & Petrol
Pumps

10. Aprit 2015 Reqardinq Stubbte Burninq District Kurukshetra
11. 15.06.2016

"qBau o-Fq-* fir ffi q frofrofro Barqo-

ffjk qtr
District Kurukshetra

12. 07.01.2016 Reeardins Etection District Kurukshetra
13. 07.04.2016 Reeardinq Stubbte Burninq District Kurukshetra
14. 19.05.2016 MC Election Thanesar, Pehowa,

Shahabad, Ladwa
15. 28.09.2016 Reeardins Stubbte Burninq District Kurukshetra
16. 05.10.2016 Reqardine Stubbte Burnins District Kurukshetra
17. 05.12.2016 Hon'bte President Visit ln District Kurukshetra
18. 05.04.7017 Reeardine Stubbte Burninq District Kurukshetra
19. 04.05.7017 Reqardine Stubbte Burninq District Kurukshetra
20. 19.05.2017 Reqarding Stubbte Burning District Kurukshetra
21. 20.09.2017 MC Election W.No. 9 ln MC Pehowa
22. 73.17.2017 Reqardins CM Haryana Visit District Kurukshetra
23. 29.10.2017 Reeardine CM Harvana Visit District Kurukshetra
24. 07.12.2017 Reqardinq Exam of Excise lnspector District Kurukshetra
75. 10.08.2017 Regarding Kissan Union District Kurukshetra
26. 13.12.2017 NHM Emptovee protest District Kurukshetra
77. 29.06.7017 Panchayat Etection Vittage Madanpur,

Tehsit Shahabad
28. 15.06.7017 Reeardinq Kissan Union District Kurukshetra
29. 17.06.2017 Sunftower sale District Kurukshetra
30. 09.07 .2017 to

21.07.7017
Kanwad Yatra District Kurukshetra

31. 20.09.2017 Reqardinq Stubbte Burninq District Kurukshetra
32. 10.07.2017 to

09.10.2017
Regarding Firing during Marriagies and other
function

District Kurukshetra

33. 71.10.2017 Secy. & EO, ULB exam District Kurukshetra
34. 30.11.2017 Regarding CM Haryana Visit District Kurukshetra
35. 18.11.2017 WCD Supervisor(Female) exam District Kurukshetra
36. 21.12.2017 HTET.2017 District Kurukshetra
37. 27.12.2017 Roadways Union Strike District Kurukshetra
38. 22.03.2018 Reqardinq Stubbte Burninq District Kurukshetra
39. 02.06.2018 Reqardinq Kissan Union District Kurukshetra
40. 30.06.2018 Resardins CM Harvana Visit District Kurukshetra
41. 20.09.2018 Resardinq Stubbte Burninq District Kurukshetra
42. 25.01 .2018 Protest of Asha Worker, Mid day meal and

anqanwadi
District Kurukshetra

43. 31 .08.2018 Reeardine CM Harvana Visit District Kurukshetra
44. 07.06.2018 Reqardinq CM Harvana Visit District Kurukshetra
45. 08.09.2018 Bharat Bandh District Kurukshetra
46. 1 5.10.201 8 Roadwavs Strike District Kurukshetra
47. 17.11.2018 Reqardinq CM Haryana Visit District Kurukshetra
48. 29.11.2018 Reqardinq CM Haryana Visit District Kurukshetra
49. 28.07.2018 to

09.08.2018
Kanwad Yatra District Kurukshetra

50. 05.07.2018 Reeardinq CM Harvana Visit District Kurukshetra
51 21.08.2018 Reeardinq CM Haryana Visit District Kurukshetra
52. 18.10.2018 Reqarding Celebration of Dussehra District Kurukshetra
53. 13.09.2018 Sahidi diwas in iainpur jattan District Kurukshetra
54. 04.09.2018 Panchavat Bv-Election in Khedi Dabtan District Kurukshetra
55. 19.10.2018 Reqardinq CM Haryana Visit District Kurukshetra
56. 17.12.2018 Resardins CM Harvana Visit District Kurukshetra
57. 08.08.2018 Roadways Union Strike District Kurukshetra
58. 17.08.2018 Regarding Haryana Bandh District Kurukshetra
59. 21.07.2018 Regarding CM Haryana Visit Shahabad
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60. 30.10.2018 Reqardinq CM Haryana Visit District Kurukshetra
61. 10.12.2018 to

23.12.2018
Geeta jayanti District Kurukshetra

67. 01 .'t 1 .2018 Regarding Bar CounciI Etection Shahabad, Pehowa,
Kurukshetra

63. 04.09.2018 Roadways Strike District Kurukshetra
64. 08.09.2018 INLD. Harvana Bandh awahan District Kurukshetra
65. 08.02.2019 Reqardine PM visit District Kurukshetra
66. 08.02.7019 Regarding Stubbte Burning District Kurukshetra
67. 22.02.7019 Reeardine CM Harvana Visit District Kurukshetra
68. 06.05.2019 Durinq Visit of Hon'bte Prime Minister of lndia District Kurukshetra
69. 06.05.2019 to

08.05.2019
Regarding PM Visit District Kurukshetra

70. 22.05.2019 Loksabha Etection District Kurukshetra
71. 25.05.2019 Naib Tehsitdar Exam District Kurukshetra
77. 06.06.2019 Reeardine CM Harvana Visit District Kurukshetra
73. 27.06.2019 Regarding Articte-15 Movie in Kessa[ Matt, KKR Near Kesall Ma[t, KKr

74. 30.06.2019 Regarding CM Haryana Visit District Kurukshetra
75. 16.01.2019 Ankit Chhatrpati Murder Mystery District Kurukshetra
76. 05.03.2019 CBSE exam District Kurukshetra
77. 25.05.7019 Reeardine Samagam in Shahabad Shahabad
78. 05.07.2019 During Sarpanch/Panch/Panchayat/Btock Samiti

Etection
Thanesar/ Ladwa /Shaha
bad

79. 15.07.7019 Reeardinq CM Harvana Visit District Kurukshetra
80. 17.07.2019 to

30.07.2019
Kanwad yatra District Kurukshetra

81. 12.08.2019 Reeardinq SC Communitv Protest District Kurukshetra
82. 19.08.2019 Reqardinq CM Harvana Visit District Kurukshetra
83. 24.08.2019 Regarding Clerk Exam District Kurukshetra
84. 30.09.2019 Resardins Stubbte Burninq District Kurukshetra
85. 05.09.2019 ws-a fi 6zr$ fi atE Eri 3malqt 6t d-dre q{ qFEier Kurukshetra

86. 16.09.2019 Resardinq CM Harvana Visit Kurukshetra
87. 11.10.2019 Reqardinq CM Harvana Visit VIP Mare
88. 15.11.2019 HTET Exam District Kurukshetra
89. 27.11.2019 Reeardinq Heaw Vehicte Ban District Kurukshetra
90. 03.17.2019 Reeardine CM Haryana Visit District Kurukshetra
91. 03.12.2019 Visit CM Uttarakhand District Kurukshetra
92. 07.12.2019 CTET exam District Kurukshetra
93. o4.o1.7020 Roadways Strike District Kurukshetra
94. 08.01.2020 Reeardine Strike of SKS District Kurukshetra
95. 07.02.2020 Babain Sarpanch Election Potice Thana Babain

Area
96. 08.02.2020 By Etection Panchayat at Babain Att [iquor

j urisd iction
kurukshetra

vendor in
of

97. 12.02.2020 By Election Panchayat at Babain Babain
98. 27.07.2020 Bheem Army protest regarding Citizenship

Amendment Act and promotion reservation
Kurukshetra Railway
Station and other
station lie in boundary
and GT road

99. 27.02.2070 Protest aqainst Citizenship Amendment act District Kurukshetra
100 29.02.2020 Reqardine CM Haryana Visit KUK

101 20.03.2020 Covid-19 Att Pubtic ptaces,
temptes etc.

102 16.04.2020 q-s-a fi 6-d€ fi qrs q-i 3rEalqi 6t d-dr-i q{ uFritr District Kurukshetra

103 03.05.2020 Covid-'19 District Kurukshetra
104 18.05.2020 Covid-19 District Kurukshetra
't05 31.05.2020 Covid-19 District Kurukshetra
106 17.06.2020 Surya Grahan Meta Brahmsarovar/Sanihit

Sarovar
107 30.06.2020 Reeardine CM Harvana Visit District Kurukshetra
108 10.07.7020 to

20.07.2020
Kanwad mela stop during Covid-19 District Kurukshetra

109 17.07.2070 to
18.07.2020

Urnai meta pehowa Pehowa

110 19.07 .2020 Reqardinq Kissan Union Protest District Kurukshetra
111 14.08.2020 Goga Madi Mela Near LNJP, KKR District Kurukshetra
112 17.08.2020 3r-E aRr fir :raro+-qr d-dT q-6qr Brahmsarovar/Sanihit

Sarovar and Saraswati
tirth Pehowa

113 19.08.2020 Reqardinq CM Harvana Visit Kurukshetra



t7

114 15.09.2020 3rBd-4 arcr fir di'-cg q :rarergq qrt Brahmsarovar/Sanihit
Sarovar and Saraswati
tirth Pehowa

115 30.09.2020 s-sa frr 6c€ fi ql-q {A 3I{a}Ei 6} sf,ri q{ qftEiti District Kurukshetra

116 04.11.2020 fra Efu :+e?Taqii fi m'q fr ffii fi u-{etm Eit r
District Kurukshetra

117 20.12.2020 Visit CM Himachal Pradesh District Kurukshetra
118 26.03.2071 Reeardine Kissan Andotan District Kurukshetra
119 27.03.2021 Covid-19 District Kurukshetra
12C 13.04.2021 CM Visit District Kurukshetra
121 16.04.2021 Kissan Union Protest District Kurukshetra
122 19.04.2071 * sq frio qr.{ sq ffifr grcg srR Ffmrs qit

w g'5rd h F*arq d'ffii 6rrl ER-a +ie{rqaT elt

District Kurukshetra

12 27.04.2021 Covid-19 District Kurukshetra
124 12.05.2021 Covid-19 District Kurukshetra
125 18.06.2021 ffi qcn District Kurukshetra

126 19.06.2021 ffi q-es District Kurukshetra

127 08.07.2021 Kissan Union Protest aqainst Grievance Meetine KUK

128 10.07.2021 Kissan Union Protest against BJP Leaders Sterling Palace Near.
Greenfietd Schoot, KKR

129 24.07.2021 CM Visit tsrahma Sarover
130 25.07.2021 Kisan Union Protest against Sh. Sandeep singh

Sports Minister
ln Garhi Roran, Bharat
Vikas Parishad pehowa

131 01.08.2021 Sikh Community Meeting ln Radius of 1 Km of
Gurudwara Chhathi
Pattsahi

137 01.08.2021 Kissan Protest against three agricutture [aw District Kurukshetra
133 01.08.2021 Sikh Community protest in favour of Sh Gurnam

Sineh Chaduni
Gurudwara 6'n

Pattsahi, KKR

134 22.09.2021 Reqardinq Stubbte Burninq District Kurukshetra
135 25.09.2021 Kissan Morcha Bharat Bandh Protest District Kurukshetra
136 30.09.2021 Regarding Stubbte Burning District Kurukshetra
137 26.11.2021 Geeta Mahotsav District Kurukshetra
138 30.11.2021 CM Visit District Kurukshetra
139 05.12.2021 CM Visit District Kurukshetra
140 09.12.2021 Hon'bte Governor Haryana Visit District Kurukshetra
141 23.04.2022. Reeardinq Stubbte Burning District Kurukshetra
142 24.11.2022 On Occasion of lnternational Geeta Mahotsav-

2022 Visit of Hon'ble President of lndia
District Kurukshetra

143 28.11.2022 CM Visit ln radius of 2 Km of
Programme ptace,
Hetipad; senior
secondary model
school KUK

144 28.11.2022 Visit of Hon'ble President of lndia Declare red zone area
WIP

145 07.03.2022 CM Visit District Kurukshetra
146 27.03.2022 Regarding roadways union protest District Kurukshetra
147 05.04.2022 CM Visit DAV Cotteee Pehowa

148 09.04.2022 CM Visit District Kurukshetra
149 21.04.7072 ATMs Safety District Kurukshetra
15C 24.04.2022 Jaat Sabha Election District Kurukshetra
151 27.04.2022 Reeardine Stubbte Burninq District Kurukshetra
152 12.05.2022 ATMs Security District Kurukshetra
15 14.05.2022 CM Visit District Kurukshetra
154 28.05.2027 Aam Admi Partv Rattv District Kurukshetra
155 12.08.2022 Regarding lndependence Day District Kurukshetra
156 06.09.2022 Reeardinq Stubbte Burning District Kurukshetra
157 15.09.2022 CM Gujrat Visit, CM Haryana Visit District Kurukshetra
158 19.09.2022 CM Haryana Visit District Kurukshetra
159 21.09.7022 Reqardinq Sikh Community Gurudwara 6'n Pattsahi
160 22.09.7022 Haryana Sikh Gurudwara Management Committee

VC for Meeting
Gurudwara 6'n Pattsahi

161 22.09.2022 Reqardinq sale of Paddy Shahabad Nh-44

162 17.11.2022 Geeta Mahotsav('t9 .11.2022 to 06.12.20221 District Kurukshetra
163 18.11.2022 CM Visit District Kurukshetra

164 79.11.2077 Hon'ble President of lndia Visit District Kurukshetra

165 06.01.2023 Bharat Jodo Yatra Sh. Rahut Gandhi Visit District Kurukshetra

166 20.01.7023 Hon'ble Governor Haryana Visit District Kurukshetra
167 25.01.2023 Hon'ble Governor Haryana Visit District Kurukshetra
168 25.01.2023 CM Haryana visit on 26.01.2023 District Kurukshetra
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169 03.02.2023 Regarding Firing ln marriage and other
function(01 .02.2023 to 31 .03.2023)

Kurukshetra

170 08.02.2023 CM Haryana visit District Kurukshetra
171 09.02.2023 CM Haryana visit District Kurukshetra
172 13.02.2023 CBSE Exam District Kurukshetra
173 10.04.2023 CM Haryana visit District Kurukshetra
174 12.04.7023 Reeardinq Stubbte Burninq District Kurukshetra
175 30.04.2073 CM Jansanwad 02. 05.2023 District Kurukshetra
176 30.04.2023 CM Jansanwad 03.05.2023 District Kurukshetra
177 01.06.7023 Protest of Kissan for Sunftower Sate on MSP District Kuruskhetra
178 05.06.2023 Protest of Kissan for Sunftower Sate on MSP District Kuruskhetra
179 12.06.2023 Pipti Anai Mandi Kissan Mahaoanchavat District Kuruskhetra
180 30.07.707.3 CM Haryana Visit kurukshetra
'181 01.08.2023 Protest against BJP/JJP leader by Kissan Union in

Shahabad
Shahabad

182 02.08.2023 Protest regarding Mewat Aeitation District Kuruskhetra
183 10.08.2023 Former President Visit and CM Harvana Visit District Kurukshetra

District Karnal

Sr
No.

Period of
imposition of
section 144

Purpose Places where the
section 144 was
imposed

1 08.01 .2015 to
07.03.1 5

Direction for owner of cyber cafe to check Anti
SociaI Etements

District Karnal

2. 18.01 .2015
to18.03.201 5

Direction for owner of cyber cafe to check anti
sociaI etements

District Karnal

3. 18.01 .201 5 to
17.03.2015

To prohibit the Sale of acid (to reduce of
incident acid attacks)

District KarnaI

4. 18.01 .2015 to
17.03.2015

Safety of the person and prevention of danger
human life

District KarnaI

5. 18.01 .2015 to
17.03.2015

Maintenance of Law & Order and checking of
heinous crime at public ptaces

District Karnal

6. 18.01 .2015 to
17.03.7015

Directions to the concerned regarding borewetl
and tubewelt/main hotes which are teft
uncovered

District Karnat

7. 18.01 .20'l 5 to
17.03.2015

Regarding miscreants hire taxi stands fottowed by
lootinq drivers and mainitain law and order

District KarnaI

8. 18.01 .2015 to
17.03.2015

Regarding comptiance of order of Punjab and
Haryana hiqh court CWP no. 14758/2007

District Karnal

9. 't8.01 .2015 to
17.03.2015

Regarding terrorist threat perception District KarnaI

10. 18.01 .2015 to
17.03.2015

To maintain Law & Order in view of retease of
M.S.G. Fitm

District Karnat

11. 07.03.2015 to
27.8.2415

To maintain Law & Order during Examination District Karnal

12. 24.03 2015 to
23.05 2015

Regarding checking anti sociaI elements for
pubtic safetv

District Karnal

13. to520034.2 1

23.05 2015
To prohibit the sale of Acid to reduce of acid
attacks

District KarnaI

14. 24.03 2015 to
23.05 2015

Regarding the safety of persons and property District Karnal

15. 24.03 2015 to
23.05 201 5

lnstattation of CCTV Camera at different
senestive and important ptaces to avoid any
mishappening.

District Karnal

16. 24.03 2015 to
23.05 201 5

Directions to the concerned regarding borewetl
and tubewelt/main holes which are teft
uncovered

District Karnal

17. 24.03 2015 to
23.05 2015

miscreants hire taxi stands Regarding fotlowed by
lootinq drivers and mainitain law and order

District karnal

18. 24.03 2015 to
23.05 201 5

Regarding comptiance of order of Punjab and
Harvana hiqh court CWP no. 14758/2007

District KarnaI

19. 24.03 2015 to
23.05 2015

Maintenance of [aw&order and checking of
heinous crime at pubtic ptaces

District KarnaI

20. 25.07.2015 to
24.09.2015

Regarding instances of death by drowning District Karnal

21. '27.07.2015 to
24.09.7015

lnstattation of CCTV camera at different places
to maintain Law & Order.

District karnal

22. 27.07.2015 to
24.09.2015

miscreants hire taxi stands Regarding fottowed by
lootinq drivers and mainitain law and order

District karnaI

23. 27.07.2015 to Directions to the concerned reqardinq borewetl District karnal
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24.09.2015 and tubewett/main holes which are left
uncovered

24. 27.07.2015 to
24.09.2015

To prohibit the Sale of acid (to reduce of
incident acid attacks)

District karnaI

25. 27.07.2015 to
74.09.2015

Regarding comptiance of order of Punjab and
Harvana hiqh court CWP no. 14758/2007

District karnal

76. 27.07.2015 to
24.09.2015

Regarding the safety of persons and property District karnal

27. 27.07.7015 to
24.09.2015

To ensure peace by instattation of cctv camera at
different ptaces

District karnal

28. 27.01.2016 to
26.03.2016

To prohibit the entry of heavy vehictes in main
citv durine dav time

City KarnaI

29. 28.03.2016 to
27.05.2016

lncreased incidences of crime in Banka, Atms,
Matts and jeweters shops

District KarnaI

30. 28.03.2016 to
27.05.2016

To keep check on anti-socia[ elements in Cyber
cafe

District KarnaI

31. 28.03.2016 to
27.05.2016

Maintenance of taxi stands District Karnal

37. 28.03.2016 to
77.05.2016

Prohibit entry into bathing for Canats and water
channets

District KarnaI

33. 28.03.2016 to
27.05.2016

lnstallation of CCTV Cameras in the business
points

District Karnal

34. 28.03.2016 to
27.05.2016

For uncovered borewetls / tubewelts District Karnal

35. 28.03.2016 to
27.05.2016

To prohibit the Sate of acid District KarnaI

36. 28.03.2016 to
27.05.2016

To prohibit ittegat mining District KarnaI

37. 28.03.2016 to
77.05.2016

For prevention of crime committed by servants
and tenants

District KarnaI

38. 1.04.2016 to
31 .05.2016

To prohibit the entry of heavy vehictes in main
citv durine dav time

District KarnaI

39. 9.08.2016 to
09.11 .2016

Ban on firing during marriages District KarnaI

40. 9.08.2016 to
08.1 1 .2016

Prevent use of Correction Ftuid and thinner
which has chemicaI substances in offices

District KarnaI

41. 1 8.10.2016 to
17.17.7016

For prevention of crime committed by servants
and tenants

District KarnaI

42. 'l 8.10.20't6 to
17.17.2016

lnstaltation of CCTV Cameras in the business
points

District Karnat

43. 18.10.2016 to
17.17.2016

To keep check on anti-social etements in Cyber
cafe

District Karnal

44. 18.10.2016 to
17.12.2016

Prohibit entry into bathing for Canals and water
channels

District Karnal

45. '18.10.2016 to
17.12.2016

For uncovered borewells/tubewetts District Karnal

46. 18.10.2016 to
17.12.2016

Maintenance of taxi stands District Karnal

47. 18.10.2016 to
17.12.2016

To prohit the Sate of acid District Karnal

48. 't8.10.2016 ro
17.12.2016

Ittegat mining District KarnaI

49. 7.11.2016 to
06.01.2017

To prevent entry of heavy vehictes District KarnaI

50. 10.11.2016 to
09.01 .2017

To avoid burning of Soitd wate/Biomass/
Leaves/Tvres to prevent air poItution

District KarnaI

51. 13.12.2016 to
12.02.2017

To prohibit the entry of heavy vehictes in main
citv durine day time

City KarnaI

52. 07.02.2017 to
06.05.2017

Prevent use of Correction Ftuid and thinner
which has chemicaI substances in offices

District Karnal

53. 07.02.2017 to
06.04.2017

For prevention of crime committed by servants
and tenants

District KarnaI

54. 07.02.2017 to
06.04.2017

To prohit the Sate of acid District KarnaI

55. 07.02.2017 to
06.04.2017

Maintenance of taxi stands District KarnaI

56. 07.02.2017 to
06.04.7017

For uncovered borewetts/tubewelts District Karnal

57. 07.02.2017 to Prohibit entry into bathing for Canals and water District KarnaI
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06.04.2017 channels
58. 07.02.2017 to

06.04.2017
lncreased incidences of crime in Banka, Atms,
Matts and jewelers shops

District Karnal

59. 07.02.2017 to
06.04.7017

lnstatlation of CCTV Cameras in the business
points

District Karnat

60. 07.07.7017 to
06.04.2017

To keep check on anti-social elements in Cyber
cafe

District Karnal

61. 07.02.2017 to
06.04.2017

To prevent entry of heavy vehicles at Bastara
To[[Tax

District Karnal

62. 07.02.2017 to
06.04.2017

To prohit the lltegat mining District KarnaI

63. 07.02.2017 to
06.04.2017

To avoid burning of Soitd water/Biomass &,

Leaves/Tyres to prevent Air Pottution
District Karnal

64. 06.07.2017 to
05.09.2017

Prohibit entry into bathing for Canals and water
channets

District Karnal

65. 06.07.2017 to
05.09.2017

To avoid burning of Soitd water/Biomass &
Leaves/Tyres to prevent air po[lution

District Karnal

66. 06.07.2017 to
05.09.2017

To prohibit the ittegat Mining District KarnaI

67. 06.07.2017 to
05.09.2017

To prevent entry of heavy vehictes at Bastara
Tott Tax

District Karnal

68. 06.07.2017 to
05.09.2017

lnsta[lation of CCTV Cameras in the business
points

District Karnal

69. 06.07.7017 to
05.09.2017

lncreased incidences of crime in Banka, Atms,
Matls and jeweters shops

District Karnal

70. 06.07.2017 to
05.09.7017

For uncovered borewetls/tubewetts District KarnaI

71. 06.07.2017 to
05.09.2017

Maintenance of taxi stands District KarnaI

72. 06.07.2017 to
05.09.2017

To prohibit the sale of Acid in the District KarnaI
in view of Acid Attack.

District KarnaI

73. 06.07.2017 to
05.09.2017

To keep check on anti-social etements in Cyber
cafe

District KarnaI

74. 06.07.2017 to
05.09.2017

For prevention of crime committed by servants
and tenants

District KarnaI

75. 06.07.2017 to
05.09.2017

Prevent use of Correction Ftuid and thinner
which has chemicaI substances in offices

District KarnaI

76. 18.08.7017 Carrying of Fire Arms, Swords, Lathis etc. in
Gharaunda Town

Gharaunda Town

77. 05.12.2017 For prevention of crime committed by servants
and tenants

District Karnal

78. 13.12.2017 To maintain Law & Order during strike of medical
emptoyees

City Karna[

79. 25.02.2017 To prohibit carrying of arms and weapons during
'iat aeitation

District Karnal

80. 23.08.2017 For schoots and colteges to remain closed during
Dera Sacha Sauda Chief Case.

District Karnal

81. 25.08.2017 For schoots and colteges to remain closed during
Dera Sacha Sauda Chief Case

District KarnaI

87. 21.08.7017 To maintain peacefuI situation in District Karnal
durinq Dera Sacha Sauda Chief Case.

District Karnal

83. 13.02.20'18 to
12.04.2018

To avoid burning of Soitd Water/Biomass &
Leaves/Tyres to prevent air potlution

District KarnaI

84. 13.02.2018 to
12.04.2018

lnstattation of CCTV Cameras at important and
senestive ptaces in view of safety points.

District KarnaI

85. 02.04.2018 titt
the strike is
over.

To maintain law and order sue to strike of SC/ST
Employees

District Karnal

86. 03.04.2018 to
02.06.2018

To prohibit the entry of heavy vehicles in main
citv durinq dav time

City KarnaI

87. 12.04.2018
the season
over.

ti tt
is

To prevent stubble burning in view of wheat
season.

District KarnaI

88. 14.06-2018 to
1 3.08.2018

To prohibit the entry of heavy vehicles in main
citv durinq dav time

City KarnaI

89. 15.06.2018 to
14.08.2018

To prohibit bathing into Canats and water
channets in view of safety of public.

District Karnal

90. 17.07.7018 to
'16.09.2018

To impose Ban on Firing during Marriages and
Party.

District Karnal

91. 24.08.2018 titt To prevent stubbte burning District KarnaI
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the season is
over.

92. 24.8.2018 to
23.10.2018

For uncovered borewetts/tubewetts District KarnaI

93. 24.8.2018 ro
23.10.2018

To prohibit the Sate of acid District KarnaI

94. 24.8.2018 to
23.10.2018

To keep check on anti-social etements in Cyber
cafe

District KarnaI

95. 24.8.2018 to
23.10.2018

lnstaltation of CCTV Cameras in the business
points

District KarnaI

96. 74.8.2018 to
23.10.2018

lnstattation of CCTV Cameras in the business
points

District KarnaI

97. 24.8.2018 to
23.10.2018

Maintenance of taxi stands District KarnaI

98. 24.8.2018 to
23.1 0.201 8

For prevention of crime committed by servants
and tenants

District KarnaI

99. 24.8.2018 to
23.10.2018

Prevent use of Correction Ftuid and thinner
which has chemicaI substances in offices

District KarnaI

100 24.8.2018 to
23.'10.2018

Use of China Dori for flying kites District KarnaI

'101 24.8.2018 to
23.10.2018

To avoid burning of Soitd waste/Biomass/Leaves/
Tyres to prevent air poltution

District KarnaI

102 24.8.2018 to
23.10.2018

To prevent iltegat mining District Karnal

103 21.09.2018 to
71.11.2018

To prevent burning of crop District Karnal

104 02.11.2018 to
01.01.7019

To prohibit the entry of heavy vehictes in main
citv durine dav time

City KarnaI

105 30.01 .2019 to
29.03.2019

Regarding the compliance of directions given by
hon'ble punjab and Haryana high court in CWP

no 487 12015

District KarnaI

106 25.02.2019 to
24.04.2019

Regarding compliance of national green tribunat
direction

District Karnal

107 25.02.2019 to
25.05.7019

Regarding instatling of cctv cameras at hotel and
banquet hatt to reduce firing during marriage and
other function

District Karnal

108 25.02.2019 to
24.04.2019

Regarding compliance to the owner of cyber cafe
functioninq

District Karnal

109 25.02.2019 to
24.04.2019

Regarding ban product notification issued by
ministrv of heatth and famitv

District Karnal

11C 25.02.2019 to
24.04.2019

Regarding pubtic peace in view of terrorist threat
oerception

District Karnal

111 25.07.2019 to
24.04.2019

miscreants hire taxi stands Regarding fotlowed by
lootine drivers and maintain [aw and order

District Karnal

112 25.02.2019 to
24.04.2019

Regarding borewetl and tubewetl and main
hotes are left uncovered

District Karnal

11 25.02.2019 to
24.04.2019

Sale of acid (to reduce of incident acid attacks) District Karna[

114 11.04.2019 to
titt the matter is
not shortout

Regarding anti social elements to harm pubtic
property

District Karnal

115 14.04.2019 to
14.06.2019

Regading stubbte burning of wheat District Karnal

116 16.04.2019
tol6.06.2019

Regading stubbte burning of wheat District Karna[

117 05.05.2019 to
04.06.2019

Regarding peace in society in view of agitation District Karnal

118 29.07 .7019
to30.09 2019

Regarding borewetl and tubewetl and main
hotes are left uncovered

District Karnat

119 29.07.2019
to30.09 2019

Regarding no bath on river /canal banks District Karnal

120 79.07 .2019
to30.09 2019

Regarding safety of property and persons against
heinous crime

District Karnal

121 29.07.2019
to30.09 2019

Regarding banned mining operation on river bad District Karnal

122 04.10.2019
to21.10 2019

Haryana vidhan sabha generaI etection District Karnal
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123 19.10.2019 to
22.10.2019

regarding Etection code of conduct District Karnal

124 16.03.2020 to
31.03.2020

Ctosing Order of EducationaI lnstitutions,
Shopping Ma[t, Gym etc. where large number of
peopte are liketv to sather in view of Covid-19

District Karnat.

125 20.03.2020 to
31.03.2020

To impose Restriction on gathering of 20 or more
persons during SociaI function [ike marriages,
Party, Retigious, Dharana & Agitation etc. to
mitiqate the risk of Covid-19.

District Karnat.

126 18.05.2020 to
31.05.2020

Extended Order of Lockdown period in view of
Covid- 19

District Karnat.

127 01.09.2022 to
30.10.7022

To Prohibit the unauthorized Mining works in the
entire district.

District KarnaI

178 01.10.2021 to
30.11.2021

To stop stubbte burning in the District Karnal. District KarnaI

129 28.08.2021 to
29.08.7021

To maintain Law & Order in the District for the
visit of Hon'bte Chief Minister Harvana.

City Karnat.

13C 25.08.2021 to
25.10.2021

To ban the Tobacco Products within 1 00 yards of
EducationaI institutions.

District Karnat.

131 72.07.2071 to
22.09.2021

To ban the Dharna/Jansabha within 500 yards of
Municipal Corporation, Karnal Office in view of
Law & Order situation.

City Karnat.

132 09.07.7071 to
08.09.2021

For prohibition of bath in the canals, water
channels for prevention of human [ife.

District KarnaI

133 12.05.2021to
11.O7.2021 .

Order of Tikri Pehra in the Vittage of District
KarnaI in view of Covid-'19

District KarnaI

134 05.03.2021 to
04.05.2021

For installation of High Quatity CCTV cameras at
sensitive places of District Karnal in view of Law
& Order.

District Karnal

135 05.03.2021 to
04.05.2021

Direction for Taxi Stands for maintaining proper
record reqister of the commuters.

District Karnat.

136 05.03.2021 to
04.06.2021

To ban firing during marriages and other function District Karnal

137 05.03.2021 to
04.05.2021

Crime Against Property District Karnal

138 05.03.2021 to
04.05.2021

For the coverage of at[ uncovered borewelts &
tubewe[[s/main holes and for dieqins work.

District Karnal

139 05.03.2021 to
04.05.2021

To prohibit the unauthorized mining works in the
District.

District Karnal

140 05.03.2021 to
04.05.2021

Ban on sate of Acid to stop acid attacks District KarnaI

141 05.03.2021 to
04.05.7021

To prohibit the entry of heavy vehictes in main
Citv Karnal in dav time.

City Karnat.

142 05.09.2021 to
07.09.7021

To maintain Law & Order during Farmers
Aqitation in the District Karnal.

143 05.09.2022 to
30.11.2022

To stop stubbte burning in the District Karnat. District KarnaI

144 04.09.2022 tiL
05.00 P.M.

To dectare Red Zone to ban the UAV within 0'l
K.M. radius of place of Visit of Hon'bte C.M.
Haryana

KarnaI

145 27.06.22 to
26.08.2027

To issue directions for Owners of Cyber Caf6 to
check the anti sociaI elements.

District Karnal.

146 27.06.2022 to
26.08.2022

Crime against property- To maintain record of
domestic/private servants, tenants and paying
guests and personal car driver by the Emptoyer &
House Owners.

District Karnal

147 27.06.2022 to
26.08.2072

Direction for Taxi Stands for maintaining proper
record register of the commuters.

District Karnat.

148 77.06.2022 to
26.08.2027

To prohibit the entry of heavy vehictes in main
Citv Karnal in dav time.

City Karnat.

149 27.06.2022 to
26.08.2022

For the coverage of atl uncovered borewetts &
tubewetts/main hotes and for digging work.

District KarnaI

150 27.06.2022 to
26.08.2022

For instattation of High Quatity CCTV cameras at
sensitive ptaces of District Karna[ in view of Law
& Order.

District Karnal

151 27.06.2022 to
26.09.2022

To ban firing during marriages and other function District KarnaI

152 27.06.2022 to
26.09.2022

Ban on sate of Acid to stop acid attacks District KarnaI

153 27.06.2022 to To prohibit the unauthorized mininq works in the District KarnaI
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26.09.7022 District.
154 13.08.2022 to

15.08.2022
To dectare Red Zone to ban the UAV in view of
I ndependence Dav Function-7072

District Karnat

155 26.07.7077 to
19.08.2072

Prohibit the gathering of five or more persons in
the premises of examination centres and in the
around of 200 meters of Examination centres of
Board of School Education Haryana

District Karnat.

156 18.06.2022 To prohibit the movement or protest of such
Dersons asainst Aenipath scheme of Govt.

District KarnaI

157 22.04.2022 to
further orders.

Prohibit the movement of Fodder from District
Karnal to other border state due to the scarcity
and rising orices in the state.

District Karnat.

158 31.03.2022 to
30.05.2022

To stop stubbte burning in the District District Karna[.

159 27.03.2022 to
titt the
Roadways Strike
is over

To prohibit the gathering of people within 500
Mt. yards of Bus Stands of District KarnaI in view
of Strike of Different Roadways Unions.

District Karnat.

160 30.01.2023 to
31.03.2023

To prevent sale of China Dori District KarnaI

161 12.02.2023 Ban on Unmanned aerial vehicles like drone
durinq visit of Hon'ble Union Minister.

District Karnal

162 05.01 .2023 Ban on Unmanned aerial vehicles like drone
durinq visit Rahu[ Gandhi

District Karnal

163 30.1.2023 For discharge of domestic waste into the drains
and fietds

District KarnaI

164 24.02.2023 Ban on Unmanned aerial vehictes like drone
durinq visit of Hon'bte Chief Minister

District KarnaI

165 9.03.2023 Ban on Unmanned aeria[ vehictes like drone
durinq visit of Hon'bte Chief Minister

District KarnaI

166 10.04.2023 Ban on Unmanned aerial vehictes like drone
durins visit of Hon'ble Chief Minister

District KarnaI

167 02.05.2023 Ban on Unmanned aeria[ vehicles like drone
durinq visit of Hon'bte Chief Minister

District Karnal

168 01.05.2023 To prohibit stubble burning District KarnaI

169 14.05.2023 Ban on Unmanned aerial vehictes like drone
durinq visit of Hon'bte Chief Minister

District Karnal

17C 01.06.2023 Ban on Unmanned aeria[ vehictes like drone
durinq visit of Hon'ble Chief Minister

District KarnaI

171 09.06.2023 Ban on Unmanned aerial vehicles like drone
durins visit of Hon'ble Chief Minister

District KarnaI

172 19.06.2023 Ban on Unmanned aerial vehictes like drone
durinq visit of Hon'ble Chief Minister

District Karnal

173 30.06.2023 Ban on Unmanned aerial vehictes like drone
durinq visit of Hon'ble Chief Minister

District KarnaI

174 13.07.2023 Durinq flood situation in District Karnal District Karnal
175 71.07.7023 Ban on Unmanned aerial vehictes like drone

durinq visit of Hon'ble Chief Minister
District KarnaI

176 13.08.2023 Ban on Unmanned aerial vehicles like drone
durinq lndependence dav cetebration

District KarnaI

171 11.08.2023 Ban on Unmanned aerial vehictes like drone
during visit of Hon'bte Chief Minister

District Karnal

178 01.08.2023 To prohibit untawful activities, blocking of roads
and passaqes durinq Nuh incident

District Karnal

District Kaithal

Sr.
No.

Period of
imposition of
Section 144

Purpose Place where the
section 144 was
imposed

1. 21-01-2015 for
three month

Chines Dor District Kaithat

2. 13-07-7015 to titt
further order

Fitm Messenger of God-RamRahim District Kaithat

3. 1 3 07 20 1 5

15-07-2015
to Agigation of Guest Teacher and Khap Panchayat District Kaithat

4. 31-07-2015 Safety of FinannciaI institutions/ banks District Kaithat
5. 07-09-2015 Soreadins of mosquito bite District Kaithat
6. 15-09-2015 General etections 2015 of panchayat. District Kaithat
7. 29-09-2015 Phaelu Meta 201 5 bv shookeepers. District Kaithat
8. 17-17-2015 Due to foq District Kaithat
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9. 19-07-2016 to
18-04-7016

On account of Jat reservation. District Kaithat

10 20-02.-2016 On account of Jat reservation District Kaithat
11 21-02-2016 On account of Jat reservation District Kaithal
12 22-02-2016 On account of Jat reservation District Kaithat
13 09-07-2016 Celebratory firing during marriage & other

functions.
District Kaithat

14 10-07-2016 To stop the production storage, sate and
purchase of bottte correction fluid

District Kaithat

'15 14-09-2016 Prevention of cruetty to animal District Kaithat
16 08-10-2016 For the safety of Banks, Hospitats, Petrol Pump,

FinanciaI lnstitutions
District Kaithat

17 20-12-2016 To ban Cetebratory firing during marriage &
other functions.

District Kaithat

18 26-01-2017 Jat Aarakshan Sanqharsh Samiti for Drotests District Kaithat
19 27-01-7017 to

26-03-2017
Jat Aarakshan Sangharsh Samiti for its demand. District Kaithat

20 29-01-7017 Jat Aarakshan aqitation/ Dharna. District Kaithat
71 17-03-2017 Btockage of rail track/roads etc. ln Jat

reservation agitation.
District KaithaI

22. 30-03-2017 to
29-06-2017

To ban Celebratory firing during marriage &
other functions.

District Kaithat

23 21-08-2017 Dera Sacha Soda Disturbance District Kaithat
24. 14-09-2017 On account of some agitators, miscreants and

antisocial elements of the visit of Sh. Raj Kumar
Sainin, Hon'bte M.P. (Loksabha), Kurukshetra.

District Kaithat

25. 24-09-2017 &.01-
10-2017

Written examinations for the post of sub
inspector against advt no 7 /2015

District Kaithat

26 15-10-2017 to
23-10-2017

Prohibit the ptaying of fire crackers during diwati
i.e. on 19-10-2017

District Kaithat

27. 76-11-2017 Prohibit sate of tiquor within limits of district
Kaithat.

District Kaithat

28. 13-17-2017 On the account of striking NHM emptoyees are
disrupting the regular discharge of health
services by doing Dharna/strike in the Govt.
Heatth Facilities.

District Kaithal

29 12-01-2018 ln view of Etection of Rashtriya Vidya Samiti
(Reed) Cotteqium - 2018

District Kaithat

30 14-OZ-2018 Ratty of Bhartiya Janta Party at Jind District Kaithat
31 77-02-2018 Dethi Gherao Ca[[ qiven by Various Kissan Unions. District Kaithal
32 27-07-2018 Dharna catted by Anqanwadi workers. District Kaithat
33 08-03-2018 Dharna/MashaI Jatoos catted by Anganwadi

workers & Helpers
District Kaithat

34 13-04-7018 During cetebration of 177th Or. An. arnbeCkar
Jayanti

District Kaithat

35 23-05-20'18 During the etection of president, MunicipaI
CounciI Kaithat.

District Kaithat

36 04-09-7018 Dharna/Protests by Haryana Roadways
Karamchari joint Sangharsh Samiti.

District Kaithat

37 14-09-2018 On the account of striking NHM emptoyees are
disrupting the regular discharge of heatth
services by doing Dharna/strike in the otd civit
hospitaI Kaithat.

District Kaithat

38 05-1 1 -201 8 Prohibit the playing of fire crackers during diwati
i.e. on 07-11-2018

District KaithaI

39. 09-08-201 9 Prohibit f or taking a bath and jumped in
canals/water cannets in sirsa branch.

District Kaithat

40. 25-10-2019 Prohibit the ptaying of fire crackers during
diwati.

District Kaithat

41. 31 -03-2020,

11-04-2020
15-04-2020
01 -05-2020

03-5-2020
17-05-2020
31 -05-2020

17-06-2020
01-07-2023

Covid-'19 District KaithaI

42 14-04-2020 Stubbte burn District KaithaI
43 17-07-2070 Prohibit the storage, sale and purchase of china

dori/thread or any other synthetic material for
District KaithaI
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ftying the kite.
44 14-04-2070 Prohibit the burn of straw District KaithaI
45 10-11-2020 Ban against sate of a[[ kinds of fire crackers District Ka that
46 25-11-2020 to

27-11-2020
Strike of Haryana Sarv Karamchari Sangh and
other unions.

District Kaithat

47 21-01-2021 Prohibit the storage, sale and purchase of china
dori/thread or any other synthetic material for
ftying the kite.

District KaithaI

48 27-03-2071 Covid- 19 District Kaithat
49 06-04-2021 Prohibit the burn of straw District Kaithat
50 11-04-2021 M.C no confidence motion in area Kalayat District Kaithat
51 17-04-2021 at To[[ Barrier at vittage sangtpura District KaithaI
52 17-04-2021 M.C no confidence motion in area Kalayat District Ka that
53 27-08-2021 Covid-'19 District Ka thaI
54 12-10-2021 Stubbte burning District Ka that
55 03-02-2022 Dharna Pardersan of Haryana Teacher Sangh's District Ka that
56 25-02-2022 CM Visit (Ban the Unmanned Aerial Vehictes) District Ka that
57 26-03-7022 Haryana roadways strike District Ka thaI
58 22-04-2022 Stubbte burning District Kaithat
59 27-04-2027 Ittegat transport of Grass for animal District Kaithat
60 20-08-2022 LSD control District Kaithat
61 12-09-2022 Stubbte burning District Kaithat

62 23-06-2023 Haryana roadways strike District Kaithat

63 07-06-7073 Farmer ajitation. District Kaithat
64 1 8-08-2023 China Dori District Kaithat

District Panipat.

Sr.
No.

Period of
lmposition of
Section 144

Purpose Places where the
Section 144 was
lmposed

1 05.01 .20't5 to
04.03.2015

Strike by the contractor worker Union Panipat Refinery

2. 11.07.2015 For maintain Law & Order District Panipat
3. 06.03.2015 to

05.05.2015
Board Examination District Panipat

4. 19.03.2015 Danger of Human Health District Panipat
5. 10.04.2015 To prevent the burning of crop residues District Panipat
6. 16.04.7015 to

1 5.06.2015
Strike by the contractor worker Union Panipat Refinery

7. 21.05.2015 to
70.07.2015

prohibited the Contraction of ittegat tank/Haudi District Panipat

8. 22.05.2015 to
21.07.2015

For Examination Around the
Examination Center
District Panipat

9. 10.06.2015 to
09.08.2015

For maintain Law & Order DHHST Panipat

10. 28.07.2015 For maintain Law & Order District Panipat
11. 28.07.2015 to

12.08.2015
For kawad Yatra For kawad Yatra

District Panipat
12. 01 .09.2015 to

30.1 1 .2015
For maintain Law & Order District Panipat around DHHST & office

of EOWB , Panipat
13. 01.09.2015

remain in Force
untiI strike

Strike by Union of UHBVN District Panipat

14. 17 .09.7015 to
16.11.2015

For smooth ftow of traffic District Panipat District Panipat

15. 28.09.7015 to
27.11.7015

For examination Around the
Examination center

16. 05.01 .2016 Bathine iumpinq washinq of ctothes Yamuna river District Panipat
17. 24. 01 20 1 6

06.o2.2016
to For Examination Around the

Examination center
18. 01.02.2016 For Examination Around the

Examination center
19. 02.02.2016 HTET Exam Around the

Examination center
20. 17.02.2016 For maintain Law & Order District Panipat District Panipat
21. 18.07.7016 Jat Aarakshan Panipat Refinerv &
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Refinerv Township
22. 19.02.2016 Jat Reservation District Panipat
23. 79.O2.ZO16 For Examination Around the

Examination center
24. 17.03.7016 Jat Reservation District Panipat
75. 18.04.2016 Purchase of China Dora District Panipat
26. 25.04.2016 For Examination Around the

Examination center
27. 30.04.2016 Mining Stop the mining area

28. 04.05.2016 For Examination Around the
Examination center

29. 08.05.2016 GeneraI Etection MC, Samalkha Mc, area of Samatkha
30. 10.05.2016 GeneraI Etection MC, Samalkha Mc, area of Samalkha
31. 74.05.2016 For Examination Around the

Examination center
32. 30.05.2016 Jat Reservation District Panipat
33. 02.06.2016 Maintain law & order District Panipat
34. 03.06.2016 Jat Aarakshan District Panipat
35. 06.06.2016 Bathine iumpinq washinq of ctothes Yamuna river District Panipat
36. 08.06.2016 HTET Exam Around the

Examination center
37. 13.07.2016 Maintain law & order District Panipat
38. 19.07 .7016 Danqer of Human Heatth District Panipat
39. 23.08.7016 For Examination Around the

Examination center
40. 3'1 .08.20't6 Sarav Karamchari Sanqh Strike District Panipat
41. 06.09.2016 For Examination Around the

Examination center
42. 26.09.2016 Fire brokenout At iai Maa Textite Ganqapuri road Panipat
43. 28.09.2016 For Examination Around the

Examination center
44. 28.09.2016 Maintain law & order District Panipat
45. 03.1 0.201 6 about stubble burninq District Panipat
46. 13.10.2016 Danger of Human Health District Panipat

47. 25.02.2017 to
26.02.2017

For maintain Law & Order District Panipat

48. 01 .03.2017 to
08.04.2017

For Examination Around the
Examination Center
District Panipat

49. 31.03.2017 To Drevent the burninq of crop residues District Panipat
50. 11.05.2017 For maintain Law & Order District Panipat
51. 06.07.2017 to

25.07.2017
For Examination Around the

Examination centers,
District Panipat

52. 28.07.2017 to
77.08.2017

For maintain Law & Order Panipat Refinery

53. 72.08.2017 to
21 .09.2017

For maintain Law & Order District Panipat

54. 22.08.2017 to
21 .09.2017

For deposit arm and ammunition District Panipat

55. 77.08.7017 to
21 .09.7017

To prohibit the sale of loose Petrot/Diesel District Panipat

56. 23.09.2017 to
29.09.2017

Account of Navratra Festival District Panipat

57. 27.09.7017 to
16.10.2017

For Examination Around the
Examination centers,
District Panipat

58. 04.10.7017 to
03.12.2017

To prevent the burning of crop residues District Panipat

59. 13.'10.2017 to
31.10.2017

Prevention of Air Pottution District Panipat

60. 25.01.2018 For maintain Law & Order District Panipat
61. 07.03. 2018 to

03.04.20't8
For Examination Around the

Examination centers,
District Panipat

62. 01.04.2018 to
30.05.2018

For safety of Human Life District Panipat

63. 04.04.2018 to
03.06.2018

Ban of Use AL firing in marriage District Panipat

64. 04.04.2018 For safety of Human Life District Panipat
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65. 09.07.2018 Kawad Yatra District Panipat
66. 25.07.2018 Prohibit the bathing and jumping in Yamuna

river.
District Panipat

67. 24.09.2018 To prevent the burning of crop residues District Panipat
68. 27 .09.2018 to

30.09.2018
For Examination Around the

Examination centers,
District Panipat

69. 29.09.2018 to
30.09.2018

For maintain Law & Order District Panipat

70. 06.11.2018 to
08.1 1 .2018

Regarding festivaI of Diwati Panipat Refinery

71. 79.11.2018 to
28.12.7018

MC Etection District Panipat

72. 29.11 .2018 Prohibit taying of att type of Vehicle during MC
Etection.

District Panipat

73. 29.11.2018 MC Etection District Panipat
74. 24.12.2018 to

30.12.2018
Female Constable Exam Around the

Examination centers,
District Panipat

75. 26.11.2018 to
25.01.2019

For Smooth Traffic District Panipat

76. 26.03.2019 For Examination Around the
Examination center

77. z't.o5.2019 For Examination Around the
Examination center

78. 04.06.2019 I ttegat Mining activity Tehsit Bapoti
79. 02.07.2019 By election Gram Panchayat Pasina

Khurd and Narayana
80. 15.O7.2019 Kawad Mela District Panipat
81. 08.08.2019 Maintain law & order Panipat Refinery &

Refinerv Townshio
82. 29.08.2019 For Examination Around the

Examination center
83. 20.09.2019 For Examination Around the

Examination center
84. 15.10.2019 Haryana Vidhan Sabha Etection 2019 District Panipat
85. 08.1 1 .2019 Maintain law & order District Panipat
86. 18.08.2020 to

73.08.7020
PTI Exam Around the

Examination centers,
District Panipat

87. 29.08.2020 Covid-19 District Panipat
88. 79.09.2070 To prevent the burninq of crop residues District Panipat
89. 26.10.2020 to

23.11.7020
Examination Around the

Examination centers,
District Panipat

90. 75.11.2020 to
01.12.2020

Movement of Bhartiya Kishan Union District Panipat

91. 07.17.2020 to
08.12.2070

Bharat Bandh catt by BKU District Panipat

92. 11.12.2020 Aqitation bv Farmers District Panipat
93. 02.01.2021 ro

03.01.2021
For Examination Around the

Examination
centers, District
Panipat

94. 16.01.7071 to
17.01.2021

For Examination Around the
Examination centers,
District Panipat

95. 25.01.2021 to
26.01.2021

Repubtic Day Function District Panipat

96. 79.01.2021 to
28.03.2021

Agitation by Kisan Union District Panipat

97. 26.03.2021 Covid-19 District Panipat
98. 06.04.2021 To prevent the burning of crop residues District Panipat
99. 27.04.2021 Covid-19 District Panipat
10( 07.08.2021 to

08.08.2021
For Examination Around the

Examination centers,
District Panipat

101 18.08.2021 to
01.09.2021

For Examination Around the
Examination centers,
District Panipat

10i 06.09.2021 to
79.09.2021

For Examination Around the
Examination centers,



28

District Panipat
10: 08.1 0.2021 To prevent the burninq of crop residues District Panipat
10, 70.01.2022 Republic Dav District Panipat
't0: 29.03.2027 For Examination Around the

Examination center
10( 15.04.2022 about stubbte burning District Panipat
10; 21.04.7022 broke the fodder District Panipat
10[ 30.04.2022 Maintain law & order District Panipat
109 27.05.7022 Etection Member of chairperson MC, Samalkha
11( 10.06.2027 Etection MC Samalkha MC, Samalkha
111 13.06.2072 Aqniveer Yoina District Panipat
112 16.06.2072 Bathine iumpinq washinq of clothes Yamuna river District Panipat
11: 25.07.7022 For Examination Around the

Examination center
11 10.08.2022 lndependence Day District Panipat
114 18.08.2022 Jain FestivaI District Panipat
11C 22.09.2022 about stubbte burning District Panipat
11i 13.10.2022 GeneraI Etection Panchayat District Panipat
11t 26.10.2022 GeneraI Etection Panchayat District Panipat
119 02.11.2022 For Examination Around the

Examination center
12( 29.11.7022 For Examination Around the

Examination center
171 25.01.2073 to

26.01.2073
For maintain Law & Order District Panipat

12i 27.02.2023 to
28.03.2023

For Examination Around the
Examination centers,
District Panipat

12: 15.04.2023 To prevent the burning of crop residues District Panipat
172 30.06.2023 Kawad Yatra District Panipat
121 05.07.2073 For maintain Law & Order Mini secretariat

Panipat
1Z( 07.07.2023 to

09.07.2023
Panchayati Raj Etection Concerned Potting

Station
17) 12.O7.2023 For safety of Human Life District Panipat
12t 01.08.2023 For maintain Law & Order District Panipat
12\ 06.08.2023 to

07.08.2023
CET Exam Around the

Examination centers,
District Panipat

District Rohtak

Sr.
No.

Period o1

imposition ol
Section 144

Purpose Places where the
section 144 was
imposed

1. 05.01 .2015-
04.03.2015

Due to Tension of inhabitant of villagers Area nearby Sattok
ashram, Krontha in
District Rohtak

2. 21.01.2015- 20-
03-201 5

Prohibition of sate/storage of China Dori ln whote district Rohtak

3. 23.02.2015-
22.04.2015

For the Movie Massanger of God (MSG) ln Satyam Cinema in
district Rohtak

4. 02.03.2015-
01 .05.2015

HSSS, Examination A[[ examination
Centres in district
Rohtak

5. 04.03.2015-
03.05.2015

Prohibition of bath, washing ctothes & disposed
of materiaI used for retigious purpose

JLN & YWS canats
passing in district
Rohtak

6. 09.03.2015-
08.05.2015

Due to Tension of inhabitant of vittagers Area nearby Sattok
ashram, Krontha in
District Rohtak

7. 20.05.2015-
21.05.2015

During the hearing of criminal case of against Sh.

Rampal, Sattok Ashram, Karontha
Area of district court
Rohtak

8. 29 05 20 1 5-
28.07.2015

Diptoma Entrance test Examination Centres of
JAT Education Society,
Rohtak

9. 17.06.2015-
16.08.2015

Prohibition of bath, washing ctothes & disposed
of materiaI used for retigious purpose

JLN & YWS canals
passing in district
Rohtak

10. 13.07.7015
12.09.2015

During the agitation of schoo[ ctosing by
KhapPanchvats in support of Guest Teachers

ln whote District
Rohtak

11 17.07.2015- Common Entrance Exam in Pt. B.D.S. PGIMS, Around atl exam
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16.09.2015 Rohtak Centres in district
Rohtak

12. 21.07.2015-
22.07.2015

During the hearing of criminal case of against Sh.
Rampat, Sattok Ashram, Karontha

Area of district court
Rohtak

13. 30.07.2015-
20.08.2015

KawarYatra from Haridwar ln whote District
Rohtak

14. 05.08.2015-
07.08.2015

During the hearing of criminal case of against Sh.
Rampat, Sattok Ashram, Karontha

Area of district court
Rohtak

15. 18.08.2015-
17.10.2015

During the hearing of criminat case of against Sh.
Rampat, Sattok Ashram, Karontha

Area of district court
Rohtak

16. 16.09.2015-
16.10.2015

Demonstration, Protest, Dharna by Govt. Cottege
for Women, Rohtak

Area nearby Govt.
Cottege for Women,
Rohtak

17. 29.09.7015-
28.11.2015

HSSS, Examinations AtI examination
Centres in district
Rohtak

'18. 07.10.2015-
06.17.7015

Regarding ban on cutting of paddy by combine
machine from 7:00PM to '10:00AM

ln whote District
Rohtak

19. 10.10.201 5-
09.12.2015

Day to Day Demonstration which disrupt the
pubtic work in Govt. Offices

Area of Mini Secretariat
Complex Rohtak

20. 05.11.2015-
04.01.2016

HTET, Examination 2015 A[[ examination
Centres in district
Rohtak

21. 24.12.2015-
23.01.2016

Stike by Teaching & non-teaching emptoyee of
Vaish Cottege of Engineering, Rohtak

Area nearby Vaish
Cottege of Engineering,
Rohtak

22. 28.12.2015-
27.07.2016

UG/PG Examination (2015-16) conducted by
MDU, Rohtak

A[[ examination
Centres in district
Rohtak

23. 06.01.2016-
05.03.2016

Panchyat General Etection -2015 Att potting stations of
district Rohtak

24. 20.01.2016-
19.03.2016

D.Ed Examination by Haryana Board of School
Education, Haryana

All examination
Centres in district
Rohtak

25. 27.01.2016-
26.03.2016

Counting of Panchyat General Etection -201 5 Area of JAT Education
Society, Rohtak

26. 08.02.2016-
07.04.2016

PGT, Examination AlI examination
Centres in district
Rohtak

27. 18.02.2016-
17.04.7016

During the Jat Reservation Agitation ln whole District
Rohtak

28. 18.02.7016-
17.04.2016

During the Jat Reservation Agitation ln whole District
Rohtak

29. 19.07.2016-
18.04.2016

During the Jat Reservation Agitation ln whote District
Rohtak

30. 21.02.2016-
20.04.2016

During the Jat Reservation Agitation ln whole District
Rohtak

31 22.02.2016-
21.04.2016

During the Jat Reservation Agitation ln and around City
Rohtak

32. 1 5.03.2016-
14.05.2016

For lttegat mining MadinaGidran and
Nindana, Rohtak

33. 18.05.2016-
17.07.7016

Municipal General Etection - 2016 Meham and Katanaur

34. 19.05.2023-
18.07.2016

Examination by Board of Schoo[ Education,
Haryana, Bhiwani

A[[ examination
Centres in district
Rohtak

35. 73.06.2016-
22.08.2016

Cetebratory Firing during marriage and other
functions

ln whole District
Rohtak

36. 23.06.2016-
27.08.2016

Sale of correction ftuid and thinner ln whote District
Rohtak

37. 28.06.2016-
77.08.2016

Strike by Emptoyees of Joint Action Committee,
Haryana

ln whote District
Rohtak

38. 04.07.2016-
06.07.7016

Common Entrance Exam in Pt. B.D.S. PGIMS,

Rohtak
At[ exam Centres in
district Rohtak

39. 21.07.2016-
20.09.2016

For KawarMeta ln whote District
Rohtak

40. 02.09.2016-
01.11.2016

On Ganesh Chathurathi for prohibition of bath,
washing ctothes & disposed of material used for
retiqious DUrDose

JNL and other river
passing through district
Rothak

41. 07 .09.2016-
06.11.2016

For examinations conducted by Board of School
Education, Haryana, Bhiwani

At[ exam Centres in
district Rohtak

42. 22.09.2016- Prohibition of sale of petrot/diesel or any other Refittine Stations of
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71.11.2016 inftammabte materiaI in loose District Rohtak
43. 06.10.2016-

05.12.2016
For instattation of CCTV Camera for security
purpose

Nearby NHAI Cottege
and Hospitat, Petrol
DUMD

44. 17.10.2016-
16.12.2016

Prohibition of burning of left over paddy straw ln whole District
Rohtak

45. 1 8.1 0.201 6-
17.17.7016

Regarding ban on cutting of paddy by combine
machine from 7:00PM to 10:00AM

ln whole District
Rohtak

46. 25.11.2016-
24.01.2017

UG/PG Examination (2016-17) conducted by
MDU, Rohtak

At[ examination
Centres in district
Rohtak

47. 01.17.7016-
31.01.2017

Day to Day Demonstration which disrupt the
pubtic work in Govt. Offices

Area of Mini Secretariat
Comptex Rohtak

48. 77008.02
07.03.2017

1 Security arrangement of PGIMS, Rohtak At[ examination centres
in district Rohtak

49. 06.03.2017
05.05.2017

For examinations conducted by Board of School
Education, Haryana, Bhiwani

At[ exam Centres in
district Rohtak

50. 05.04.2017-
04.06.2017

Prohibition of burning of left over paddy straw Within the limit of
District Rohtak

51. 27.06.7017-
26.08.2017

Bye Election Panchyat Area of vi[[age
Kisrainti, Rohtak

52. 30.06.2017-
29.08.2017

Etection of Vaish Education Society, Rohtak Area of Vaish Education
Societv, Rohtak

53. 06.07.2017-
15.09.2017

D.EL.EdiD.Ed examination conducted by BSEH,

Bhiwani
A[[ examination centres
in district Rohtak

54. 10.07.2017
09.08.2017

KawarYatra from Haridwar ln whote district Rohtak

55. 28.07.2017-
30.07.2017

Common Entrance Exam 2017, Pt. B.D.S. PGIMS,

Rohtak
Exam Centres in
district Rohtak

56. 73.08.2017-
75.08.2017

Hearing case of Gurmeet Ram Rahim Singh,
DeraSachaSouda

District Court Comptex,
Rohtak

57. 31 .08.2017-
30.10.2017

Ban on Cyber Caf6 for use by Anti National
Etements

Within the limit of
District Rohtak

58. 01.09.2017
31.10.2017

On Ganesh Chathurathi for prohibition of bath,
washing ctothes & disposed of material used for
retiqious purpose

JNL and other river
passing through district
Rohtak

59. 05.09.2017-
10.09.2017

Hearing case of Gurmeet Ram Rahim Singh,
DeraSachaSouda

Radius of 05 KM of
Sunarian Jai[, Rohtak

60. 28.09.2017-
27.11.2017

Prohibition of burning of left over paddy straw Within the timit of
District Rohtak

61 28.09.2017-
27.11.7017

For examinations conducted by Board of School
Education, Haryana, Bhiwani

Around a[[ examination
centres in district
Rohtak

62. 25.11.2017
27.11.2018

JatMaha Ratty/ BhoomiPoojan at Jassia Within the timit of
District Rohtak

63. 13.12.2017-
12.01.2018

Dharna Protest by NHM Employees Within the limit of Govt.
Heatth Facitity located ir
district Rohtak

64. 16.01.2018-
20.03.2018

During the hearing of Sh. Rampal, Sattok Ashram,
Karontha

Area of district court
Rohtak

65. 24.01.2018-
23.03.2018

Demonstration against Movie "Padmavat Within the limit of
District Rohtak

66. 27.02.2018-
76.04.2018

Examination conducted by BSEH, Bhiwani Around atI examination
centres in district
Rohtak

67. 02.04.7018-
10.04.2018

Bharat Band Protest SC/ST Act. Within the limit of
District Rohtak

68. 04.04.2018-
03.06.2018

UG DDE examinations conducted by MDU, Rohtak Around a[[ examination
centres in district
Rohtak

69. 30.04.2018-
29.06.2018

Prohibition of teft over wheat stubbte by farmers Within the limit of
District Rohtak

70. 04.05.2018-
03.07.2018

MunicipaI General Election 2018 Limit of Katanaur,
MunicipaI Committee

71. 12.05.2018-
11.07.2018

Municipal Genera[ Etection 2018 Limit of Katanaur,
MunicipaI Committee

77. 31 .05.2018-
30.07.2018

Regarding theft of pubtic money from ATM
Machines

Within the timit of
District Rohtak

73. 01 .06.2018
05.06.2018

JatMahaSamelan at Jassia Within the timit of
District Rohtak

74. 02.07.2018-
01 .09.2018

PG examinations conducted by MDU, Rohtak Around alI examination
centres in district
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Rohtak
75. 13.07.2018-

12.09.2018
Senior Secondary examinations conducted by
BSEH, Bhiwani

Around atl examination
centres in district
Rohtak

76. 27.07.2018-
26.08.20't8

KawarYatra from Haridwar Within the timit of
District Rohtak

77. 29.07.7018-
28.09.2018

D.L.Edi D.Ed. Examination conducted by BSEH,

Bhiwani
Around atl, examination
centres in district
Rohtak

78. 24.08.2018-
23.1 0.201 8

Prohibition of sate of China Dori Within the timit of
District Rohtak

79. 30.08.2018-
79.10.7018

Bye Etection 2018 Area of vittage
Ningana, Katesara and
Basana

80. 04.09.2018-
03.1 1 .2018

Open School examinations by BSEH, Bhiwani Around a[[ examination
centres in district
Rohtak

81. 10.09.2018-
09.'t 1 .2018

For subtetting of Houses on rent Within the [imit of
District Rohtak

82. 1 1 .09.2018-
15.09.2018

Common Entrance Exam in Pt. B.D.S. PGIMS,

Rohtak
Around a[[ exam
Centres in district
Rohtak

83. 21.09.2018-
20.11.2018

On Ganesh Chathurathi for prohibition of bath,
washing clothes & disposed of material used for
retiqious purpose

JNL and other river
passing through district
Rohtak

84. 11.10.2018-
1 5.10.2018

Demonstration given by INSO, SFI and others Area nearby a[[
Universities and
College in district
Rohtak

85. 't 5.10.201 8-
14.11.2018

By agitation by Employee of Haryana Roadways Within the limit of
District Rohtak

86. 17.10.2018-
16.11.2018

By agitation by Emptoyee of Haryana Roadways Within the timit of
District Rohtak

87. 14.12.2018
13.02.2019

GeneraI Etection of MunicipaI Corporation Rohtak Within the limit of
MunicipaI Corporation,
Rohtak

88. 18.12.2018
17.02.2019

Counting of General Election, Municipa[
Corporation, Rohtak

Within the timit of
MunicipaI Corporation,
Rohtak

89. 01.01.7019-
05.01 .2019

HTET-201 9 examinations Around alt exam
Centres in district
Rohtak

90. 08.0't .2019-
10.01.2019

By agitation by SarvKarmchariSangh, Haryana Within the limit of
District Rohtak

91. 09.01 .2019-
15.01.2019

Hearing of Gurmeet Ram Rahim Singh,
DeraSachaSauda

Within the timit of 05
KM of District Jait,
Sunarian, Rohtak

92. 25.01.2019-
74.03.2019

Examination conducted by Pt. BDS, PGIMS,
Rohtak

Around a[[ exam
Centres in district
Rohtak

)3. 06.03.2019-
05.05.2019

Regular/Open School exams conducted by BSEH,
Bhiwani

Around a[[ examination
centres in district
Rohtak

)4. 26.o4.7019
25.06.2019

Prohibition of burning of crops straw Within the limit of
District Rohtak

95. 14.06.2019-
13.08.2019

prohibition of bath, washing ctothes & disposed
of materiaI used for retigious purpose

JNL and other river
passing through district
Rothak

96. 08.07.2019-
07 .09.2019

D.L.Ed/D.Ed. Examination conducted by BSEH,

Bhiwani
Around at[ examination
centres in district
Rohtak

97. 16.07.7019-
15.08.2019

KawarYatra from Haridwar Within the timit of
district Rohtak

98. 20.07.2019-
19.09.2019

Prohibition of sale of China Dori Within the limit of
district Rohtak

99. 76.07.2019-
25.09.2019

Examination conducted by Pt. BDS, PGIMS,

Rohtak
Around atl exam
Centres in district
Rohtak

1 00.
15.10.2019

920108.16. Examination conducted by Pt. BDS, PGIMS,

Rohtak
Around al[ exam
Centres in district
Rohtak

101. 24.08.2019-
25.08.2019

Prohibition of ftying Drone etc. Within the limit of
district Rohtak
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102. 11 .09.7019-
10.10.2019

On Ganesh Chathurathi for prohibition of bath,
washing ctothes & disposed of material used for
reliqious purpose

JNL and other river
passing through district
Rothak

1 03. 01.10.2019-
30.11.2019

Prohibition of burning of left over paddy straw Within the limit of
district Rohtak

104. 04.10.2019-
03.12.2019

Examination conducted by Pt. BDS, PGIMS,

Rohtak
Around att exam
Centres in district
Rohtak

1 05. 11.10.2019-
10.17.2019

GeneraI Etection to Legislative Assembly
Harvana-201 9

Within the limit of
district Rohtak

106. 20.10.2019-
19.12.2019

Counting of GeneraI Election to Legistative
Assembty Haryana-2019

Area nearby Jat
Education Society,
Rohtak

107. 06.11.2019-
05.01.2020

Prohibition of bursting of fire crackers other fire-
works durinq weddinq session

Within the timit of
district Rohtak

1 08. 07.11.7019-
10.11.2020

HTET-201 9 Examinations Around atl exam
Centres in district
Rohtak

109. 09.11 .7019-
08.01.2020

Judgement of Ram Janmbhoomi- Babri Masjid
case

Within the timit of
district Rohtak

1 10. 16.11.2019-
15.01.2020

Demotition/construction activities, Hot mix
plants etc.

Within the limit of
district Rohtak

111. 22.11.2019-
21.01.7020

UG/PG Examination (2019-20) conducted by
MDU, Rohtak

At[ examination
Centres in district
Rohtak

112. 06.o1.2070-
05.02.2020

By agitation by Emptoyee of Haryana Roadways Around roadways depot
in district Rohtak

113. 23.01.2020-
74.03.2020

Prohibition of ftying Drone etc. Within the timit of
district Rohtak

114. 14.02.2020-
13.04.7070

Examination conducted by CBSE, New Dethi At[ examination
Centres in district
Rohtak

115. 05.07.2020-
04.04.2020

Panchyati Raj Bye Etection Zila Parishad Ward
no.12 in district Rohtak

116. 24.02.2020-
73.04.2020

Regutar/Open School exams conducted by BSEH,

Bhiwani
Around a[[ examination
centres in district
Rohtak

117. 1 3.03.2020-
12.05.7020

Ban on storage and sate of meat during Covid-19 Within the limit of
district Rohtak

1 18. 14.03.2070-
13.05.2020

Mass gathering of peopte in ratty, demonstration
coaching centres & retigious places during Covid-
19

Within the limit of
district Rohtak

119. 17.03.2020-
16.05.2020

Mass gathering of peopte in
sociat/cultura[/sports/potiticat/
religious/academic/famity events/cinema Halls
& nieht clubs etc. durinq Covid-19

Within the timit of
district R.ohtak

120. 21.03.2070-
20.05.2020

Prohibition of Gathering to prevent Human being
from Corona virus Diseases,Covid -'t 9

Within the limit of
district Rohtak

121. 3 1 .03 2020
30.05.2020

Prohibition of Gathering of peopte during Covid-
19

Within the limit of
district Rohtak

177. 16.04.2070-
15.06.2070

Prohibition of left over wheat stubbte by farmers Within the limit of
District Rohtak

123. 02.05.2020-
01.07.2020

Prohibition of bathing, washing ctothes &
disposed of materiaI used for religious purpose

JNL and other river
passing through district
Rothak

124. 30.07.2020-
29.09.2020

Prohibition of bathing, washing clothes &
disposed of materiaI used for retigious purpose

JNL and other river
passing through district
Rothak

125. 01.10.2070-
30.11.2020

Prohibition of burning of left over paddy straw Within the limit of
district Rohtak

126. 20.11.7070-
19.01 .2021

Examination conducted by Pt. BDS, PGIMS,

Rohtak
Around a[[ exam
Centres in district
Rohtak

127. 25. 2020-
24.01.2021

11. Geherao of Dethi by BhartiyaKisan Unions and
etc.

Within the limit of
district Rohtak

128. 07.12.2020-
06.02.2021

Bharat band against to take back New
Aqriculture Law by BhartivaKisan Unions and etc.

Within the timit of
district Rohtak

179. 07.01.2021-
10.01.2021

Gram Sachiv Examinations Around atl exam
Centres in district
Rohtak

1 30. 15.01.7021-
14.03.2071

Re-appear/additionat subject exams conducted
by BSEH, Bhiwani

Around alI examination
centres in district
Rohtak
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131 21.01.7071-
22.01.2021

Prohibition of ftying Drone etc. on Repubtic Day
7021

Within the limit of
district Rohtak

132. 12.02.2021
11.04.2021

Examination conducted by Pt. BDS, PGIMS,
Rohtak

Around at[ exam
Centres in district
Rohtak

1 33. 76.07.2021-
25.04.2021

Re-appear D.L.Ed/D.Ed. Exams conducted by
BSEH, Bhiwani

,Around atI examination
centres in district
Rohtak

134. 09.04.7071-
08.06.2021

Prohibition of left over wheat stubble by farmers Within the timit of
District Rohtak

1 35. 13.04.2021-
12.06.7071

prohibition of bathing, washing ctothes &
disposed of materiaI used for religious purpose

JNL and other river
passing through district
Rothak

136. 13.06.2021-
12.08.7021

Prohibition of Sate/Storage of China Dori ln whole district Rohtak

137. 25.06.7021-
24.O8.2021

For subletting of Houses on rent Within the timit of
District Rohtak

1 38. 25.06.2021-
24.08.2021

For visiting/Residing in Akharas Within the timit of
District Rohtak

139. 25.06.2021-
24.08.2021

For visiting hotets/ Dharamsha[las Rain Baseras
and Sarai as quest

Within the timit of
District Rohtak

140. 11.06.7021-
10.08.2021

Prevention in rainy seasons of pubtic safety Within the timit of
District Rohtak

141. 19.08.2021-
18.10.2071

Examinations conducted by BSEH, Bhiwani Around atl examination
centres in district
Rohtak

142. 23.07.7071-
22.09.2021

UG/PG Examination (2021-22) conducted by
MDU, Rohtak

At[ examination
Centres in district
Rohtak

143. 06.09.2021-
05.11.2021

Open School examinations by BSEH, Bhiwani Around alI examination
centres in district
Rohtak

144. 08.07.2021-
15.08.2021

Prohibition of ftying Drone etc. on lndependence
Dav 7071

Within the [imit of
district Rohtak

145. 16.09.2021
15.10.7071

On Ganesh Chathurathi for prohibition of
bathing, washing ctothes & disposed of material
used for retiqious purDose

JNL and other river
passing through district
Rothak

146. 01.12.2021-
04.12.2072

Prohibition of ftying Drone etc. on Hon'bte CM,
Harvana visit

Within the limit of M.C.
Rohtak

147. 10.12.2021-
09.01.2022

Examination conducted by Pt. BDS, PGIMS,
Rohtak

Around atl exam
Centres in district
Rohtak

148. 14.01.2022-
13.03.2027

For visiting hotels/ Dharamsha[las Rain Baseras
and Sarai as guest

Within the limit of
District Rohtak

149. 14.01.2022-
13.03.2022

For subletting of Houses on rent Within the timit of
District Rohtak

1 50. 14.01.2022-
26.01.2022

Prohibition of flying Drone etc. on Republic Day
2022

Within the limit of
District Rohtak

151. 07.02.2022-
08.02.2022

Prohibition of ftying Drone etc. on Hon'bte CM,
Harvana visit

Within the timit of M.C.
Rohtak

152. 25.03.2022-
24.05.2027

Re-appear/Open School exams (2022) by BSEH,
Bhiwani

Around at[ examination
centres in district
Rohtak

1 53. 27.03.2022-
76.04.2027

For strike given by the Central Trade Unions and
Fedrations

Within the limit of
District Rohtak

154. 06.04.2072-
05.05.2022

Examination conducted by Pt. BDS, PGIMS,
Rohtak

Around atl exam
Centres in district
Rohtak

't55. 08.04.2022-
10.04.2027

Prohibition of ftying Drone etc. on Hon'bte CM,
Haryana visit

Within the timit of M.C.
Rohtak

1 56. 12.04.2022-
11.05.2022

For major fire accident accurred in Quila Road
Market, Rohtak

Quita Road Market,
Rohtak

157. 13.04.7022-
12.05.2072

Examination conducted by Pt. BDS, PGIMS,

Rohtak
Around atl exam
Centres in district
Rohtak

1 58. 71.04.2022-
20.05.2022

For ittega[ encroachment/ parking and ramps in
Quita Road and Raitway Road Market , Rohtak

Quita Road and raitway
Road Market, Rohtak

159. 21.04.2027-
20.06.2022

Prohibition of carrying of lttegat Cattte feed from
outside of district Rohtak

Within the timit of
District Rohtak

1 60. 25.04.7022-
24.06.2022

For subletting of Houses on rent Within the limit of
District Rohtak

161. 25.04.2022-
24.06.2022

For visiting hotets/ Dharamshaltas Rain Baseras
and Sarai as quest

Within the limit of
District Rohtak
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167. 25.04.2027-
74.06.2022

Prohibition of burning of left over wheat crop Within the limit of
District Rohtak

163. 27.04.7077-
28.04.2022

Prohibition of ftying Drone etc. on Hon'ble
Governor of Haryana visit

Within the timit of M.C.
Rohtak

164. 03.05.2077-
05.o5.2022

Prohibition of ftying Drone etc. on Hon'bte CM,

Harvana visit
Within the timit of M.C.
Rohtak

1 65. 09.05.7022-
08.07.2022

Examination conducted by CBSE, New Dethi AtI examination
Centres in district
Rohtak

166. 30.05.2027-
79.07.2022

GeneraI Election of Municipal Committee, Meham Area of MunicipaI
Committee, Meham

167. 01.06.2022-
31.07.2022

GeneraI Etection of MunicipaI Committee, Meham Area of Municipal
Committee, Meham

1 68. 11.06.2022-
15.06.2022

Prohibition of ftying Drone etc. on Hon'bte CM,
Haryana visit

Within the [imit of M.C.
Rohtak

169. 16.06.7022-
20.06.2022

Protest against AgnipathYojana [aunched by
Union qovt. of lndia

Within the limit of M.C.
Rohtak

170. 20.06.2072-
22.08.2027

Prohibition of ftying Drone etc. on Hon'bte CM,
Haryana visit

Wirhin the timir of M.c.
Rohtak

171. 21.06.7022-
20.08.2027

prohibition of bathing, washing ctothes &
disposed of materiaI used for retigious purpose

JNL and other river
passing through district
Rothak

172. 79.06.2022-
28.08.2022

UG/PG Examination (20771 conducted by MDU,
Rohtak

At[ examination
Centres in district
Rohtak

173. 71.07.7022
20.08.2027

KawarYatra from Haridwar ln whole District
Rohtak

174. 22.07.2022-
21 .09.2022

D.L.EdlD.Ed. Examination conducted by BSEH,

Bhiwani
Around atI examination
centres in district
Rohtak

175. 76.07.2022-
25.09.2022

Examination conducted by Pt. BDS, PGIMS,

Rohtak
Around at[ exam
Centres in district
Rohtak

176. 29.07.2022-
78.09.2022

Prohibition of sate/storage of China Dori ln whote district Rohtak

177. 04.08.7027-
03.10.2072

Prohibition of ftying Drone etc. on lndependence
Dav 2022

Within the limit of
district Rohtak

178. 09.08.2022
08.10.2022

For subletting of Houses on rent Within the limit of
District Rohtak

179. 70.08.2022-
19.10.2072

For prevention of Lumpy Skin Disease in state of
Haryana

Within the timit of
District Rohtak

1 80. 02.09.2022-
01.11.2022

Examination conducted by Pt. BDS, PGIMS,

Rohtak
Around all exam
Centres in district
Rohtak

181 08.09.2022-
07.11.7022

Prohibition of bathing, washing ctothes &
disposed of materiaI used for retigious purpose

JNL and other river
passing through district
Rothak

187. 14.09.2022
13.11.7072

Prohibition of ftying Drone etc. for visit of
Hon'ble CM, Haryana

Within the limit of M.C.
Rohtak

1 83. 78.09.2022-
27.11.7072

Re-appear/Open School exams (Sept-2022) by
BSEH, Bhiwani

Around a[[ examination
centres in district
Rohtak

184. 07.10.2022-
06.12.2072

Prohibition of burning of left over paddy straw Within the limit of
district Rohtak

1 85. 17.10.2022-
16.12.2022

Ittegat encroachment of roads by shopkeeper in
MC, Area

Within the timit of M.C.
Rohtak

1 86. 18.10.2022
17 _12.2022

For GeneraI Election Panchayati raj-2022 Within the limit of
district Rohtak

187. 07.11.2072-
08.11.2023

Prohibition of f tying Drone etc. for visit of
Hon'bte Vice President of lndia and CM, Haryana

Within the timit of M.C.
Rohtak

1 88. 25.11.2022-
24.01.2023

Counting of General Election of Panchayatiraj-
2022

Area nearby Jat
Education Society,
Rohtak

1 89. 79.11.2022-
28.01.2023

HTET-Z}ZZ, examination conduct by Board of
School Education, Haryana, Bhiwani

Around a[[ examination
centres in district
Rohtak

1 90. 09.17.2022-
10.12.2023

Regarding cetebration of foundation day by
Akhi tBhartiyaJatAarkshanSanghrashSamittee&Jat
SewaSanqh

Area nearby vitlage
Jassia in district Rohtak

191. 15.12.2022-
14.02.2023

UG/PG Examination (2072-23) conducted by
MDU, Rohtak

A[[ examination
Centres in district
Rohtak

197. 23.01.2023- For visiting/Residing in Akharas Within the timit of
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22.03.2023 District Rohtak
193. 73.01.2023-

22.03.2073
For visiting hotets/ Dharamshatlas Rain Baseras

and Sarai as quest
Within the limit of
District Rohtak

194. 23.01.2073-
76.01.2073

Prohibition of ftying Drone etc. on Republic Day
7073

Within the limit of
District Rohtak

1 95. 23.01.2023-
22.03.7073

For subtetting of Houses on rent Within the limit of
District Rohtak

196. 27.01.2023-
30.01.2023

Protest against e-Tendering by atl Sarpanches of
Harvana

Area nearby of vittage
Jassia, Rohtak

197. 14.07.2023-
15.02.2023

Prohibition of ftying Drone etc. for visit of
Hon'bte CM, Haryana

wirhin the limit of M.c.
Rohtak

1 98. 24.02.7073-
23.04.7023

Re-appear/Open Schoo[ exams (2023) by BSEH,

Bhiwani
Around atl examination
centres in district
Rohtak

199. 71.02.2023-
20.04.2023

Examination conducted by CBSE, New Dethi At[ examination
Centres in district
Rohtak

200. 27.02.2023-
30.02.2023

Demonstration by AamAadmi Party on account of
arrest of Sh. Manish Sishodiya, Dy. C.M. Dethi

Within the timit of
Town Rohtak

201. 10.04.2023-
09.06.2073

Prohibition of left over wheat stubbte by farmers Within the timit of
District Rohtak

202. 30.04.2023-
02.05.7023

Prohibition of ftying Drone etc. for visit of
Hon'ble CM, Haryana

Within the limit of M.C.
Rohtak

203. 06.06.2023-
05.08.2023

Prohibition of bathing, washing ctothes &
disposed of material used for retigious purpose

JNL and other river
passing through district
Rohtak

204. 26.06.2073-
28.08.2073

Prohibition of ftying Drone etc. for visit of
Hon'bte Governor, Haryana

Within the timit of M.C.
Rohtak

205. 01.07.2023-
31.08.2023

Examination conducted by Pt. BDS, PGIMS,

Rohtak
Around a[[ exam
Centres in district
Rohtak

206. 07.07.2023-
10.07.7023

Prohibition of ftying Drone etc. for visit of
Hon'bte Chief Minister of Uttar Pradesh

Within the limit of M.C.
Rohtak

207. 07.07.7073-
06.09.2023

Bye election Panchyat ln viItage hamar
KabutpurGurauthi,
Kharainti and
Garnauthi in district
Rohtak

D

208. 15.07.2023-
17.07.7073

Prohibition of ftying Drone etc. for visit of
Hon'bte C.M., Haryana

Within the limit of M.C.
Rohtak

209. 11.08.2023-
10.10.2023

Prohibition of Sale/Storage of China Dori Within the [imit of
district Rohtak

210. 11.08.2023-
10.10.7073

Prohibition of ftying Drone etc. for visit of
Hon'bte Governor of Haryana

Within the timit of M.C.
Rohtak

211 12.08.2023-
11.10.2023

For subtetting of Houses on rent Within the limit of
District Rohtak

217. 17.08.2023-
16.10.2023

For visiting/Residing in Akharas Within the timit of
District Rohtak

District Sonipat

Sr.
No.

of
of

Period
imposition
Section 144

Purpose Places where the
section 144 was
imposed

1 17.02.2015 Regardingprotest of fitm MSG by Sant Guru Ram
Rahim

District Sonipat

2. 05.05.2015 Order regarding Ban Dharnas etc. Mini Secretariat,
Sonipat, District
Sonipat

3. 13.07.7015 to
12.08.2015

Regarding agitation by Guest Teachers and Khap
panchayat, Sonipat

District Sonipat

4. 20.08.2015 to
19.10.2015

-do- District Sonipat

5. 30.'t0.201 5 Regarding CCTV camers in Gurudwaras and
reliqious ptaces

District Sonipat

6. 18.02.2016 to
17.03.2016

Regarding Jat Reservation prohibit unlawful
activities

District Sonipat

7. 23.02.7016 to
24.02.2016

Hotidays of schoots and col[eges (Regarding Jat
Reservation)

District Sonipat

8. 30.05.2016 Regarding Petrot-Diese[ not sold in toose in Jat
Reservation

District Sonipat

9. 04.06.2016 Regarding Ban of JCB (Jat Reservation) District Sonipat
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10. 04.06.7016 to
05.06.2016

Regarding Ban of Liqour (Jat Reservation) District Sonipat

11 24.06.2016 to
23.08.2016

Ban for Arms Weapon in Marriages District Sonipat

12. 29.01 .7017 Regarding Petrol-Diesel not sotd in loose in Jat
Reservation

District Sonipat

13. 21.05.2017 Strike regarding BPS Medical Cotlege, khanpur
katan bv outsource emptovees

BPS MedicaI CoItege,
Khanpur Katan

14. 15.07.2017 to
71.07.2017

Regarding Kawadiya meta (ban of Hockey stick,
baseba[[ bat etc.)

District Sonipat

15. 23.08.2017 to
27.09.2017

Pronouncement of verdict Sant Gurmeet Ram
Raheem chief of Dera SachhaSauda

District Sonipat

16. 26.08.2017 Prohibit entry in Dera Sacha Sauda Bahatgarh& Vittage
Barota

17. 28.08.2017 Reqardinq holidav of Schoots, CoIteqes etc. District Sonipat
18. 27.12.2017 Regarding strike of Haryana Roadways Emptoyee District Sonipat
19. 25.01.2018 Resardine ban of fitm Padmawat District Sonipat
20. 11.12.2019 Regarding vittage sirsad remova[ of

encroachment 384 acre
Vittage Sirsad&Chidana

21. 06.01.2020 to
19.01.2020

Haryana sarvkarmcharisangh Strike Bus Stand,
Sonipat/Gohana/
Gannaur/ Kharkhoda

22. 17.03.2020 Regarding Covid-19 (ctose Ma[[s, shops etc.) District Sonipat
23. 12.04.2021 Regarding Farmer agitation totI ptaza District Sonipat (Kundti

& Kharkhoda)
24. 20.07.2021 Regarding Farmer agitation (Ban for Arms etc.) NH-44, Singhu/Kundti&

KGP.KMP
25. 11.08.2021 to

15.08.2071
Regarding maintain Law & order 15 august 202'l District Sonipat

76. 30.08.2021 to
10.09.2021

Regarding farmer agitation (Ban for Arms etc.) NH-44, District Sonipat
Area

27. 21.01.7022 to
26.01.2022

Regarding maintain Law & order 26 January 2022 District Sonipat

District Sonepat by CPlSonipat.

District Jhajjar.

Sr.
No.

Period
imposition
Section 144

of
of

Purpose Places where the
section 144 was
imposed

I 05-04-2023 to 05-
05-2023

Regarding- Pubtic Worship (Ban of Fire arms,
Swords, Axes, Knifes etc )

District Sonipat

2. 27-05-2073 to 05-
06-2073

Regarding- lnauguration New Parliament House
(Ban of Fire arms, Swords, Axes, Knifes etc)

Gohana Zone

3. 10-06-7023 to 12-
06-2073

Regarding- Kisan Union (Ban of Fire arms,
Swords, Axes, Knifes etc)

East Zone

4. 04-07-2023 to 15-
07-2023

Regarding- ShivratriKawadYatra (Banof Fire arms,
Swords, Axes, Knifes and DJ Hight&Loud
SpeakerSound as per normetc)

Gohana Zone

5 04-07-2023 to 15-
07-2023

Regarding- ShivratriKawadYatra (Ban of Fire
arms, Swords, Axes, Knifes and DJ Hight& Loud
SpeakerSound as per normetc)

East Zone

6. 31-07-2023 to 20-
08-2023

Regarding- Maintain Law & Order Duty District Sonipat

7. 01-08-2023 to 20-
08-7023

Regarding- Maintain Law & Order 15 August 2023 Gohana Zone

8. 02-08-2023 Regarding- Petrot-Diese[ not sold in Loose in
CommunaI tensions

District Sonipat

09 14-08-7073 to 15-

08-2023
Regarding- Maintain Law & Order 15 August 2023 West Zone

10. 20-08-2023 to 23-
08-2023

Regarding- Maintain Law & Order Duty West Zone

Sr.
No.

Date/Period of
imposition
of Section 144

Purpose Places where the
section 144 was impose

1 01-01-201 5 lnstattation of CCTV surveittance Cameras District Jhajjar

2 01-01-201 5 Character verification of tenants/servants District Jhaiiar
3 20-01-2015 Prohibit of sale, purchase, storage & District Jhajjar
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use of China Dori for flyine kites
4 13-07-7015 Baba Gurmeet Ram Rahim/ MSG movie District Jhajjar
5 20-03-2015 UGi DDE Examination of MDU Rohtak District Jhaiiar
6 29-03-2015 Protest by Gau Rakshak Dat District Jhajjar
7 01-04-2015 HBSE Examinations Within 200 mtrs.

around the
Examinations centres

8 05-04-201 5 Protest by Gau Rakshak Da[ District Jhajjar
9 07-04-2015 NIOS Examination Within 200 mtrs.

around the
Examinations centres

10 17-04-2015 Prohibit the burninq of Rabi Straw District Jhajjar
11 22-04-2015 Control wastaqe of Water District Jhai iar
12 26-04-2015 Protest by Gau Rakshak Dat District Jhajjar
13 30-04-201 5 Protest by Employees of Haryana Roadways District Jhaiiar
14 20-05-201 5 Aeitation bv Guest Teacher District Jhaiiiar
15 14-07-2015 Aqitation bv Guest Teacher District Jhaiiiar
16 01-09-2015 lnstattation of CCTV surveiltance Cameras District Jhaiiiar
17 04-09-2015 Spreadinq of Denque/Mataria District Jhaiiiar
18 07-09-2015 Restriction of using Acid at Land Vittage Asaudha

Siwan/ Todran
19 28-09-2015 Ban on using Combine for cutting Paddy Crops District Jhaiiar
20 28-10-2015 NIOS Examination Within 200 mtrs.

around the
Examinations centres

21 29-10-2015 Ban of Fire crackers and Exptosive
Material

District Jhajjar

22 14-11-2015 HTET Examination Within 200 mtrs.
around the
Examinations centres

23 20-17-2015 Prohibit of sale, purchase, storage &
use of China Dori for ftvine kites

District Jhajjar

24 29-12-2015 Gram Panchayat Generat Etection 2016
Suspend of Arms License

District Jhajjar

25 30-12-7015 Gram Panchayat General Etection 2016
Use of Loud Soeakers

District Jhajjar

26 30-12-7015 Gram Panchayat Generat Etection 2016
Defacement of Propertv

District Jhajjar

27 30-12-2015 Gram Panchayat Generat Etection 2016
Ban of Any weapon

Within 200 mtrs of
Potting Station
District Jhaiiar

28 18-02-7016 Ban of Petrol District Jhaiiar
29 18-02-2016 Jaat Reservation Aqitation District Jhaiiar
30 18-02.2016 Jaat Reservation Aqitation District Jhaiiar
31 19-OZ-2016 Jaat Reservation Agitation District Jhaiiar
32 19-02-2016 Jaat Reservation Aeitation curfew District Jhajjar
33 22-02-2016 Jatt Reservation Aqitation District Jhajjar
34 77-02-2016 Jaat Reservation Agitation District Jhaiiar
35 23-02-2016 Jaat Reservation Aqitation District Jha lar
36 25-02-2016 Jaat Reservation Aqitation District Jha iar
37 12-03-2016 Jaat Reservation Aeitation District Jhaiiar
38 23-03-2016 Jaat Reservation Aqitation District Jhajjar
39 23-03-2016 Jaat Reservation Aqitation District Jhaiiar
40 08-04-2016 Burnins of Rabi Straw District Jhaiiar
41 12-03-7016 Jaat Reservation Aqitation District Jhajjar
42 02-06-2016 Jaat Reservation Aeitation District Jhaiiar
43 17-06-2016 Ban of intoxicating substance/druq District Jhaiiar
44 29-06-2016 Strike of Haryana Power Corporation

Worker Union
District Jhajjar

45 02-06-2016 Jaat Reservation Agitation District Jhaiiar
46 02-06-7016 Jaat Reservation Aqitation Ratty District Jha iiar
47 17-06-2016 Ban on Usinq of fluid and Thiner District Jhajjar
48 05-07-2016 Prohibit of cetebratory firing during

marriaqe & other function
District Jhajjar

49 08-07-2016 Prohibit of cetebratory firing during
Marriage & other function

District Jhajjar

50 16-07-2016 HBSE examinations Within 200 mtrs.
around the
Examinations centres

51 19-07-2016 Kawad vatra District Jhajjar
52 22-09-2016 Ban on Enterinq of Heavv Vehicte Jhaiiar City
53 27-09-7016 NIOS Examination Within 200 mtrs.
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a round the
Examinations centres

54 03-1 0-201 6 HBSE Examination Within 200 mtrs.
around the
Examinations centres

55 04-10-2016 Ban on burninq odf Paddy Straw District Jhaiiar
56 07-10-2016 Ban on spreadine Garbaqe in public Place District Jhaiiar
57 10-10-2016 Ban on usinq combine for cutting paddy at night District Jhaiiar
5B 14-10-2016 lnstattation of CCTV surveittance Cameras District Jhaiiar
59 30-1 0-201 6 Ban of Fire crackers and Explosive

MateriaI
District Jhajjar

60 09-12-2016 Prohibit of celebratory firing during
marriaqe & other function

District Jhajjar

61 27-01-2017 Ban of Petro[ District Jhajjar
62 27-01-2017 Jaat Reservation Aeitation District Jhaiiar
63 28-01-2017 Jaat Reservation Aqitation District Jhajjar
64 26-02-2017 Jaat Reservation Aqitation District Jhaiiar
65 07-03-2017 HBSE Examination Within 200 mtrs.

around the
Examinations centres

66 17-03-2017 Jaat Reservation Aqitation District Jhaiiar
67 18-03-2017 Jaat Reservation Aeitation PetroI District Jhaiiar
68 13-07-2017 Kawad Mela District Jhaiiar
69 22-08-2017 Dera Sachha Sauda-Baba Gurmit Ram

Rahim for ban of use petrol in cans
District Jhajjar

70 22-08-2017 Dera Sachha Sauda-Baba Gurmit Ram
Rahim

District Jhajjar

71 02-09-2017 Jaat Reservation Aeitation District Jhaiiar
77 03-09-2017 Jaat Reservation Agitation Rasatwata

Chauk
District Jhajjar within
mtr.

73 03-10-2017 Dharna called by Gutia Khap Radius of 2 KM from
the Panasonic &,

Denso Company in
Vittage Dadri Toe,
District Jhajjar

74 09-10-2017 Ban on fire of Paddy Straw District Jhajjar
75 25-11-2017 Jaat Reservation Aqitation District Jhaiiar
76 17-12-2017 Dharna/Protests by NHM

contractuaI emptoyees
2 KM radiusof Govt.
Heatth facitity in
Distt. Jhaiiar

77 10-01-2018 Prohibit of sale, purchase, storage &
use of China Dori for flvine kites

District Jhajjar

78 17-01-2018 Board of School Education,
Haryana examination

Within 200 mtrs.
around the
Examinations centres

79 24-01-2018 Cetebration of Republic Day 2018 District Jhajjar
80 14-02-2018 Batidan Diwas Jatt reservationAqitation MC Areas Jhaiiar
81 14-02-2018 Batidan Diwas Jatt reservationAqitation Distt. Jhaiiar
82 14-02-2018 Motor Cycle Ratty BJP Distt. Jhaiiar
83 07-03-2018 HBSE examination Within 200 mtrs.

around the
Examinations centres

84 1 3-03-201 8 Ban on using of D.J., Crackers
& Loudspeakers

District Jhajjar

85 1 5-03-2018 Mandatory police verification of atl
Mi grated workers/ [abourers/ servants
Wirkine in factories

District Jhajjar

86 02-04-2018 Rectification in SC/ST Act 1989 District Jhaiiar
87 04-04-2018 Prohibit the burninq of Rabi crop straw District Jhaiiar
88 13-04-2018 MDU DDE examinations Within 200 mtrs.

around the
Examinations centres

89 26-04-2018 Prohibit the burning of leaves & garbage Urban Ares in
District Jhaiiar

90 05-07-2018 Prohibit of cetebratory firing during
marriaqe & other function

District Jhajjar

91 05-07-2018 Ban on using of D.J., Crackers
& Loudspeakers

District Jhajjar

92 07-07-2018 HBSE Examinations Within 200 mtrs.
around the
Examinations centres

93 07-09-2018 Prohibit the burninq of Paddy straw District Jhajjar
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94 10-08-2018 Bhai Chara ralty District Jhajjar
95 10-08-2018 Bhai Chara ratly Beri
96 11-10-2018 Etection of Student Sanqh in Colleqes District Jhaiiar
97 17-10-2018 Agitation of Haryana Roadways Workers Within 200 mtrs. of Hr.

Roadways Depot/Office
District Jhaiiar

98 21-11-7018 MDU PG examinations District Jhaiiar
99 10-01-2019 Prohibit of sate, purchase, storage &

use of China Dori for flvine kites
District Jhajjar

100 08-03-20't9 HBSE Examinations Within 200 mtrs.
around the
Examinations centres

101 13-03-2019 General etction of Lok Sabha 2019 District Jhaiiar
102 13-03-2019 1 7'n Partiamentary election process District Jhaj iar
103 27-03-2019 MDU UG-PG examinations Within 200 mtrs.

around the
Examinations centres

104 02-04-2019 NIOS examinations Within 200 mtrs.
around the
Examinations centres

105 79-05-2019 Prohibit the entry of person/children in
Canals

District Jhajjar

106 05-06-2019 Prohibit the ittegat arrival and tifting
of mustard seed

District Jhajjar

107 04-07-2019 Demand of NTPC Jharti emptovees District Jhaiiar
108 10-07-2019 HBSE Examinations Within 200 mtrs.

around the
Examinations centres

109 10-07-2019 Board of School Education,
Haryana examination

Within 200 mtrs.
around the
Examinations centres

110 25-07-2019 Prohibit of sale, purchase, storage &
use of China Dori for ftvine kites

District Jhajjar

111 17-07-2019 Kawad Meta District Jhajjar
112 02-09-2019 Demand of MBBS Student of World

Co[tege, Girawar
District Jhajjar

113 18-10-2019 Ban of Fire Crackers and Explosive District Jhaiiar
114 09-11-7019 Ram Janam Bhoomi V/s Babri Masiid District Jhajjar
115 19-11-2019 Prohibit the burning of Garbage, Plastic &

lndustriaI waste
District Jhajjar

116 29-11-2019 Prohibit of sate, purchase, storage &
use of China Dori for flvine kites

District Jhajjar

117 06-01-2020 Agitation of Haryana Roadways Workers Within 400 mtrs. of Han
Roadways
Depot/Office in
District Jhaiiar

1 '18 71-01-2020 Prohibit the burning of Garbage, Ptastic &
lndustriaI waste

District Jhajjar

119 15-02-2020 CBSE Examinations Within 200 mtrs.
around the
Examinations centres

120 14-03-7020 Computer based examinantion of ALM
.UHBVNL & DHBVNL

Within 200 mtrs.
around the
Examinations centres

121 1 8-03-2020 Prohibit the burning of Garbage, Ptastic &
lndustriaI waste

District Jhajjar

127 71-03-7070 To Drevent from sDreadine of COVID-19 District Jhaiiar
123 14-04-2020 Prohibit the burninq of Rabi straw District Jhaj iar
124 17-04-2020 To prevent from sDreadine of COVID-19 District Jhaiiar
175 31 -05-2020 To Drevent from spreadine of COVID-19 District Jhaiiar
126 17-06-2020 Prohibit the entry of person/chitdren in

Canats
District Jhajjar

127 18-06-2020 Prohibit of dumping/untoading ptastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

178 01-07-2020 To prevent from spreadine of COVID-'19 District Jhaiiar
129 1 8-08-2020 Prohibit of dumping/untoading ptastic

Waste of PVC Market
Bahadurgarh, District
Jhaiiar

130 15-09-2020 MDU UG-PG examinations Within 200 mtrs.
around the
Examinations centres

131 01-10-2020 Prohibit the burninq of residues/straws District Jhaiiar
137 18-10-2070 Prohibit of dumpinq/untoadinq ptastic Bahadurqarh, District
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waste Jhaiiar
133 10-11-2020 Ban of Fire crackers and Explosive

MateriaI
District Jhajjar

134 25-11-2070 Dethi Gherao catled by Kissan
Orqanisations

District Jhajjar

135 02-12-2020 Prohibit the burning of Garbage, Plastic &
lndustriat waste

District Jhajjar

136 18-12-2020 Prohibit of dumping/unloading plastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

137 07-01-2021 HTET Examination Within 200 mtrs.
around the
Examinations centres

138 22-01-2021 NIOS Examination Within 200 mtrs.
around the
Examinations centres

139 18-07-2021 Prohibit of dumping/untoading ptastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

140 05-04-2021 To prevent from spreading of COVID-'19 Asaudh & Badti Tott
Plaza

141 13-04-2021 Prohibit the burning of crop residues/straws District Jhaiiar
147 13-04-2021 Prohibit the burninq of crop residues/straws District Jhaijar
143 18-04-2021 Prohibit of dumping/untoading ptastic

Waste of PVC Market
Bahadurgarh, District
Jhaiiar

144 18-04-2021 Prohibit of dumping/untoading ptastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

145 11-05-2021 To Drevent from spreadine of COVID-19 District Jhajjar
146 18-06-2021 Prohibit of dumping/untoading plastic

waste of PVC Market
Bahadurgarh, District
Jhajjar

147 09-07-2021 Prohibit the entry of person/chitdren in
Canals

District Jhajjar

148 1 8-08-2021 Board of SchooI Education,
Haryana examination

Within 200 mtrs.
around the
Examinations centres

149 1 8-08-2021 Prohibit of dumping/unloading plastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

150 07-09-2021 Board of School Education,
Haryana examination

Within 200 mtrs.
around the
Examinations centres

151 29-09-2021 Prohibit the burning of crop residues/straws District Jhaiiar
157 18-10-2021 Prohibit of dumping/untoading ptastic

Waste of PVC Market
Bahadurgarh, District
Jhajjar

153 18-12-2021 H-TET examinations Within 200 mtrs.
around the
Examinations centres

154 18-12-2071 Prohibit of dumping/untoading ptastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

'155 10-01-7072 Prohibit of sate, purchase, storage &
use of China Dori for ftvine kites

District Jhajjar

156 15-02-2022 HBSE Examination Within 200 mtrs.
around the
Examinations centres

157 18-02-2022 Prohibit of dumping/unloading plastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

'158 30-03-2022 HBSE Examinations Within 200 mtrs.
around the
Examinations centres

159 04-04-zo7z NIOS Examinations Within 200 mtrs.
around the
Examinations centres

160 18-04-2072 Prohibit of dumping/untoading ptastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

161 18-04-2022 Prohibit the burninq of crop residues/straws District Jhaiiar
162 21-04-2022 Band of entering of heavy vehicles in city District Jhaiiar
163 04-05-2022 lnformation reg. person/migrant workers staying

on rent
District Jhajjar

164 06-05-2022 Ban on using black fitms & silencer
on vehictes & motrocvcles

District Jhajjar

165 31-05-2022 Prohibit the entry of person/chitdren in
Canats

District Jhajjar

166 17-06-2022 Protest against Agni Path Scheme by Govt. of
lndia

District Jhajjar

167 08-07-2022 lnformation reg. person/migrant workers stayinq District Jhajjar
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on rent
168 14-07-2022 Kawad Meta District Jhaiiar
169 18-06-2072 Prohibit of dumping/unloading plastic

Waste of PVC Market
Bahadurgarh, District
Jhajjar

170 21-06-2022 Band of enterinq of heavv vehicles in citv District Jhaiiar
171 17-08-2022 Band of enterinq of heavy vehicles in citv District Jhaiiar
172 18-08-2022 Prohibit of dumping/untoading ptastic

Waste of PVC Market
Bahadurgarh, District
Jhaj'iar

173 20-08-2072 Spreadine of Lumpy drseases District Jhajjar
174 19-09-2022 Prohibit the burning of crop residues/

Paddy straw
District Jhajjar

175 12-10-2077 NIOS Examinations Within 200 mtrs.
around the
Examinations centres

176 05-11-7022 Air Potlution District Jhaiiar
177 13-11-2022 Arrival of Hon'ble Defence Minister,

Govt. of lndia
Within 500 mtrs. of
att function sites
in District Jhajjar

178 20-11-2022 Visit of Hon'ble CM, Haryana Bahadurgarh,
District Jhaiiar

179 18-10-2022 Prohibit of dumping/unloading ptastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

180 03-12-2022 H-TET Examinations Within 200 mtrs.
around the
Examinations centres

181 15-12-2022 MDU UG-PG examinations Within 200 mtrs.
around the
Examinations centres

182 18-17-7077 Prohibit of dumping/untoading ptastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

183 12-01-2023 Visit of Hon'ble CM, Haryana Within 500 mtrs. of
at[ function sites
in District Jhaiiar

184 13-01-2023 Activities of some unscryputous elements Bahadurgarh,
District Jhaiiar

185 25-01-7073 Dharna of farmers at Asodha KMP Tott
Ptaza

KMP Tott Plaza,
Asodha

186 15-02-2023 CBSE Examinations Within 200 mtrs.
around the
Examinations centres

187 27-02-2023 HBSE Examinations Within 200 mtrs.
around the
Examinations centres

188 01-04-202_3 MDU UG PG examinations Within 200 mtrs.
around the
Examinations centres

189 01-04-2073 Prohibit the burning of crop residues/
Paddy straw

District Jhajjar

190 06-04-2023 NIOS Examinations Within 200 mtrs.
around the
Examinations centres

191 13-04-7073 Ban on using of D.J., Crackers
& Loudspeakers

District Jhajjar

192 18-04-2023 Prohibit of dumping/unloading plastic
Waste of PVC Market

Bahadurgarh, District
Jhaiiar

193 27-05-2023 Dharna by wrestters in Jantar-Matar, Dethi District Jhajjar
194 11-05-2023 Prohibit the ittegat arrival and tifting

of mustard seed
District Jhajjar

195 12-06-2023 Prohibit the entry of person/chitdren in
Canals

District Jhajjar

196 17-06-2023 Dharna of farmers of Bhoomi Bachao
Sanqirash

District Jhajjar

197 18-07-2023 HSBE Examinations Within 200 mtrs.
around the
Examinations centres

198 76-07-2023 HSBE Examinations Within 200 mtrs.
around the
Examinations centres

199 31-07-2023 Uncontrol situation in Distt. Meewat & nearby
ptaces

District Jhajjar

200 03-08-2023 Record keepine of visitor/tenants in District Jhaiiar
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hotets, guest houses, P.G etc.
201 1 8-08-2023 Prohibit of dumping/untoading ptastic

Waste of PVC Market
Bahadurgarh, District
Jhaiiar

District Bhiwani

Sr.
No.

Date/Period ol
imposition
of Section 144

Purpose Places where the
section 144 was impose

1. 16-04-2015 Regarding restriction of blade wires in fields
within the [imits of Vittage Chang, Sanvas, Lilas,
Jhuppa, Kuddle, Kairu etc..

Bhiwani

2 29-04-2015 State wide strike by the Haryana Roadways
Department.

Bhiwani

3 14-07-2015 Gust Teacher Strike. Bhiwani
4 29-07-2015 Restriction on the Hocky and Bat during the

kwadia mela
Bhiwani

5 18-02-2016 Reeardinq Jat Reservation Aqitation Bhiwani
6 19-02-2016 Reqardinq Jat Reservation Aqitation Bhiwani
7 22-02-2016 Reqardinq Jat Reservation Aqitation Bhiwani
8 25-07-7016 Reqardinq Jat Reservation Aqitation Bhiwani
9 09-04-2016 For zila parishad etection Bhiwani
'10 12-05-2016 Underqraduate Exam Bhiwani
11 31 -08-2016 NationaI wide strike Bhiwani
17 08-09-201 6 For Secondarv and Senior Secondary Examination Bhiwani
13 10-11-2016 For CtericaI Examination Bhiwani
14 17 -11-2016 For improvement of road conditions. Bhiwani
15 17-09-2016 On restriction of D.J and Patakhe. Bhiwani
16 21-11-2016 On restriction of D.J and Patakhe. Bhiwan
17 23-11-2016 Strike for problem of water and sewraje. Bhiwan
,18 25-02-2017 Reeardinq Jat Reservation Aeitation Bhiwan
19 27-04-2017 On restriction of Fire parati. Bhiwan
20 03-07-2017 For Secondary and Senior Secondary

Examination.
Bhiwani

21 11-7-7017 Reqardinq murder of Batieet si o Sh. Subhe Singh. Bhiwan
22 21-08-2017 Reearding arrest of Baba Ram Rahim. Bhiwan
73 25-08-2o17 Reqardinq arrest of Baba Ram Rahim. Bhiwan
24 10-11-2017 Regarding restriction on wooden fire in

restaurant
Bhiwani

25 24-01-2018 Reeardinq release of movie Padhamavat. Bhiwan
26 30-01-2018 Reqardinq Panchayat Etection. Bhiwan
27 05-02-201 8 Restriction on over toading of vehicte in Khanak

mines.
Bhiwani

28 27-04-2018 Reqarding municipal counciI election. Bhiwan
29 04-09-2018 Regarding Roadways department strike Bhiwan
30 03-09-201 8 Reeardine Panchavat Election. Bhiwan
31 01 -11 -2018 Etection in Rajsthan. Bhiwani
32 15-'t0-2018 Regarding Roadways department strike Bhiwani
33 10-03-2019 Resardinq Loksabha Election. Bhiwani
34 07-12-2020 For Covid-19 Bhiwani
35 09-07-2019 For Secondary and Senior Secondary

Examination.
Bhiwani

36 16-11-7019 For HTET examination. Bhiwani

37 05-07-2020 For Panchayat Etection. Viltage Digava jatan
Etection.

38 20-02-2020 For Secondary and Senior Secondary
Examination.

Bhiwani

39 14-08-2021 For independence Dav. Bhiwani
40 07-09-2021 For Secondary and Senior Secondary

Examination.
Bhiwani

41 27-06-2022 For counting of MunicipaI CounciI Etection. Bhiwani
42 18-10-2022 On restriction of fire Parati Bhiwani
43 25-01-2023 On Republic Day Bhiwani
44 19-06-2023 On release of movie Aadhipurush Bhiwani
45 20-07-2023 For Secondary and Senior Secondary

Examination.
Bhiwani

46 01 -08-2023 Reqardinq Nooh Viotence. Bhiwani
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District Charkhi Dadri

District Hisar

Sr
No.

Period
imposition
Section 144

of
of

Purpose Places where the
Section 144 was
imposed

1. 29-06-2017 By-Election Bhagashweri &
Savrupqarh

2. 25-11-2017 to 27-
11-2017

Jat Aarakshan Jurisdiction Charkhi
Dadri

3. 23-12-2017 to 24-
12-2017

HTET Exam Dadri

4. 01-01-2019 H-TET Exam Charkhi Dadri Exam
Centers.

5. 15-03-2019 Large Gathering Mini Secterait, Charkhi
Dadri.

6. 27-06-2019 Bharat Bhumi Bachao Jurisdiction Charkhi
Dadri.

7. 09-07-2019 to 30-
07-7019

DED Exam Examination Centers

8. 08-08-2019 to Pubtic Tenderine Dadri.
9. 01-09-7019 Jan Ashirwad Yatra Dadri.
10. 04-09-2019 to 19-

09-2019
Secondary & Sr. Secondary (Open Schoot) Dadri.

11. 09.02.2020' Bve Etection Baund Katan Vittaee
12. 08-12-2020 Bharat Bandh Dadri.
13. 12-17-7070 to 14-

12-2020
Nationwide Tott free, boycott of Retiance
product

Dadri.

14. 26-11-2020 GeneraI Strike Dadri
15. 02-01-2021 to 03-

01-2021
HTET Exam Dadri

16. 19-01-2021 Secondary & Sr. Secondary (Re appear exam) Dadri
17. 18-12-2021 to 19-

12-2021
HTET Exam Dadri

18. 08-09-2077 Haryana Roadways Strike Dadri & bus stand
Badhra & Jhojhu Katan

19. 09-09-2022 Haryana Roadways Strike Dadri & bus stand
Badhra & Jhojhu Katan

20. 26-07-7072 to 19-
08-2072

Dt. Ed , Secondary & Sr. Secondary exam Dadri

21. 79-09-2022 to
17-10-2022

Secondary & Sr. Secondary Exams (Open Schoot) Dadri

22. 03-12-2022 to 04-
12-2072

HTET Exam Dadri

23. 07-12-2077 MunicipaI Committee Badhra
24. 02-07-2023 Common Entrance Test

For Nursing and oaramedical courses
Dadri

5r
No.

Period of
imposition of
Section 144

Purpose Places where the
Section 144 was
imposed

1 21-02-2016
(08:00 PM to
06:00 AM) titt Jat
aqitation over.

Jat reservation agitation in hisar distt. Hisar

2. 18-02-2016(08:00
PM to 06:00 AM)
titt Jat agitation
over.

Jat reservation agitation in hisar distt. Hisar

3. 20-02-2016(08:00
PM to 06:00 AM)
titt Jat agitation
over.

Jat reservation agitation in hisar distt. Hisar

4. 22-02-2016(08:00
PM to 06:00 AM)
titt Jat agitation
over.

Jat reservation agitation in hisar distt. Hisar

5. 23-02-2016 (08:00
PM to 06:00 AM)
tilt Jat agitation
over.

Jat reservation agitation in hisar distt. Hisar
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6. 24-02-2016(08:00
PM to 06:00 AM)
titt Jat agitation
over.

Jat reservation agitation in hisar distt. Hisar

7. 01 -03-2016(08:00
PM to 06:00 AM)
titt Jat agitation
over.

Jat reservation agitation in hisar distt. Hisar

8. 18-04-2017 to 70-
05-7017

Due to burning of Residue of Crops under the
iurisdiction of Distt. Hisar

Hisar

9. 22-05-2017
From 10:00 PM to
06:00 AM

Noise pottution caused by DJ's/Loudspeakers late
night

Hisar

10 06-05-2017 Functioning of Cyber cafes at various commerciat
ptaces/shops and anti-sociaI activities may be
done.

Hisar

11 25-06-2017 Causing annoyance distruption in the computer
based online test.

Hisar

12 21-06-2017 Disturbance in the working of District
Administration due to noise pottution caused by
DJ's/Loudspeakers at the main gate of Mini
Sectt. Hisar by the peoptes of
'DhornaPordorshon' .

Hisar

13 28-06-2017 Regarding date of hearing in Court of St. Rampal,
Sattok Ashram, Barwata, Hisar

Hisar

14 04-07-7017 Fire in marriaqes. Hisar
15 06-07-2017 to 25-

07-7017
Disturbance of pubtic peace and tranquility as a
resutt of tense situation due to commencement
of examination of D.L.Ed./D.Ed. of Board of
School Education, Bhiwani

Hisar

16 09-07-2017 to 21-
07-2017

Regarding KawadMeta on the retigious occasion
of Mela of Shivratri.

Hisar

17 07-03-7017 to 08-
04-2017

Disturbance of pubtic peace and tranquility as a
result of tense situation due to commencement
of examination of Secondary/Sr.
Secondary(Regutar & Re-appear) of Board of
SchooI Education, Bhiwani

Hisar

18 77-07-7017 Disturbance of pubtic peace and tranquitity as a
resutt of tense situation due to commencement
of examination of Secondary/Sr.
Secondary(Regular & Re-appear) of Board of
SchooI Education, Bhiwani

Hisar

19 27-09-7017 to'16-
10-2017

Disturbance of public peace and tranquitity as a
resutt of tense situation due to commencement
of open examination of Secondary/Sr.
Secondary(Regutar & Re-appear) of Board of
School Education, Bhiwani

Hisar

70 23-11-2017 Noise poItution caused by DJ's/Loudspeakers late
night

Hisar

21 12-01-2018 Causing incidents of injury to person, danger to
human life on account of use of China Dori for
ftvine kites or anv other purpose in Distt. Hisar.

Hisar

22 20-01-7018 to 27-
0't-2018

Disturbance of pubtic peace and tranquitity as a
result of tense situation due to suspicion of
terrorists/naxats incidents taking place in various
ptaces in our country on the eve of Repubtic Day
cetebration.

Hisar

23 24-01-2018 Retease of Movie Padmavat. Hisar
24 13-12-2017 On account of Dharna/Protests/Demontrations'

being carried out by NHM contractual employees
in Distt. Hisar

Hisar

25 04-04-2018 Due to burning of Residue of Crops under the
jurisdiction of Distt. Hisar

Hisar

26 19-06-2018 Btade/ranger wire imposed by vi[tagers/farmers
in their fields for protection but which causes
'Kala Hiran'wounded.

Hisar

77 07-07-2018 to 26-
07-2018

Disturbance of pubtic peace and tranquitity as a
result of tense situation due to commencement
of examination of D.L.Ed./D.Ed. of Board of
SchooI Education, Bhiwani

Hisar

28 15-07-2018 Disturbance of pubtic peace and tranquitity as a
resutt of tense situation due to commencement
of examination of Secondary/Sr. Secondary

Hisar
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(Regutar & Re-appear) of Board of School
Education, Bhiwani

79 78-07-2018 to 09-
08-2018

'Kavadmela' and noise pol[ution by
DJ's/ Loudspeakers.

Hisar

30 28-07-2018 to 09-
08-201 8

'Kavadmeta' and noise pottution by
DJ's/ Loudspeakers.

Hisar

31 28-08-201 8 Theft incidents in disttHisar and estabtishment of
Cameras on branch ATM Machines.

Hisar

32 09-1 0-201 8 Regarding decision in the Court for St. Rampal Hisar
33 31-10-2018 to 12-

12-2018
Assembty etection in Rajsthan. Hisar

34 19-10-2017 On the occasion of Diwati. Use fo Fire crackers
and exptosive materials.

Hisar

35 02-11-2018 to 25-
11-2018

Use of fire crackers/explosive/flammable
materiaI on the occation of Diwali/Guruparb.

Hisar

36 22-11-2018 GeneraI Election of MunicipaI Corporation, Hisar Hisar
37 02-12-2018 Disruption in the written exam for the post of

sub inspector mate hry HSSC

Hisar

38 17-07-2019 to 30-
07-2019

'KawadMela' on the occasion of ShivRatri Hisar

39 30-09-2019 Burning of crop residue Hisar
40 09-11-2019 Possibitity of disturbance in the matter of

Avodhva [and disoutes
Hisar

41 06-01-2020
(midnight) to
08-0't-2020

Strike of Roadways Emptoyees Hisar

47 11-10-2017 Burninq of crop residue. Hisar
43 17-10-7016 Burninq of crop residue. Hisar
44 31-03-2020 Noval corona virus Hisar
45 09-04-7070 to 01-

05-2020
Burning of crop residue. Hisar

46 08-05-2019 to 30-
05-2019

Burning of crop residue. Hisar

47 06-05-2020 to 25-
09-2020

Taking bath in summer season at att
Canats/Minors passine throuqh the hisardistt..

Hisar

48 25-09-2020 Dharna Protest at unauthorized place in the
jurisdiction of Mini Sectt. Hisar

Hisar

49 11-11-2020
(midnight) to
30-11-2020
(midnieht)

Ban on the fire crackers Hisar

50 23-11-2020 to 26-
11-2020
(midnight)

Strike of HaryanRajyaKarmchariMahasangh and
other unions

Hisar

51 25-11-2020 to 27-
11-2020

Catt of Central Trade unions and Employees's
union, BhartiyaKisan Union and others

Hisar

52 26-01-2021 Protest against Aqricutture Laws. Hisar
53 28-08-2021 to

29-08-
2021(midnight)

ln the matter of Maan Eye Hospita[, hisar Hisar

54 30-09-2020 Burninq of crop residue. Hisar
55 01-10-2021to 30-

12-2021
Burning of crop residue. Hisar

56 01-11-2021
(midnight) to
01-01-2022
(midnight)

Ban on the fire crackers Hisar

57 01-12-2021 lncidents hetd in the program of Sh.
RamchanderJangra, MP Rajyasabha

Hisar

58 31-01-2022 to 1 5-

02-2022
Dharna by Bhim Army in the jurisdiction of PWD
deptt. forum

Hisar

59 26-05-2022 General El.ection ot MC, Hansi and Barwala Hisar
60 28-03-2072 to 29-

03-2072
Strike of Haryana Roadways emptoyees Hisar

61 06-06-2022 Regarding theft incidents in the vitlages Gawar
and Gorchhi.

Hisar

62 15-07-2022 to 26-
07-2022

KawadMela on the occasion of Shiv Ratri Hisar

63 71-04-7022 to 15-
05-2022

Burning of crop residue. Hisar
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64 04-04-2022 to 30-
04-7072

Burning of crop residue. Hisar

65 01-10-2018 to 25-
10-2018

Burning of crop residue. Hisar

66 20-08-2022 Visit of Hon'ble CM Harvana at lvlAMC AerohaHisar Hisar
67 07-10-7022 to 31-

10-2022
Burning of crop residue. Hisar

68 12-08-2027 to 26-
08-2072

ArmiKhutiBharti Ralty in hisar Hisar

69 10-09-2022 Visit of Hon'ble CM in vitlage of
RakhiGarhihansihisar

Hisar

70 13-11-2072 Visit of Hon'bte CM in hansi Hisar
71 20-12-2022 Visit of Hon'ble CM hry and blocking of Drones in

hisar
Hisar

72 26-01-2023 Repubtic day cetebration Hisar

73 22-01-2023 Visit of Hon'bte CM hry in ccs hau and btocking of
drones in hisar

Hisar

74 12-03-2023 to 13-
03-2023

Visit of Hon'bte CM Hry in GJU Hisar and btocking
of drones in hisar

Hisar

75 15-02-2023 to 05-
04-2023

Examination of CBSE, New Delhi Hisar

76 25-03-2023 Visit of Hon'bte CM Hry in GJU Hisar and blocking
of drones in Hisar

Hisar

77 06-06-2023 Protest/dharna in the jurisdiction of water works
and seweraqe ptants etc

Hisar

78 25-06-2073
(midnight)

Catt of strike by Haryana Roadways
KaramchariSani haMorcha and others

Hisar

District Jind

Sr.
No.

Period
imposition
Section 144

of
of

Purpose Places where the
section 144 was
imoosed

1 796-826/MA
Dated 14.01 .201 5

Due to agitation in District Jind, there is a
possibitity of tension, annoyance, obstruction or
injury to a person, danger to human life and
property and disturbance of pubtic peace in the
area of District Secretariat Jind. ln order to stop
the agitation/dharna in the area of District
Secretariat Jind being hetd by various
organizations and associations regarding their
demands.

Jind

Z 571-630/PLA
Dated 02.03.2015

Storage, selling and use of fire crackers on the
occasion of FestivaI of Hoti

Jind

3 3836-85/MA
Dated 28.04.2015

Regarding updating information of daity
visitors/stayers in their hotels/cyber cafes by
Cvber Cafe/Hotel owners in district, Jind

Jind

4 6373-6426/ MA,

Dated 03.08.201 5

Loud Speaker and D.J. Jind

5 8501 -51 /MA
Dated 08.10.201 5

Stubbte burning of Paddy Jind

6 5858-74/ MB/r/
Dated 13.07.205

Agitation of Guest Teacher/Khap Panchayat Jind

7 1769-1800/MA
Dated 13.02.2015

INLD Management of Gurudwara Shiromani
aeainst the messenger Movie

Jind

8 1219-53/MA
Dated 23.01.201 5

Crimes of house Robbery Jind

9 68-90/ MA Dated
18.02.2016

Agitation for Jat Reservation Jind

10 2852-95/MA
Dated 07.03.2016

Conducting of Secondary/Senior Secondary Exam Jind

11 4014-35/MA
Dated 1 1.04.2016

Written Examination for the post of Constabte Jind

17 552-606tPA/M
Dated 18.04.20'16

Remain of Paddy Crop restrain from fire Jind

13 646-82/AM Dated
30.04.2016

Jait Bharo Agitation by Jat Yuva Ekta Manch Jind

14 5083-51 82lMA
Dated 19-05-2016

Municipal GeneraI Etection-201 6 Jind

15 51 83-5282/MA
Dated 19.05.2016

MunicipaI GeneraI Etection-201 6 Jind
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16 5526-80/MA
Dated 30.05.2016

Demand of Jat Reservation Jind

17 6470-6529 /MA
Dated 14-06-20't6

Haryana Teacher Etigibte Test Jind

18 7923-75/MA
14.07.2016

Sale of Correction Fluid and Thinner which are
chemicaI Substance

Jind

19 8059-92/MA
Dated 18.07.2016

Performing celebratory firing during marriage
and other functions.

Jind

20 860't-8633/MA
Dated 29.07 .2016

For High Votume promulgate by Kawriya increase
casualtv in Road Accident

Jind

21 8592-8600/MA
Dated 29.07 .2016

Kawriya Fair Jind

z2 9907-30/MA
Dated 24.08.2016

Written Examination for the post of Mate
Constabte

Jind

73 1 31 36-70/MA
Dared 08.10.2016

For Prevention of Cruelty to animals in farmer
fietds

Jind

24 14396-14428/ MA
Dated 10. 11 .2016

Agitation of Peopte on Decree of Judiciary Jind

75 119-190tPA/MA
Dated 28.01.2017

Akhit Bhartiya Jat Arkshan Sangarsh Samiti Jind

26 2511-2550/MA
Dated 03.03.2017

Hotding Sr. Sec. Written Exam Jind

27 4972-5077/MA
Dated 30.05.2017

For Prevention of Cruelty to animats in farmer
fietds

Jind

28 2422/CP Dated
29.06.2017

By etection for the post of Sarpach Vittage Dhani, Butani,
Hadwa and Sinsar

29 5984-6034/ M
Dated 03.07.2017

Hotding D.L.Ed/D.Ed/Sr. Sec. Written Exam Jind

30 1641-
1703/MA/PA
Dated
21.08.2017

CBI Court's Judgment in case of Dera Sacha
Sauda Case

Jind

31 8570-8620/MA
Dated 16.10.2017

The remaining residuat stubble is being carried
by the farmers.

Jind

32 10502-44/MA
Date 19.12.2017

Haryana Teacher Etigibte Test Jind

33 2406-45/MA
Dated 07.03.2018

Sec. /Sr. Secondary examinations Jind

34 2299-2375/PLA
Dated 25.'10.2018

use of fire cracker on occasion of Diwati Jind

35 7067-74/MA
Dated 24.05.2019

H.P.S.C. Exam 'A Ctass Naib Tehsitdar Jind

36 7973-8000/MA
Dated 12.07.2019

Examination of D.L.ED/Sr. Sec. HBSE Jind

37 9249-70tMA
Dated 12.09.2019

Examination of Sr. Sec. Jind

38 9405-
38/MA/Dated
24.09.2019

Vidhan Sabha Election Jind

39 9439-67 tM
Dated 24.09.2019

Regarding printing and pubtication of etection
pamphtets, posters (Vidhan Sabha Etection)-2019

Jind

40 9468-98/MA
Dated 24.09.7019

conduct smooth and fair election of Vidhan
Sabha GeneraI Etection-20'1 9

Jind

41 9499-9530/MA
Dated 24.09.2019

Loudspeaker for the etectioneering campaigns Jind

42 4217-38/M
Dated 28.09.2020

Remain of Paddy Crop restrain from fire Jind

43 9830-60i MA
Dated 09.'l 0.2019

Remain of Paddy Crop restrain from fire Jind

44 3798-3824/PL
Dated 23.1 0.2019

use of fire cracker on occasion of Diwati Jind

45 1778-1 804i PLA
Dated 17.11.2020

use of fire cracker on occasion of Diwali Jind

46 5272-92/MA
Dated
19.11.7020

Examination of D. L. Ed. (Re-appear/ Regutar)
Sec./Sr. Secondary

Jind

47 6252-6286/M
Dated 29.17.7020

HTET Exam Jind

48 1 36-49/AM Dated
05.01.2021

Examination (OMR Based) for the post of Gram
Sachiv

Jind

49 54 1- 55tMA Dated
18.01.2021

Examination of Sec. & Sr. Secondary
(Compartment/Additionat Subject)

Jind
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50 1489/1531 /MA
Dated 01 .03.2021

D.Et.Ed (Re-appear) Exam Jind

51 2411-43/M
Dated 15.04.2021

Prohibited to prevent such danger to human
heatth and Safety in view of the Covid-19 virus
epidemic.

Jind

52 2458-2500/MA
Dated 15.04.2021

Prevention of such danger to Chitd heatth Jind

53 2671-2680/MA
Dated 23.04.2021

Shop, Restaurants and eating places in crowded
market

Jind

54 2824-2833/MA
Dared 28.04.2021

Shop, Restaurants and eating ptaces in crowded
market

Jind

55 5852-69/MA
Dated 23.08.2021

Conducting the Sec./Sr. Sec. (Academic/Open)
Exam

Jind

56 2239-2258/PA
/MA Dated
06"09.7071

Conducting the Sec. and Sr. Sec. (Open Schoot)
Exam

Jind

57 2781-2800/MA
Dated 0'l .04.7022

During the Visit of Hon'ble Chief Minister,
Haryana

58 2477-2500/MA
Dated 25.03.2022

Sec./Sr. Sec. (Academic/Open Schoot) Exam Jind

59 5078-93/MA
Dated 12.06.2022

During the Visit of Hon'bte Chief Minister,
Haryana

Jind

60 6376-6394/MA
Dated25.07.2077

D.Et.Ed. (Regutar/Re-appear) and Sec./Sr. Sec.
Exam

Jind

61 7740-57 /MA
Dated 21 .09.2022

Sec./Sr. Sec. (Academic/Open School) Exam Jind

62 3003-31 03/PLA
Dated 13.10.2022

use of fire cracker Jind

63 9466-65/MA
Dated 21 .11.2022

HTET-Exam-2022 Jind

64 3474-97/MA
Dated 21 .04.2022

Prevent drought of dry fodder (Bhusa) in district
Jind

Jind

65 3691-3740/MA
Dated 27 .04.2022

Revised order (Prevent drought of dry fodder
(Bhusa) in district Jind)

Jind

66 5329-5351 /MA
Dated 17.06.2022

Youth Sangthan against Agnipat Scheme Govt. of
lndia in various district of State Harvana

Jind

67 6021-45/MA
Dated 15.07.2022

loud sound after the arrival of Kavadi in district
Jind

Jind

6B 61 38-56/MA
Dated 18.07.2022

In order to stop the agitation/dharna in the area
of Civit Hospitat, Jind

Jind

69 6866-6885/MA
Dated 20.08.2022

During animal related disease (LSD) in district
Jind

Jind

70 81 66-88/MA
Dated 1 1.10.2022

Regarding ban on burning of residue during
harvesting of paddy crop in Jind district.

Jind

71 8613-34/MA
Dated27.10.2022

GeneraI etection of Panchayati Raj lnstitutions Jind

72 8846-66/MA
Dated 'l 1.11.2022

Panchayat Samiti and Zita Parisad Counting
Centres

Jind

73 9644-65/MA
Dated 25.1 1 .2022

HTET-2022 Exam Jind

74 9691-9725/MA
Dated 25.'l 1 .2022

(Revised Order) Panchayat Samiti and Zita
Parisad Counting Centres

Jind

75 9111-30/MA
Dated 02.02.2023

During the Visit of Hon'ble Chief Minister,
Haryana

Jind

76 1434-55/MA
Dated 20.02.2023

D.Et.Ed. (Regular/Re-appear) and Sec./Sr. Sec.
Exam

Jind

77 2640-60/MA
Dated 05.04.2023

Due to agitation in District Jind, there is a
possibitity of tension, annoyance, obstruction or
injury to a person, danger to human life and
property and disturbance of pubtic peace in the
area of District Secretariat Jind. ln order to stop
the agitation/dharna in the area of District
Secretariat Jind being hetd by various
organizations and associations regarding their
demands.

Jind

78 3214-3240/M
Dated22.04.2023

Prevent drought of dry fodder (Bhusa) in district
Jind

Jind

79 3659-89/MA
Dated 05.05.2023

Risk of death due to drowning due to strong and
high depth while bathing inside the canaI in
district Jind

Jind

80 7176-7195 /MA
Dated 03.07.2023

By etection of Panchayats Samiti Jind
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8't 7534-58/MA
Dated 25.07.2023

D.Et.Ed. (Regutar/Re-appear) and Sec./Sr. Sec.
Exam

District, Sirsa

Sr.
No.

Period
imposition
Section 144

of
of

Purpose Places where the
section 144 was
imposed

1 19.01 .2015 to
11.02.2015

MSG Fitm Retease District Sirsa

2. 21.01.2015 to three
months

lmptemenntation of Citizen Service Portal Distt. Sirsa

3. 31.01.2015 to
19.02.2015

For Distance Mode Examination Concerned Examination
Centre

4. 12.02.2015 to three
months

MSG Fitm Release OHM Cinema Vittage
Moriwata

5. 31.03.2023 to
Three months

for Crop residue burning Distt. Sirsa

6. 28.07.2015 to
12.08.2015

Kavad Yatra Distt. Sirsa

7. 31.08.2015 to
01 .09.7015

for Strike of emptoyees Distt. Sirsa

8. 12.09.7015 to
18.09.201 5

MSG-2 fitm retease Distt. Sirsa

9. 11 .09.2015 for
three months

for Crop residue burning Distt. Sirsa

10. 19.09.2015 to
21.10.2015

Bhiwani Board Examination Concerned Examination
Centre

11. 28.09.7015 for
three months

for Paddy Harvesting through combine only in
day time

Distt. Sirsa

12. 14.11.2015 to
15.11.2015

Bhiwani Board Examination Concerned Examination
Centre

13. 27.01.2016 to
23.07.7016

CDLU Examination Concerned Examination
Centre

14. 20.02.2016 Bhiwani Board Examination Concerned Examination
Centre

15. 22.03.2016 On Hoti Festival to stop sale of Artificiat Colour Distt. Sirsa
16. 01.04.2016 to

22.04.2016
Bhiwani Board Examination Concerned Examination

Centre
17. 05.04.2016 for Crop residue burninq Distt. Sirsa
18. 07.07.2017 Kavad Yatra Distt. Sirsa
19. 02.04.2016 Election for the post of President and Vice

president Panchayt Samiti Etlenabaad
200 mtr Block office
Etlenabaad

20. 09.04.7016-
10.04.2016

Namdhari Satguru sant Jagjeet singh wife Mrs
chand kaur was killed on which the Namdhari
community mourned

ln the entire area of
Dera Jivan Nagar ,Dera
Mastangarh & Rania,
Ettenabad

21. 12.04.2016 Election for the post of President and Vice
president Panchayt Samiti Dabwati & Odhan

200 mtr Btock office
Dabawati & Odhan

22. 29.04.2016 Election for the post of President and Vice Zita
Parishad Sirsa

Panchayt Bhawan sirsa

23. 22.05.2016 During Counting of vote municipaI counciI
Dabwali, municipaI committee rania/etlenabad

At att the potting
station located under
the respective
municipal council
Dabwali, municipal
committee
rania/ettenabad

24. 18.06.2016 from
02:00 to 04:30 PM

HTET LEVEL-3 various centre in sirsa

25. 11.06.2016 to
06.07.2016

CDLU B.ed. Exam. june 2016 various centre under
CDLU Sirsa

26. 29.06.2016 Sarv Karmchari sangh & Joint Action
Committee State Level lndefinite Strike

District sirsa

77. 19.07 .2016 to
01 .08.2016

Regarding Kawad yatra district sirsa

28. 02.09.2016 Sarv Karmchari sangh, Haryana Roadwayes
worker & Joint Action Committee State Level
Strike

District sirsa

79. 1.09.2016 to2
8.09.7016

HBSE Examination various centre
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30. 25.09.2016 potting day and counting MC sirsa and bye
election of Panchayt

At att the potting
station Iocated under
the respective
municipaI council /
Panchavat

31. 3 Month To Prevent burnig of paddy straw district sirsa
32. 27.10.2016 475 emptoyees dharna at front of civiI hospital

Sirsa
1 km Radius of civiI
hospitaI sirsa

33. 26.11.2016 to
07.12.2016

CDLU Sirsa Examination Various centre

34. 29.01 .2017 Akhit Bhartiy Jat Sanghrsh Samiti aandotan District sirsa

35. 07.03.2017 to
08.04.2017

HBSE EXAMINATION sce. and sr. sec. (regutar/
open )

various centre district
Sirsa

36. 18.03.2017 to
20.03.2017

Akhit Bhartiy Jat Sanghrsh Samiti aandolan district sirsa

37. 3 Month To Prevent burnig of paddy straw district sirsa
38. 18.08.2017 Account of prevattine law and order situation district sirsa
39. 17 .09.2017 to

16.10.2017
HBSE open school and sec open school
examination

Various centre

40. 05_12.2017 NHM Emptoyees strike District Sirsa
41 23.12.2017 to

24.12.2017
HTET EXAM Various centre

42. 75.01.2018 Reeardine Film Padmawat District Sirsa
43. 15-02-2018 sh Amit Sah BJP president Adress RAtty in Jind

& Akhit Bhartiy Jat Sanghrsh Samiti aandotan to
catt dethi kooch bike ride

District Sirsa

44. 23-02.2018 Akhit Bhartiy Jat Sanghrsh Samiti aandotan to
catl delhi kooch

District Sirsa

45. 07.03.7018 to
03.04.20't8

HBSE EXAM Various centre

46. 01 .06.2018 to
10.06.2018

gaon bandh catt by the farmer District Sirsa

47. 07.07.2018 to
76.07.2018

HBSE EXAMINATION juty 2018 Various centre

48. 28.07.2018 to
09.08.2018

Regarding Kawd District Sirsa

49. 10.08.2018 Encrochments in municipat area District Sirsa
50. 04.09.2018 Panchayat Raj bye etection At att Respective

Panchayat Raj
etection

PS

bye

51. 06.09.2018 to
70.09.2018

hbse examination Various centre

52. 08.09.2017 Reeardine SYL - Haryana bandh bv INLD District sirsa
53. 08.09.2018 Regardinq Law and order - Bhart Bandh District sirsa
54. 12.12.2018 Rajsthan vidhansabha etection District sirsa vittages

near 5 km Rajsthan
State border

55. 23.12.2018 HSSC MALE CONSTABLE EXAM Various centre
56. 08.01 .2019 to

09.01.2019
Sarv Karmchari sangh, Haryana Roadwayes
worker & Joint Action Committee State Level
Strike

District sirsa

57. 10.01.2019 DERA SACHA SAUDA District sirsa
58. 05.02.2019 NHM EMPLOYEES STRIKE 500 mtr around civit

hospitaI sirsa
59. (1s.04.2019 ) 3

Month
To Prevent burnig of paddy straw district sirsa

60. 26.05.2019 HPSC conduction Naib Tehsildar exam Various centre
61. 23.05.2023 due to [oksabha election -2019 counting halI

at CDLU sirsa
62. 11.06.2019 Regarding BOREWELL district sirsa
63. 07.07.2019 bye etection panchayt PS chautata ward no 17

btock Dabwali
64. 07.07.2019 to

29.07.2019
CDLU Examination Various centre

65. 17.09.2019 to
30.07.2019

regarding kawad yatra district sirsa

66. 22.07.2019 to
09.08.2019

regarding NCVT exam Various centre

67. 05.09.2019 to
19.09.2019

HBSE examination Various centre
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68. 21 .09.2019 to
23.09.7019

HSSC Cterk Exam 2019 Various centre

69. (16.10.201e) 3

Month
To Prevent burnig of paddy straw district sirsa

70. 09.11.2019 Pronouncement of verdict by Hon'bte Supreme
Court of lndia on the Ram janamabhumi and
babri masjid

district sirsa

71 16.11.2019 to
17.11.7019

HTET EXAM Various centre

77. 07.o1.zozo Sarv Karmchari sangh, Haryana Roadwayes
worker &' Joint Action Committee State Leve[
Strike

District sirsa

73. 29.01.7070 regarding Bhart band -bamsef , bhim army etc District sirsa

74. 09.02.2020 bye election panchayt respective ps

75. 73.OZ.ZOZO catl for bhart bandh District sirsa

76. 15.04.2020 Crop Residue Burning District sirsa

77. 79.O4.ZOZO Mustard Purchase District sirsa

78. 30.06.2020 Covid District sirsa
79. 06.01.7021 Exam Gram Sachiv Various centre
80. 14.01.2021 Exam LA/Female Sup. Various centre
81. 02.03.2021 BSEH Bhiwani Exam Various centre
82. 02.04.2071 Crop Residue Burning District Sirsa

83. 26.07.2021 CDLU Exam Various centre
84. 04.08.2021 Male Constabte Exam HSSC Various centre

85. 13.08.2021 BSEH Bhiwani Exam Various centre

86. 14.08.2023 Drone Flying District sirsa

87. 02.09.2071 HCS Exam Various centre

88. 10.09.7071 HCS Exam Various centre

89. 30.09.2071 Ettenabad Bye Election District sirsa

90. 05.1 0.2021 Crop Residue Burning District sirsa

91. 72.10.2021 Etlenabad Bye Etection District sirsa

92. 19.10.2021 EItenabad Bye Election District sirsa

93. 27.10.2021 EItenabad Bye Election District sirsa

94. 15.12.2021 BSEH Bhiwani Exam Various centre

95. 22.12.7021 HSSC Exam Various centre

96. 05.04.2022 Crop Residue Burning District sirsa

97. 21.04.2022 Pashu Chara District sirsa

98. 77.04.2022 Pashu Chara District sirsa

99. 17.05.7022 Drone Ftying District sirsa

100 15.06.2022 MC Election District sirsa

101 20.08.7022 Lumpy Skin Deases District sirsa

102 02.11.2027 Panchayat Election District sirsa
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103 02.11.2027 CET Exam Various centre

104 07.11.7022 Panchayat Election District sirsa

105 16.12.7027 CDLU Exam Various centre

106 25.01.2073 Drone Flying District sirsa

107 21.02.2073 Blade Wire District sirsa

108 12.04.2023 Crop Residue Burning District sirsa

109 12.05.2023 Drone Flying District sirsa

110 04.07.2023 Kavad Yatra District sirsa

111 08.07.7073 Panchayat bye Etection District sirsa

112 27.07.7023 Bhiwani Exam Various centre

District Fatehabad

Sr.

No.

Period of
imposition of
Section 144

Purpose Places where the
Section 144 was
imposed

1. 194-265/ MA Dated

14-01-2015
Regarding updating information of daity
visitors/stayers in their hotels/cyber
cafes by Cyber Cafe/Hotel owners in
district Fatehabad

Fatehabad

2. 534-600/MA Dated
77-01-2015

For ban on purchase, sate and storage of
Chinese thread in district Fatehabad.

Fatehabad

3. 1947-97 / MA Dated

06-04-2015
201 5 Regarding ban on burning of residue
during wheat harvesting in Fatehabad
district.

Fatehabad

4. 321 9-3300/MA
Dated 04-06-201 5

Due to agitation in District Fatehabad,
there is a possibitity of tension,
annoyance, obstruction or injury to a

person, danger to human tife and
property and disturbance of pubtic peace
in the area of District Secretariat
Fatehabad. ln order to stop the
agitation/dharna in the area of District
Secretariat Fatehabad being hetd by
various organizations and associations
regarding their demands.

Fatehabad

5. 4692-4769/MA
Dated 04-08-201 5

ln District Fatehabad, according to
orders of the Hon'ble Supreme Court,
Jugaad shoutd run on the road.

the
no

Fatehabad

6. 51 B1-5230/MA
Dated 31-08-2015

Regarding strike by Haryana Roadways
employees in district Fatehabad.

Fatehabad

7. 5646-5696/MA
Dated 28-09-201 5

Regarding ban on burning of residue
during harvesting of paddy crop in
Fatehabad district.

Fatehabad

8. 6817 -70/ M Dated

02-12-2015
Due to the agitation in District
Fatehabad, there is a possibility of
tension, annoyance, obstruction or injury
to the person, danqer to human life and

Fatehabad
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property and disturbance of pubtic peace

in the area of District Secretariat
Fatehabad. ln order to stop the
agitation/dharna in the area of District
Secretariat Fatehabad being hetd by

various organizations and associations
regarding their demands.

9. 1904-50/M Dated

02-03-2016
Regarding removal of blade wires
ptanted by farmers around their fietds
within the timits of district Fatehabad.

Fatehabad

10. 1 960-2003/MA
Dated 03-03-2016

Regarding Zita Parishad etections in
Fatehabad district.

Fatehabad

11. 3005-48/MA Dated

08-04-2016
Regarding ban on stubble burning during
harvesting of wheat.

Fatehabad

12. 5700-60/MA Dated

19-07-2016
To stop the bottting of
BwittambijpwadSinpak-Geepadmit in
district Fatehabad.

Fatehabad

13. 5874-5940/MA
Dated 28-07-2016

Regarding banning bett, hockey, [oud

sound after the arrivaI of Kavadis in
district Fatehabad.

Fatehabad

14. 6403-63/MA Dated

16-08-7016
Due to the agitation in District
Fatehabad, there is a possibitity of
tension, annoyance, obstruction or injury
to the person, danger to human life and
property and disturbance of pubtic peace

in the area of District Secretariat
Fatehabad. ln order to stop the
agitation/dharna in the area of District
Secretariat Fatehabad being hetd by

various organizations and associations
regarding their demands.

Fatehabad

15. 6826-76/M Dated

01-09-2016
Regarding strike by Haryana Roadways

employees in district Fatehabad.
Fatehabad

16. 7434-94/MA dated
29-09-2016+

Regarding ban on burning of residue
during harvesting of paddy crop in
Fatehabad district.

Fatehabad

17. 7892-7952/MA
Daated 06-10'2016

ln district Fatehabad, the paddy crop
gets cottected in the mandis due to
which the farmer spreads the paddy in
the mandis. To prevent jam situation on

the roads.

Fatehabad

18. 8777-8337 /MA
Dated 1 8-'l 0-201 6

Due to agitation in District Fatehabad,

there is a possibitity of tension,
annoyance, obstruction or injury to a

person, danger to human tife and

property and disturbance of pubtic peace

in the area of District Secretariat
Fatehabad. ln order to stop the
agitation/dharna in the area of District
Secretariat Fatehabad being hetd by

various organizations and associations

regarding their demands.

Fatehabad

19. 9947-9964/M
Dated '14- 12-2016

Fatehabad to prevent drought of dry
fodder (Bhusa) in district Fatehabad

Fatehabad
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20. 1582-1650/MA
Dated 70-02-2017

Due to the agitation in District
Fatehabad, there is a possibility of
tension, annoyance, obstruction or injury
to the person, danger to human life and
property and disturbance of pubtic peace
in the area of District Secretariat
Fatehabad. ln order to stop the
agitation/dharna in the area of District
Secretariat Fatehabad being hetd by
various organizations and associations
regarding their demands.

Fatehabad

21. 4759-4810/MA
Dated 06-07-2017

Regarding banning bett, hockey, [oud
sound after the arrivaI of Kavadis in
district Fatehabad.

Fatehabad

22. 4966-5016/ M

Dated 14-07-2017

Due to the agitation in District
Fatehabad, there is a possibitity of
tension, annoyance, obstruction or injury
to the person, danger to human life and
property and disturbance of pubtic peace

in the area of District Secretariat
Fatehabad. ln order to stop the
agitation/dharna in the area of District
Secretariat Fatehabad being hetd by
various organizations and associations
regarding their demands.

Fatehabad

23. 5841-5900/MA
Dated 19-08-2017

Chief Dera Sacha Sauda in District
Fatehabad, Fatehabad during appearance
in C.B.l. Court of Sirsa

Fatehabad

24. 7164-7270/MA
Dated 72-09-2017

Regarding ban on burning of residue
during harvesting of paddy crop in
Fatehabad district.

Fatehabad

25. 9653-73/MA Dated

12-12-2017

Regarding strike by NationaI Heatth
Mission employees in District Fatehabad.

Fatehabad

26. 9851-71 /MA Dated
77-17-2017

Regarding strike by Haryana Roadways

employees in district Fatehabad.
Fatehabad

27. 438-70/MA Dated

24-01-2018

During the release of fitm Padmavat on
25.01.2018

Fatehabad

78. 1021-70/MA Dated

14-02-2018

Shri Amit Shah B.J.P. during the arrival
of the President

Fatehabad

29. 1724-74/M Dated

19-02-2018

Regarding strike by Haryana Roadways
employees in district Fatehabad.

Fatehabad

30. 7337-77 /M Dated
05-04-2018

Regarding ban on burning of residue
during harvesting of paddy crop in
Fatehabad district.

Fatehabad

31. 2471-2551/MA
Dated 09-04-2018

Due to the agitation in District
Fatehabad, there is a possibitity of
tension, annoyance, obstruction or injury
to the person, danger to human life and
property and disturbance of pubtic peace

in the area of District Secretariat
Fatehabad. ln order to stop the
agitation/dharna in the area of District
Secretariat Fatehabad being hetd by
various organizations and associations

Fatehabad
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regarding their demands

32. 4736-86/MA Dated

25-06-2018

Regarding the removal of the btade wires
ptanted by the farmer around his fietds
within the limits of district Fatehabad

Fatehabad

33. 5656-94/M Dated

17-07-2018

To prevent burning of fatten leaves,
grass, garbage, plastic, potythene from
trees within the timits of district
Fatehabad

Fatehabad

34. 1 3387-1 1 B/MA
Dated 18-07-2018

Fatehabad

35. 5964-6000/MA
Dated 27 -07-2018

Regarding ban on bett, hockey, [oud

sound after the arrivaI of Kavadis in
district Fatehabad

Fatehabad

36. 6436-86/MA Dated

06-08-201 8

Regarding strike by Haryana Roadways

emptoyees in district Fatehabad.
Fatehabad

37. 6929-69/MA Dated

31 -08-2018

During the by-etection for the post of
Scheduted Caste Sarpanch in viltage
Baijatpur district Fatehabad

Fatehabad

38. 7067-7147/MA
Dated 04-09-2018

Regarding strike by Haryana Roadways

employees in district Fatehabad
Fatehabad

39. 7992-8017 /MA
Dated 05-10-2018

Regarding ban on burning of residue
during harvesting of paddy crop in
Fatehabad district

Fatehabad

40. 8035-70/MA Dated

07-10-7018

Regarding ban on burning of residue
during harvesting of paddy crop in
Fatehabad district

Fatehabad

41. 8145-8200i MA

Dated 15-10-2018

Regarding strike by Haryana Roadways

employees in district Fatehabad
Fatehabad

42. 82't3-8283/MA
Dated 16-10-2018

Student union elections in various
col[eges in district Fatehabad during 8.00
am to 07.00 pm

Fatehabad

43. 8625-95/MA Dated

1 8-1 0-201 8

Regarding strike by Haryana Roadways

employees in district Fatehabad.
Fatehabad

44. 9276-9350/MA
Dated 01 -11-7018

Bar counciI elections in Fatehabad
district from 10.00 am to 05.00 pm in
Fatehabad, Ratia and Tohana

Fatehabad

45. 9446-9524tMA
Dated 08-11-2018

Regarding ban on burning of residue
during harvesting of paddy crop in
Fatehabad district

Fatehabad

46. 1 0267-1 0330/MA
Dated 06-12-7018

ln view of the Rajasthan Vidhansabha

GeneraI Etection 2018, during the
comptetion of the etection process in the
radius of about 5-5 kitometers atong with
the inter-state border of
Fatehabad District

Fatehabad

47. 10343-73/AM Dated

06-12-2018

During Municipal GeneraI Etection Jakhat
Mandi and Um Mandal Adhikari Tohana in
District Fatehabad

Fatehabad
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48. 261-300iMA Dated

07-01-2019

Regarding strike by Haryana Roadways

emptoyees in district Fatehabad
Fatehabad

49. 461 -500/MA

Datedl0-01-2019

Chief of Dera Sacha Sauda in district
Fatehabad, during his appearance in the
CBI court of Sirsa

Fatehabad

50. 734-785/ MA Dated

16-01-2019

Chief of Dera Sacha Sauda in district
Fatehabad, during his appearance in the
CBI court of Sirsa

Fatehabad

5'l . 1316-65/MA Dated

11-02-2019

To prevent burning of fatten [eaves,
grass, garbage, plastic, potythene from
trees within the timits of district
Fatehabad

Fatehabad

52. 2485-7550/MA
Dated 14-03-2019

During Lok Sabha GeneraI Etection in
District Fatehabad

Fatehabad

53. 7551-7675/M
Dated 14-03-2019

During Lok Sabha General Etection in
District Fatehabad

Fatehabad

54. 2703-7773/MA
Dated 1 5-03-2019

During Lok Sabha Generat Etection in

District Fatehabad
Fatehabad

55. 2633-2702/M
Dated 1 5-03-2019

During Lok Sabha GeneraI Etection in
District Fatehabad

Fatehabad

56. 3544-3600/MA
Dated 10-04-2019

Regarding ban on burning of residue

during harvesting of wheat crop in
district Fatehab

Fatehabad

57. 4315-36/MA Dated

10-05-2019

During Lok Sabha General Etection in
District Fatehabad

Fatehabad

58. 4337-61 /M Dated

10-05-2019

During Lok Sabha GeneraI Election in
District Fatehabad

Fatehabad

59. 4436-85/M Dated

10-05-2019

During Lok Sabha GeneraI Etection in
District Fatehabad

Fatehabad

60. 4385-4435/MA
Dated 10-05-2019

During Lok Sabha GeneraI Etection in
District Fatehabad

Fatehabad

61. 4487-4537 / M
Dated 12-05-2019

During Lok Sabha GeneraI Election in
District Fatehabad

Fatehabad

62. 4487-4537 / M

Dared 12-05-2019

During Lok Sabha GeneraI Etection in
District Fatehabad

Fatehabad

63. 4775-4850/MA
Dated 08-05-2019

Regarding ban on burning of residue
during harvesting of wheat crop in
district Fatehabad

Fatehabad

64. 4771-4821 tMA
Dated 20-05-20'19

During Lok Sabha GeneraI Etection in
District Fatehabad

Fatehabad

65. 4913-62/MA Dated

22-05-2019

During Lok Sabha GeneraI Etection in
District Fatehabad

Fatehabad

66. 5676-75/MA Dated

20-06-7019

Regarding not leaving the borewetl open

after shifting the tube wetl
Fatehabad
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67. 5997-6050/MA
Dated 27-06-2019

During Panchayat Generat Etection in
District Fatehabad

Fatehabad

68. 8276-96/MA Dated
26-06-7019

During the General Etection to the
Legistative Assembty in District
Fatehabad

Fatehabad

69. 8297-8321 / M
Dated 26-09-2019

During the GeneraI Election to the
Legistative Assembly in District
Fatehabad

Fatehabad

70. 8343-65/MA Dated

27-09-2019

During the General Etection to the
Legistative Assembty in District
Fatehabad

Fatehabad

71. 8406-23/MA Dated

01 -10-2019

Regarding ban on burning of residue
during harvesting of paddy crop in
Fatehabad district.

Fatehabad

72. 8322-41/MA Dated
27-09-7019

During the General Etection to the
Legistative Assembty in District
Fatehabad

Fatehabad

73. 6465-8?/MA Dated

17 -07-2019

Regarding ban on belt, hockey, [oud

sound after the arrivaI of Kavadis in
district Fatehabad

Fatehabad

74. 8873-95/MA Dated

1 B-1 0-201 9

During the GeneraI Election to the
Legislative Assembty in District
Fatehabad

Fatehabad

75. 8717-47 /MA Dated

16-10-2019

During the General Etection to the
Legistative Assembty in District
Fatehabad

Fatehabad

76. 8831-52/MA Dated
18-10-7019

During the General Etection to the
Legistative Assembly in District
Fatehabad

Fatehabad

77. 8853-72/MA Dated

18-10-2019

During the General Etection to the
Legistative Assembly in District
Fatehabad

Fatehabad

78. 8896-15/MA Dated

18-10-2019

During the General Etection to the
Legistative Assembly in District
Fatehabad

Fatehabad

79. 8806-30/MA Dated

18-10-2019

During the Generat Election to the
Legistative Assembty in District
Fatehabad

Fatehabad

80. 9220-50/MA Dated

06-11-2019

Regarding ban on burning of residues

during harvesting of crops in district
Fatehabad

Fatehabad

81. 9323-38/MA Dated
09-11-2019

Regarding making arrangements in Shia

Central Waqf Board of U.P. vs. Sunni

Central Waqf Board U.P. and M. Siddiq

and other cases on 09.11.2019 in District
Fatehabad

Fatehabad

82. 101-118/M,A Dated

04-01-2020

Regarding strike by Haryana Roadways

emptoyees in district Fatehabad
Fatehabad
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83. 2316-2415/M
Dated 21 -03-2020

Regarding making arrangements in case

of COVID-19 in district Fatehabad
Fatehabad

84. 9704-63/M Dated

01-06-2020

Regarding making arrangements in case

of COVID-19 in district Fatehabad
Fatehabad

85. 5121-50/MA Dated

11-04-2020

Regarding ban on burning of residues

during harvesting of crops in district
Fatehabad

Fatehabad

86. 5432-5531 /MA
Dated 15-04-2020

Regarding making arrangements in case

of COVID-19 in district Fatehabad
Fatehabad

87. 7161-7200/M
Dated 28-04-2020

During the proper functioning of mustard
procurement

Fatehabad

88. 9079-9178/MA
Dated 18-05-2020

Regarding making arrangements in case

of COVID-19 in district Fatehabad
Fatehabad

89. 11197-11750/ MA

Dated 01-07-2020

Regarding making arrangements in case

of COVID-19 in district Fatehabad
Fatehabad

90. 14384-465/MA
Dated 25-09-2020

Regarding ban on burning of residues

during harvesting of crops in district
Fatehabad.

Fatehabad

91. 15151-75//v1A Dated

12-10-2020

Regarding ban on burning of residues

during harvesting of crops in district
Fatehabad

Fatehabad

97. 16507-38/MA Dated

19-11-2020

Regarding strike by Haryana Roadways

emptoyees in district Fatehabad
Fatehabad

93. '1676'l-80lAM Dated

24-11-2020

lndian farmers union, farmers and others
announced to march to Delhi

Fatehabad

94. 17609-678/MA
Dated 12-12-2020

Regarding making arrangements in case

of COVID-19 in district Fatehabad
Fatehabad

95. 877-921/MA Dated

25-01-2021

About making republic day cetebration in
district fatehabad

Fatehabad

96. 3530-3629/MA
Dated 27-03-2071

Regarding making arrangements in case

of COVID-19 in district Fatehabad
Fatehabad

97. 4061-4165/ M

Dated 07-04-2071

Regarding ban on burning of residues

during harvesting of crops in district
Fatehabad

Fatehabad

98. 13275-91/lv1A Dated

01-10-2071

Crying over burning of crop residue
during harvesting in district Fatehabad

Fatehabad

99. 14459-74lMA Dated
14-11-2021

During visit of the Honorabte Chief

Minister, Haryana Govt.
Fatehabad

00. 526/MA Dated

25-01-7072

About making repubtic day celebration in
district fatehabad

Fatehabad

01. 1764lMA Dated 25-

03-2022

During the nationwide strike by the
Federation employees in district
Fatehabad for their demands

Fatehabad

02. 1799-18't5i MA

Dated 28-03-2022

During Bhiwani Board Exam in District
Fatehabad

Fatehabad
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03. 1936-47/MA Dated

01-04-2022

Regarding ban on burning of residues

during harvesting of crops in district
Fatehabad

Fatehabad

04. 2389/MA Dated 21-

04-7072

Regarding ban on burning of residues

during harvesting of crops in district
Fatehabad

Fatehabad

05. 3097-3113/MA
Dated 76-05-2022

Risk of death due to drowning due to
strong and high depth white bathing
inside the canal in district Fatehabad

Fatehabad

06. 3114-3126/ M

Dated 26-05-7022

Section 144 in district Fatehabad in view
of the current situation and terrorist
incidents in the neighboring state of
Punjab

Fatehabad

07. 3324-44/MA Dated

09-06-2022

During MunicipaI Councit/MunicipaI
elections in District Fatehabad

Fatehabad

08. 4167 / MA Dated 1 2-

07-2022

Regarding ban on belt, hockey, [oud

sound after the arrivat of Kavadis in
district Fatehabad

Fatehabad

09. 4911/MA, Dated 20-

08-2022

During animaI related disease in district
Fatehabad

Fatehabad

10. 48841M Dated 13-

08-2022

During the making of lndependence Day

cetebrations in District Fatehabad
Fatehabad

11 7003/MA Dated 22-

09-2022

Regarding ban on burning of residues

during harvesting of crops in district
Fatehabad

Fatehabad

12. 7450/MA Dared '16-

11-2072

During Zitta Parishad and Panchayat
Samiti Etections in District Fatehabad

Fatehabad

13. 288-305/MA Dated

19-01-2023

During visit of the Honorable Chief
Minister, Haryana Govt

Fatehabad

14. 470/MA Dated 24-
01-2023

During making district [eve[ republic day
function in district Fatehabad

Fatehabad

15. 586/MA Dared 05-

03-2023

Baba Pradeep, who was taken out from
Gurdwara Chandpura in district
Fatehabad, during the making of the
main granthi in the Gurdwara

Fatehabad

16. 1205-29 /MA Dated

10-04-2023

During appointment of [oca[ emptoyees
in Gorakhpur nuctear power ptant in
district Fatehabad

Fatehabad

17. 1969/MA Dated 13-

04-2023

Regarding ban on burning of residues

during harvesting of crops in district
Fatehabad

Fatehabad

18. '1660/MA Dated 19-

05-2023

At Examination Venue in District
Fatehabad

Fatehabad

19. 1914-35lMA Dated

07-06-2023

Farmers in Shahabad of District
Kurukshetra in District Fatehabad

Fatehabad

20. 2111/M Dated 23-

06-70?3

During the examination at the
examination venue in district Fatehabad

Fatehabad
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21. 2333-50iMA Dated

14-07,23

Vittage Chandpura during flood in district
Fatehabad

Fatehabad

22. 2360/MA Dated 17-

07-2023

During ftood in district Fatehabad Fatehabad

23. 7494/MA Dated
08-2023

11 During the arrivaI of Honorabte Chief
Minister in District Fatehabad and making
lndependence Day celebrations

Fatehabad

District Rewari

Sr.
No.

Period of
imposition of
Section 144

Purpose Place where the section
144 was imposed

1 13"01 .2015 For recrod of visitine Dersion Distt. Rewari.
2 11.02.2015 For maintain Law & Orders Distt. Rewari
3 17.03.2015 Feerying /Transporting of the end

products by the Abattoirs in open
vehictes

Distt. Rewari

4 17.03.2015 Ree. Safty & Secorty for School Bus Distt. Rewari
5 17.03.2015 Res. Se[[ine of meat Distt. Rewari
6 17.04.2015 For movement of convov of vehictes Distt. Rewari
7 17.04.2015 To close the liquor vends in M.C. Limit Distt. Rewari
8 22.04.2015 Reg. prohibit the brick ktin for buring

straw of wheat
Distt. Rewari

9 04.05.2015 Baninq on burn of straw wheat/paddv Distt. Rewari
10 14.05.2015 lnstal CCTV Camers and Guards in

Banks/ATMs
Distt. Rewari

11 14.07.2015 Education of Guest Teachers Distt. Rewari.
12 30.07.2023 Thekri Pahera Distt. Rewari
't3 30.07.2023 Update of visitors in hottes Distt. Rewari
14 03.08.2015 Req. Kanwar Yatra Distt. Rewari
15 04.11.2015 Req. Dewati Festival Distt. Rewari
16 10.11.2015 Safe gurad for preventing the loss of

human [ife
Distt. Rewari

17 03.12.2015 lnstal CCTV Camers and Guards in
Banks/ATMs

Distt. Rewari

18 06.01.2016 Ree. GP General Etection-2O16 Distt. Rewari
19 06.01.2016 Ree. ban for setlinq of Liquor Distt. Rewari
z0 06.01.2016 Req. use of [oud speakers Distt. Rewari
21 11.01.2016 Reg. ban for setting of liquor in GP

Etection
With in 3 KM of potting
area

22 04.05.2016 Ban on burninq of Straw of paddy/wheat Distt. Rewari
23 20.05.2016 Ban on setting liquor reg M.C. Election With in 3 KM of potting

area
24 20.05.2016 For Law & Order for M.C., Election Distt. Rewari
25 17.08.2416 Ban on China Dor Distt. Rewari
26 31 .08.2016 For Strike of Sarva Karamchari Sangh

Haryana
Distt. Rewari.

27 03.11.2016 lnstat[ foe tieht on vehictes Distt. Rewari
28 16.12.2016 Ban of fire in air Distt. Rewari
79 05.07.2017 Conduct of Exam. of D.Ed/D.EL.ED With in two hundarded

around of Exam. Centres
30 23.10.2017 For puchasing of Mittet Distt. Rewari
31 21.11.2017 Ban of DJ Distt. Rewari
32 13.02.2018 Law & Oder on Batidan Diwas Distt. Rewari
33 05.03.2018 Sec. & Sr. Sec. Exam. With in two hundarded

around of Exam. Centres
34 07.03.2018 Ban on DJ & Fire Crackers Distt. Rewari.
35 30.04.2018 Ban on burninq of Straw of paddy/wheat Distt. Rewari
36 07.05.2018 Ban on DJ Distt. Rewari
37 25.05.2018 Ree. Addmission for BPL Students 134-K Distt. Rewari
38 21.06.2018 Verification of rent persons Distt. Rewari
39 21.06.2018 lnstatl CCTV Camers and Guards in

Banks/ATMs
Distt. Rewari

40 21.06.2018 Reg. Verification of Empotyees in
company

Distt. Rewari

41 05.07.2018 Ban on DJ Distt. Rewari



61

42 18.07.2018 For verification of outsider in Hottes Distt. Rewari
43 30.07.2018 Ban on China Manza Distt. Rewari
44 23.08.2018 Ban on get-togather in canal banks Distt. Rewari
45 05.12.2018 lnstruction reg. vehicles accident due to

foggv weather
Distt. Rewari

46 15.04.2019 Ban on qet-toqather in canal banks Distt. Rewari
47 05.05.2019 Req. Law & Order for Dharans Distt. Rewari
48 25.07.2019 Req. Law & Oders on Maha Shiv Ratri Distt. Rewari.
49 29.07.2019 For diversion of heavy vehictes Distt. Rewari
50 02.09.2019 Reg. Sec. & Sr. Sec. Open Exam. With in two hundarded

around of Exam. Centres
51 10.09.2019 Req. Ganesh Visarian Distt. Rewari
52 18.09.2019 Exam. for the Post of Cterks With in two hundarded

around of Exam. Centres
53 26.09.2019 Law & Order during the Vidhan Sabha

Etection
Distt. Rewari

54 17.10.2019 Law & Order during Visit of Hon'bte
Prime Minister

Distt. Rewari

55 08.11.2019 lnstall CCTV Camers and Guards in
Banks/ATMs

Distt. Rewari

56 08.11.2019 Law & Order during Ramjanambhumi-
Babari Masjid hearing

57 13.11.2019 HTET Exam. With in two hundarded
around of Exam. Centres

58 20.17.7019 lnstruction for vehicles due to Foggy
Weather

Distt. Rewari

59 07.01.2020 lnstatl CCTV Camers and Guards in
Banks/ATMs

Distt. Rewari

60 13.02.2020 Divort of vehictes Distt. Rewari
61 22.02.2020 Law & Order for launching of "Shooter

Ftim"
Distt. Rewari

62 02.03.2020 Ree. CAA Distt. Rewari
63 01.07.2070 Req. Lock Down Distt. Rewari.
64 15.07.2020 Req. Movement of heavy traffic Distt. Rewari.
65 21.07.2020 lnstall CCTV Camers and Guards in

Banks/ATMs
Distt. Rewari

66 04.08.2020 Movement of Heavy Vehictes Distt. Rewari
67 11.08.2020 FestivaI of Shri Krishna Jamashti Distt. Rewari
68 13.08.2020 Prohibit roaminq/movement of cattle Distt. Rewari
69 29.09.2020 lnstatl CCTV Camers and Guards in

Banks/ATMs
Distt. Rewari

70 20.10.2020 Movement of heavy vehictes Distt. Rewari
71 11.12.2020 Covid-2019 directions Distt. Rewari.
77 21.01.2021 Verify the character of emptoyees of

companies
Distt. Rewari

73 15.02.2021 lnstatl CCTV Camers and Guards in
Banks/ATMs

Distt. Rewari

74 15.02.2021 Ban on btocking of roads/raitway tracks
etc

Distt. Rewari

75 13.03.2021 For wearinq of Masks Distt. Rewari
76 16.04.7021 lnstatl CCTV Camers and Guards in

Banks/ATMs
Distt. Rewari

77 22.06.2071 lnstatl CCTV Camers and Guards in
Banks/ATMs

Distt. Rewari

78 10.08.2021 Ban on Flyine of drown Distt. Rewari
79 12.08.2021 Ban on China Manza Distt. Rewari.
80 12.08.2021 Verification of tenants Distt. Rewari
81 75.08.2021 lnstall CCTV Camers and Guards in

Banks/ATMs
Distt. Rewari

82 25.10.2021 lnstatl CCTV Camers and Guards in
Banks/ATMs

Distt. Rewari

83 25.11.2071 Ban on ftvine of drown Distt. Rewari
84 07.12.2021 Ree. Entry of heavy vehictes Distt. Rewari
85 13.12.2021 HTET Exam With in two hundarded

around of Exam. Centres
86 17.01.2022 Verification of outsider visitors Distt. Rewari.
87 18.01.2027 lnstall CCTV Camers and Guards in

Banks/ATMs
Distt. Rewari

88 09.03.2022 Ban on China Manza Distt. Rewari
89 77.03.2072 Agistation of Haryana Roadways Unions Distt. Rewari
90 29.03.2022 Exam. of Sec. & 5r. Sec. Open School With in two hundarded
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around of Exam. Centres
91 15.04.2022 Ban on burninq of Straw of paddv/wheat Distt. Rewari
9Z 15.04.2022 lnstatt CCTV Camers and Guards in

Banks/ATMs
Distt. Rewari

93 21.04.2022 Distt. Rewari.
94 19.06.2022 Youth Sangathan against Agnipath

Scheme
Distt. Rewari

95 78.06.2072 lnstall CCTV Camers and Guards in
Banks/ATMs

Distt. Rewari

96 01.07.2022 UG/PG Exam. With in two hundarded
around of Exam. Centres

97 10.07.2022 Ban on China Manza Distt. Rewari
98 19.07.2022 Ree. HCS Exam. Distt. Rewari
99 06.08.2022 Ban on Dharna's Distt. Rewari
100 08.08.2022 Ban on Drown Distt. Rewari
101 20.08.2077 Movement/ Purchaqe of Cattates Distt. Rewari
102_ 31.08.2022 lnstall CCTV Camers and Guards in

Banks/ATMs
Distt. Rewari

103 31.10.2022 lnstall CCTV Camers and Guards in
Banks/ATMs

Distt. Rewari

104 26.17.7022 HTET Exam. With in two hundarded
around of Exam. Centres

105 13.01.2023 lnstatl CCTV Camers and Guards in
Banks/ATMs

Distt. Rewari

106 20.01.2023 Verification of payinq quest etc Distt. Rewari
107 27.03.2023 lnstall CCTV Camers and Guards in

Banks/ATMs
Distt. Rewari

108 28.04.2023 Ftvine of UAV/drown Distt. Rewari

109 30.05.2023 lnstatl CCTV Camers and Guards in
Banks/ATMs

Distt. Rewari

110 24.07.2023 Ban on China Manza Distt. Rewari

111 31.07.2023 Ban on Keeping of Arms and Assembty of
5or more Persons

Distt. Rewari

112 03.08.2023 Thikri Pehra Distt. Rewari
113 07.08.2023 Revoke of oders dated 31 .07.2.023 Distt. Rewari

District Palwal

Sr.

No.

Period of imposition

ofSection 144

Purpose Place where the section

144 was imposed.

I 09.04.2015 to

08.06.2015

CCTV installation at Pumps/Banks etc District Palwal

2. 13.07.2015 Guest Teacher Protest District Palwal

J. 29 .09 .2015 to next 02

months

qra rycr$ a 6-{i qt oz.oo PM i 10.00 PM District Palwal

4. 29 .09 .2015 to next 02

months

ett-fl fit q-s-6 fi 3rqtq a sarA qlt 
t

District Palwal

5. 16.02.2016 dIC 3{RqTgT fi dITFT District Palwal

6. 27.06.2016 to

3 l .06.2016
oftqr'n aif,c u+era 6-#& fi FfflH fi
Eka

District Palwal

1. 04.07 .2016 cn-et aarT HETTF fr c;qo sT tr*q a en-ti

qltr

District Palwal

8. 20.07 .2016 to

26.0'.1.2016

D.ed /UG/PG Examination District Palwal

9. 10.08.20 6 Ban on correction fluid & Thinner District Palwal

10. 0 r .09.20 6 SKS & worker union strike District Palwal

ll 20.10.20 6 CCTV installation at Pumps/Banks etc District Palwal

12. 19.10.2016 qra fr w-sa fi 3rqclE a qsri qrt 
t

District Palwal

13. 24.10.2016 ffi fi :rEsl qr District Palwal

14. 24.10.2016 sna fir s-{rd ffr qtE fi d-lra ccrv aryri

qrt

District Palwal
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t5. 21.10.2016 NHM o-fil-fuql 6r O-gaio fi Af{r4 District Palwal

16. 30. l 1.2016 h-ff fun oB ilqe qt 
r

District Palwal

t7. 13.12.2016 arfrzsrq E-fl-6rtr6 d.u-qo ot q-*rt a
6ri ilt

District Palwal

18. 21 .01.2017 BIC 3IRSTUI District Palwal

t9. 03.04.2.017 ,t(:tots a sf,ri qrt District Palwal

20. 26.09.2017 cll-a 3-qa]E a sori qt 
t

District Palwal

2t. 13.12.2017 NHM ryfErftqi fi cs-drf, fi Et{ra' District Palwal

22. 23.01.2018 q{rzlTi fuca d dt{ra District Palwal

z). 14.02.2018 qtrddTa E+s ore srsrur ilt District Palwal

24. 21.02.2018 frfsr-a dqt fi EEErd e dkrf, District Palwal

25. 22.02.2018 ftFm *$ ({T^Sq f6-€Ta arfl.4q) District Palwal

26. 09.04.2018 3{rra ca (GEN/oBC/sc/sT) District Palwal

27. 1 5.10.20 r 8 Fi{ututt 1Hd {G=qa Esdtet District Palwal

28. 20.12.2018 fo. 6i€-Ed qften d dt-{a District Palwal

29. 29.04.20t9 t'r(:rqqls a qari qft District Palwal

30. 09. 10.2019 g+ro h Af{rfl bfi qa o-r? ortt District Palwal

31. rr.r0.2019 lrrd 3rcralE a wari qltl District Palwal

32. 07.11.2019 HTETfr qftETI h dI-{Ta District Palwal

JJ. 09.1 1.20r 9 am#q ;qrcrrorq h 3rssq qr :rdqr gri District Palwal

34. 11.12.2019 qlE-fr-d argr w d-a District Palwal

35. 18.12.2019 CAB Bf, District Palwal

36. 03.02.2020 5q-gA[E qrflzkl District Palwal

31. 03.02.2020 5q-gar4 iiq[{f, District Palwal

38. 27.02.2020 CBSE qft&17 District Palwal

39. 27.02.2020 CAA fud District Palwal

40. 11.03.2020 COVID-I9 District Palwal

41. 28.04.2020 n-( ufi-{ ar6t q{ District Palwal

42. 24.05.2020 ,rS cqBi h orur District Palwal

43. 29.05.2020 @t 3rt-6 fi dka District Palwal

44. t9.06.2020 q{ q_6"7 District Palwal

45. 09.07 2020 flzrg, qril fi dkra District Palwal

46. 24.08.2020 COVID-I9 District Palwal

41. 15.09.2020 UG/PG qtffir fi dt-{r4 District Palwal

48. 23.10.2020 Open/Re-appear Exam District Palwal

49. 10.11.2020 COVID-I9 District Palwal

50. 25.11.2020 ftFm q-d (e{R-ffq ftiqn {G-qa) District Palwal

51. 07.12.2020 3rr{f, EiE (fu-flTa {Es-4) District Palwal

52. t] .01.2021 SR.SEC. Exam District Palwal

53. 06.04.202t KMP Toll District Palwal
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54. 13.04.2021 ,r(:.t* a aari ert t
District Palwal

55. 08.10.2021 rnf, 3r4alq a e-eri EIt t
District Palwal

56. 17 .11.2021 CM Haryana visit at Skill University Dudhola District Palwal

51. 24.01.2022 qrfi-d ai5t w fa District Palwal

58. 07.02.2022 fuend €al garo rfl{ qaer District Palwal

59. 15.02.2022 UG/PG qftETI fi dhrfl District Palwal

60. 24.03.2022 UG/PG qftqTI h ET{a District Palwal

6t 04.04.2022 i-(:roq)* a qori ilt r
District Palwal

62. 04.05.2.022 CCTV lnstallation at Pumps/Banks etc. District Palwal

63. 11.05.2022 CBSE Exam District Palwal

64. 15.06.2022 ary qftq-q gar4 District Palwal

65. 30.06.2022 UG/PG qtail h df"{rfl District Palwal

66. 22.07.2022 Open/Re-appear Exam District Palwal

67. 20.08.2022 ilFfrfuaffihef{ra District Palwal

68. 16.09.2022 ena 3{tre}E a ddd Eli I
District Palwal

69. 03.t.2a22 CM Haryana visit at sihol village District Palwal

10. 04.1.2022 CET Exam District Palwal

7t 14.11.2022 Z.P, P anchayat samiti, sarpanch election District Palwal

72. 25.1.2022 HTET Exanr District Palwal

73. 14.t2.2022 UG/PG qtqn fi Et{rfl District Palwal

74. 25.0t.2023 Republic Day District Palwal

15. 22.02.2023 Sr. Sec. Exam District Palwal

16. 22.02.2023 CBSE Exam District Palwal

11. 11.04.2023 CM Haryana visit during Jansamwad District Palwal

78. t6.05.2023 UG/PG qftar h Et{l-a- District Palwal

19. 30.05.2023 uc/PG qfrErr h dl{ra District Palwal

80. 24.06.2023 CM Haryana visit at Gadpuri District Palwal

81. 06.01.2023 Bye E,lections Panchayat District Palwal

82. 06.01.2023 Kawad Yatra District Palwal

83. 21.07.2023 Open/Re-appear Exam District Palwal

84. 31.07.2023 to

08.08.2023

Nuh Danga District Palwal

District Mahendergarh

Sr

No.

Period of
imposition of
Section 144

Purpose Place where the
section 144 was
imposed

1 16-01-2015 lntimation to respective Hotets & Cyber
cafes to register customers detaits in CCTNS
citizen PortaI

Distt. Mahendergarh

2. 20-01-2015 lmposing prohibition against the sate of
China dori made of synthetic- regarding
fitting of status reports in CWP No. 487 of
2015-H.C. Arora Vs State of Puniab & Others.

Distt. Mahendergarh

3 09-12-201,5 wfr 6-€d 3lk rriEt fr ffi tcrr arT-qTa qft 
r

Distt. Mahendergarh

4 t2-02-2015 fr +$Gr fficn M ari q{ f+Szgffi
ortr+Ebrt 6RT tE q-ecra 

r

Distt. Mahendergarh

5 02-03-2015 tiiusftz$H-qr SM qtrfl /kffq
(Fe6orU-3rfi{R) q-frHr\i ard- zors

Distt. Mahendergarh

6 29-O4-201.5 FftsTur 1H-d 6ffi qr*a-i crcr qrdffi' E tFS Distt. Mahendergarh
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qrn-6) 6t €-T+. sEf fiaa gr{r a-qr qrfi*i
qu-E M fud 2or4 fi ffitr ji r

7 03-05-2015 ,fr uafuars qrst, f,clen ai* 6ftqr"r.i srorr fi
G-dTs F2rFr aFq-rrd q{ da..srq 4oo $ soo

6-Fr{rt a-{ 3iqff arq} d sFtrcqr di ft-a-+ t
6rda e++€en +irr 6ti fi riarqami fi EFrra

* rroBms qrai., fq-tmr

d* 6foqtulT qs6q fi
F-dTtr rsrra fi zoo

fr-cq ai{ di r

8 16-06-2015 aGffi rtrr;r;E frtrfuqiirq t--6-d-6 ffI frouso
q$qrr3Ti of qurc w fr orqri Fq

r-f,fiTq rofrqraq
dn-dl-d il' zoo fic{ fi
qftfq fr

9 13-07-20L5 FftsTulT o-ffi 4ilqE"5qr-Ti' a*-;1d fi utgu
6-dt o.-ffi a6rcs- a?i Fi 6-Cqft riq a_q

3ifrf,E 3rsqrqfr 6-rL{a{ 3dgqtq6' q +q lr6rqc5

r.,q d tq 6.ram {dn 3ik s6 arc qrtt r=zl
fi q-d 61 Eia or e-6-i H t oqa qzi qnfu

-fl€qT qar$ rqa fi fr(, t

B-dT H-;nrl6 d sefr

f,cT&pr €rw:it q Bar

{€srds arrd-d *' zoo

#cr qt{ di r

'10 3t-17-2015 qq-s-d a&+lra Distt. Mahendergarh

1'l 31-12-2015 To Ban Loud Speaker during Election period Distt. Mahenderqarh
12 17-03-2016 Agitation for acceptance of their demand by various

Khap Panchayats of Jat Community.
Distt. Mahendergarh

13 28-05-2016 Agitation for acceptance of their demand by various
Khap Panchayats of Jat Community

Distt. Mahendergarh

14 24-06-20L6 ffi frefl-4 fi offit trRr {sata 6-li q-{

srritr a?i anft aqq+2r 6rflr-$ w-i fi ffi t

Distt. Mahendergarh

15 03-03-20!7 t+ro-sft /frRw Saru-5t (eYl&rfr zryo fuum+t
qftsrrci afr -zotr

rftqrqT f,clsn il6 il{
q{r$ rrt qfrHI at-Tt

6r zoo fi.{ fir qftcfr

dir
16 L9-Os-2017 B-f,I 4F;niT6 d sTra fir q;dlg d EIE .-+

3{cra}Ei 6t ilf,ri fi orqur f} Erd Erg q-EEur E

3rT4-f,fr d-+-i h ffit

Distt. Mahendergarh

17 05-07-20L7 &ouiTo('so ,rfroqso e?i ++ilr-sft /frF-fl
++ru-sft fi qfterKi Emr$ zorz

Distt. Mahendergarh

18 22-08-20L7 a]tG-d lt-d-{fifl grt HLdt d-dr h fuflq. qiflf,r

:ni ql t+h 3r{qr$ gnr qnfu e{er€lrl sn }irl

+Atcqrififfi t

Distt. Mahendergarh

19 26-09-20t7 rftsTurr fr5 f,qtqTr Fril-ilq il5 fi qftfir riqRa
qi{qri qrt 

I

Distt. Mahendergarh

70 \3-12-2017 !-flo\rqo\rflo m-ffii 6rtr il{dlcl znli ql q

ffid t"u gfuw:ri fr qTEr 5rq-r "ru+ 6
ottut I

€To-rtr Fqr€?-q gfrw
5qercE eF.-{fl|-i EI-fr

granz $rqdrd * z

ftrcffira ffr qtfr d t

21 24-OL-2018 qq]?kl frc"a ftft-d f} + orrur dFfr ffirTr
ii ds cn-s 6'I-fr fi +ie{ra-fl d-i a 6'r{Er l

Distt. Mahendergarh

27 23-05-2018 B-dT a-;fr-ira F+. fiaT d g;cr rnq q al6{t ,i
{sT 6{{1 6} c-dle t d-A ord arg q-Equl E

3nldff Bt-* S 1H fi ffi azr qnfu aq-qsqt

qf,r${qahffi 
t

Distt. Mahendergarh

23 25-05-2018 ;IB-lr.rd ffi di rriE 3*{ arf,$ di g,s 6ua o}

ilfl* t d-i ild srg q-S"T q 3rTrra-fr Bi-+ €'

1t+-a fr ffi azn crfu ery€Qr qar$ Ts-i *
ffil

Distt. Mahendergarh
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24 06-03-2019 fihuEt /fihw SM (tf:ffim /trn Erndq)
qfterrci arf, -zorg

FftqTur f,qleil il6 6RT

q-dr$ ir$ qftail Ar-dt

6r zoo *.{ fir qftcfr

dir
25 L6-O4-2019 Ftrcn-{reil Aam il 3r?t'rd Distt. Mahendergarh

26 24-01-2021 During Repubtic Day cetebration at Distt.
head Quarter Narnaul

Distt. Mahendergarh

27 19-04-2023 Ptaying of DJ System and Loud Speaker after
10 PM

Distt. Mahendergarh

28 29-07-2023 During Visti of Sh. Biplab Kumar Bev
Hon'ble MP Rajya Sabha, Hon'ble former
Chief Tripura and Parbhari, BJP, Haryana
Pardesh

3FITf, flUfT AiqE

dcft I

29 01-08-2023 lncidence occurred in Distt. Nuh of Haryana
31-07-2023

Distt. Mahendergarh

30 04-08-7023 lncidence occurred in Distt. Nuh of Haryana
31-07-2023

Distt. Mahendergarh

31 11-08-2023 Chinese Thread/Mania Distt. Mahendergarh

District Nuh.

Sr

No.

Period of
imposition of
Section 144

Purpose Place where the
section 144 was
imposed

1. 14-07-2015 During Khap Panchayat Meeting District Nuh

2. 04.03.2017 to
27.03.2015

HBSE Exam Exam centers

3. 01-09-20'1 5 to
20-09-7015

During Haryana Roadways Strike Bus Stand and workshop
of distt. Nuh

4. 08.1 1 .201 5 During HSIIDC Work at Rojka Meo At Rojka Meo HSIIDC

Work at Rojka Meo

5. 23.12.2015 to
01.01.2016

During General Etection 2015 District Nuh

6. 08.1 1 .201 5 HSIIDC Devetopment Work Rojka Meo

7. 14-11-7015 to
15-11-2015

HTET Exam Exam Center

8. 10-01-7016 to
28-01-2016

GP IPS/ZP Etection 2015 Distt. Nuh

9. 20.1 't .201 5 to
19.06.2016

Mining Related District Nuh

'10. 08-03-201 6 ZP Chairman/Dy. Chairman El. Nuh/Nagina/ Punhana

Btock

11. 16-03-7016 to
15-03-2016

Prohibit of China Dori District Nuh

17. 24-02-2016 During Jaat Reservation District Nuh

13. 02-06-2016 During Khap Panchayat District Nuh

14. 18-06-2016 HTET Exam District Nuh

15. 24-02-2016 Etection of Chariman/Dy. Chariman of ZPlPS District Nuh

16. 22-04-2016 to
27-06-2016

During Crop residue burning District Nuh

17. 15.03.2016 ln View of Khap Panchayat of Jaat community District Nuh

18. 08-03-2016 to
29-03-2016

HBSE Exam District Nuh

19. 20-02-2016 During Khap Panchayt Gathering District Nuh

20. 23-08-2016 During Haryana Roadways Workers Strike District Nuh

21. 06-03-20'16 During PS Chairman/Dy. Chairman El. Nuh/Tauru Block

72. 24.10.7017 to
23.12.2017

During Crop residue burning District Nuh

23. 13.17.2017 NHM emptoyees strike District Nuh

24. 07.03.2017 to
25.03.2017

HBSE Exams Examination Centres
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25. 03.04.2017 During Crop residue burning District Nuh

26. 29.06.2017 During Bye etection at vi[tage Sakras Vittage Sakras

27. 23.08.2017 to
28.08.2017

During Dera sacha sauda Guru Ram Rahim Case District Nuh

28. 27 .09.2017 to
16.10.2017

HBSE Exam Exam Centres

79. 06.07.2017 to
27.07.2017

HBSE Exam Exam Centres

30. 07-08-2018 Haryana Roadways Strike District Nuh

31. 25-04-2018 to
74.06.2018

During Crop residue burning District Nuh

32. 12-05-2018 to
13-05-2018

MC Tauru Etection MC Tauru

33. 07 -07 -7018 to
26-07-2018

HBSE EXAM Near Exam Center

34. 04-09-2018 Bye Election Btock Nagina/ Ferozepur
Jhirka

35. 05-09-2018 to
20-09-2018

HBSE EXAM Exam Center

36. 76-10-2018 to
25.12.2018

During Crop residue burning District Nuh

37. 05-01-2019 to
06-01-2019

HTET Exam District Nuh

38. 16-10-2018 to
17-10-7018

Haryana Roadways Strike District Nuh

39. 15-07-2018 HBSE Exam Exam Center
40. 05-09-201 8 Haryana Roadways Strike District Nuh

41. 12.05.2019 Prevention of Defacement of property District Nuh

42. 12.05.2019 General Etection Lok Sabha 2019 District Nuh

43. 20.10.2019 to
71.10.2019

Free movement of vehicte in Genera[ Etection
2019

District Nuh

44. 21-10-2019 to
74-10-2019

Safe custody of EVM General Etection 201 9 YMD Cottage Nuh

45. 22-07-2019 to
31-07-2019

During Kanwar Yatra District Nuh

+6. 24-10-7019 During Counting of Votes Voting Counting Certer
47. 16-11-2019 to

17 -11-2019
HTET Exam Nuh Exam Center

48. 25-12-2019
to23.02.2020

CAA BiII District Nuh

49. 15-02-2019 to
04-04-2019

CBSE Exam District Nuh

50. 1 1-05-2019 to
12-05-2019

Election District Nuh

51. 09-11-2019 to
10-11-2019

Ayodhya Land Dispute District Nuh

52. 12-05-2019 to
23-05-2019

Etection Voting District Nuh

53. 22-09-2019
21.10.2016

Vidhan Sabha Etection 2019 District Nuh

54. 05-09-2019 to
19-09-2019

HBSE Exam Exam Center

55. 12-05-2019 Lok Sabha Etection 2019 District Nuh

56. 04-09-2019 to
19-09-2019

HBSE Exam Exam Center

57. 09-07-2019 to
30-07-2019

HBSE Exam Exam Center

58. z1-10-2019 GeneraI Etection 2019 District Nuh

59. 26-10-2019 to
27-10-2019

During Diwati Festival District Nuh

60. 26-10-2019 to
27-10-2019

During Diwati Festival District Nuh

61 21-02-2019 NHM employee Strike District Nuh
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67. 27-09-2019 to
04-10-2019

Fitting Nomination o/o SDo (C)

Nuh / Ferozepur
Jhirka/ Punhana/Tauru

63. 07-01-2019 to
09-01-2019

Movement of SKS Haryana District Nuh

64. 12-05-2019
and 23-05-2019

Lok Sabha Etection 2019 District Nuh

65. 21-10-2019 and
24-10-2019

Haryana Vidhan Sabha Election District Nuh

66. 07-07-2019 Bye Election Nagina Block

67. 07-03-7019 to
08-03-2019

HBSE Exam Exam Center

68. 26-10-2020 to
25-11-2070

HBSE Exam District Nuh

69. 10-09-2020 to
09-11-2020

Mining Activities District Nuh

70. 08-12-2020 Bharat Band District Nuh

71. 09.01.2020 CAA BiII District Nuh

72. 15-04-2021 to
14.06.2071

Crop residue burning District Nuh

73. S 28-09-2020 to
27.11.2020

Crop residue burning District Nuh

74. 18-05-2020 to
31 -05-2020

Covid- 19 District Nuh

75. 25-11-2070 to
26-11-2020

Haryana Roadways Strike District Nuh

76. 10-09-2020 Kishan Pardarsan District Nuh

77. 02-01-2071 to
03-01-2021

HBSE Exam District Nuh

78. 12-12-2020 Covid- 19 District Nuh

79. 23-11-2020 Covid- 19 District Nuh

80. 12-12-7070 to
14-12-7074

Kishan Movement District Nuh

81. 18-09-2020 to
70-09-2020

Kishan Pardarshan District Nuh

EZ. 31 -03-2020 Covid-19 District Nuh

83. 09-02-2020 Sarpanch Member El. Btock Jhirka/ Pingwon

Btock

84. 09-02-2020 Sarpanch / Member Etection Btock Ferozepur
Jhirka/Pingwan

85. 10-05-2020 to
09-07-2070

Mining Activities District Nuh

86. 02-03-2021 to
15-03-2021

HBSE Exam Exam Center

87. 18-08-2021 to
03-09-7071

HBSE Exam Exam Center

88. 18-12-2021 to
19-12-2071

HTET Exam Exam Center

89. 06.04.7071 Covid 19 200 meter of KMP tott
Ptaza

90. 07.04.2021 Crop residue burning District Nuh

91. 08-09-2021 to
07-11-2071

Mining Activities District Nuh

92. 09-09-2021 to
0B-11-2021

Mining Activities District Nuh

93. 19-01-2021 HBSE Exam Exam Center Nuh

94. 07-09-2021 to
22-09-2071

HBSE Exam Exam Center

95. 08-07-2021 to
07-09-2021

Mining Activities District Nuh

96. 03-12-2022 to
04-12-7027

HTET Exam Exam Center

97. 24.05.2022 to MC Election District Nuh MC Limit of District Nuh
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22.06.2022
98. 79-09-2077 to

17-10-2022
HBSE Exam District Nuh

99. 21-12-2022 to
22-12-2027

During Sh. Rahut Gandhi Visit District Nuh

1 00. 21-04-2021 to
31-05-2077

Burning of Garbage District Nuh

101. 20-08-2027 During Lumpi Skin Disease District Nuh

102. 30-10-2022 &

0z-11-2022
Voting Counting Center District Nuh

1 03. 10-10-2022 to
09-12-2072

Diwati District Nuh

104. 24-02-2023 to
05-04-2023

CBSE Exam Exam Center

1 05. 1 5-08-2023 lndependence Day District Nuh

106. 11-02-2023 to
12-02-2023

CM Visit District Nuh

107. 26-07-2023 to
23-08-2023

HBSE Exam District Nuh

1 08. 27-02-2023 to
28-03-2023

HBSE Exam Exam Center

1 09. 18.07.2023 Hon'ble CM Visit District Nuh

1 10. 31.07.7073 to
ti tt further
orders

Communal Viotence during Brij Mandal Jat
Abhishek Yatra

District Nuh

District Gurugram

5r.
No.

Period of
lmposition of
Section 144

Purpose Places where the
section 144 was
imoosed.

1. 02-01-201 5 Direct Att the Headmasters/Principats and
Managers /Owners of att the educational
institutions to insta[[ CCTV Cameras, of good
quatity and capacity having at least one month
data back-ups, in their premises to identify the
culprits more easity with the hetp of CCTV
Footaqe.

District Gurugram

2. 02-01-7015 Prohibit/ban Hooka Bars. District Guruqram
3. 02-01-2015 Direct all the Owners of Guest Houses, PGs,

Cetebration points, Vatikas and Gardens to instatl
CCTV Cameras with proper tighting and facititate
security guards in 24x7 at their Guest Houses,
Cetebration Points-Vatikas, Gardens etc within
15 days of the issue of these orders and will
maintain at least one month back-up data of
these CCTV Cameras.

District Gurugram

4. 02-01-2015 Direct atl the Owners of Guest Houses, PGs,

Celebration points, Vatikas and Gardens to instatl
CCTV Cameras with proper tighting and facilitate
security guards in 24x7 at their Guest Houses,
Cetebration Points-Vatikas, Gardens etc within
15 days of the issue of these orders and witl
maintain at least one month back-up data of
these CCTV Cameras.

District Gurugram

5. 02-01-2015 Direct atl the Owners of Autos in district to make
necessary police verification of their drivers in
which their present and recent residence
addresses, name with photos and their two other
withness with futt name, addresses and photos
woutd be ctearly mentioned, within 15 days of
the issue of these orders and witI maintain their
proper written record/register in this regard
atso.

District Gurugram

6. 02-01-2015 Direct the Owners/Managers of Pubs and Bars to
instatl CCTV Cameras in their premises and atso
on entrance and exit gates and areas within 1 5

days. The CCTV Cameras should be of good
quality and the footage be kept stored, at lease

District Gurugram
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for 30 days.
7. oz-01-2015 Direct att the Managers/Owners of Tott Plazas,

Jeweltery Shops and Petrol Pumps to install CCTV
Cameras in To[[ Plazas, Jewetlery Shops and
PetroI Pumps to indentify the culprits more
easity, within 10 days of the issue of these
orders.

District Gurugram

8. 07-01-2015 It is mandatory for the BPO Sector, Cat[ Centers,
Business Establishments, Corporate Sector and
employers to equip their vehictes, (for picking up
and droppine) with GPS systems within a month.

District Gurugram

9. 02-01-2015 Prohibit/ban the use of Loudspeakers/DJ's
between 10:00 PM to 06:00 PM in the interest of
sleep and peace of the people and the future of
the students.

District Gurugram

10. 02-01-2015 Direct att the bank Managers to instatt CCTV
Cameras with proper tighting and facititate
security guards in 24x7 at atl the ATMs within 15
days of the issue of these orders and witt
maintain at least one month back-up data of
these CCTV Cameras.

District Gurugram

11. 09-04-2015 Prohibit/ban Hooka Bars. District Guruqram
17. 09-04-2015 Direct att the Headmasters/Principats and

Managers /Owners of att the educational
institutions to instatI CCTV Cameras, of good
quatity and capacity having at [east one month
data back-ups, in their premises to identify the
cutprits more easily with the help of CCTV
Footaqe.

District Gurugram

13. 09-04-2015 Direct a[[ the Owners of the security agencies to
get the antecedents/character, of the Guards
verified, as mandatory, before they are enrolled
in service. I further direct the Security Agencies
to get the arms licences of such guards,
reqistered with the Licensinq Authoritv.

District Gurugram

14. 09-04-2015 Direct att the Owners of Autos in district to make
necessary potice verification of their drivers in
which their present and recent residence
addresses, name with photos and their two other
withness with futl name, addresses and photos
woutd be clearty mentioned, within '15 days of
the issue of these orders and will maintain their
proper written record/reqister in this reqard also

District Gurugram

15. 09-04-2015 Prohibit/ban the use of Loudspeakers/DJ's
between 10:00 PM to 06:00 PM in the interest of
steep and peace of the people and the future of
the students.

District Gurugram

16. 09-04-2015 It is mandatory for the BPO Sector, Ca[[ Centers,
Business Estabtishments, Corporate Sector and
employers to equip their vehicles, (for picking up
and dropping) with GPS systems within a month.

District Gurugram

17. 09-04-2015 Direct a[[ the Owners of Guest Houses, PGs,
Celebration points, Vatikas and Gardens to instatl
CCTV Cameras with proper tighting and facilitate
security guards in 24x7 at their Guest Houses,
Celebration Points-Vatikas, Gardens etc within
15 days of the issue of these orders and witl
maintain at least one month back-up data of
these CCTV Cameras.

District Gurugram

18. 09-04-2015 Direct att the Managers/Owners of Tott Plazas,
Jeweltery Shops and Petro[ Pumps to instal[ CCTV
Cameras in TotI Ptazas, Jewellery Shops and
PetroI Pumps to indentify the cutprits more
easity, within '10 days of the issue of these
orders.

District Gurugram

19. 09-04-7015 Direct the residents to report about their tenants
and domestic servants atongwith their [oca[ and
permanent home addresses alongwith their
attested photos and photo identify cards to the
respective potice station within 10 days of the
issued of these orders so that their antecedents
and home addresses can be verified from the
potice stations of the concerned to district and

District Gurugram



7l

atso direct the Member of RWAs and Housing
Societies, Controtlers to instatl CCTV Cameras in
their respective areas and Housing Societies
immediately to identify the cutprits.

20. 09-04-2015 Direct att the bank Managers to instatt CCTV
Cameras with proper tighting and facilitate
security guards in 24x7 at atl the ATMs within 15
days of the issue of these orders and witt
maintain at least one month back-up data of
these CCTV Cameras.

District Gurugram

21. 09-04-2015 Direct att the Managers/Owners of Tott
Ptazas/Totl Taxes to instatl CCTV Cameras of
good quatity at their To[[ Plazas/Tot[ Taxes
within 10 days from the issuance of these orders
and they are further directed to save/maintain
at least one month back-up data of these CCTV
Cameras.

District Gurugram

22. 09-04-2015 lmpose prohibition of sate, storage and purchase
of the said China Dori which is purported to be
dangerous to human tife. Att the traders, general
pubtic and atl concerned in the district of
Gurgaon indulged in sate, storage and purchase
and other usaqes of this China Dori.

District Gurugram

23. 28-04-2015 1. The digging of new borewelts/tubewetts in the
entire area is prohibited and totatly banned for
any prupose and thus ittegat.
2. No ground water witt be extracted for
commerciaI use.

District Gurugram

24. 16-01-2015 Direct att the Owners/Managers of Hotets/Cyber
Cafes to get their estabtishments registered on
the Police Portal "Harsamay 24X7
www.haryanapoliceontine.gov.in" so that the
strict surveitlance is kept on terror activities and
for maintenance of law and order and public
peace and further to thwart any untoward
incident. The registration process must be
compteted within a week.

District Gurugram

75. 07-01-2015 Direct the residents to report about their tenants
Paying Guest and domestic servants alongwith
their [ocaI and permanent home addresses
atongwith their attested photos and photo
identify cards to the respective police station
within 10 days of the issued of these orders so
that their antecedents and home addresses can
be verified from the police stations of the
concerned to district and also direct the Member
of RWAs and Housing Societies, Controtters to
instat[ CCTV Cameras in their respective areas
and Housing Societies immediatety to identify
the cutprits.

District Gurugram

26. 25-05-201 5 Prohibit as a measure of precaution, the
presence of unauthorized persons & the working
of Photo Stat Machine during the examination
time, carrying of fire arms and other articles
capabte of causing injury, raisin stogans and
exhibiting placards within the radius of 200
meters of the examination centres situated.

District Gurugram

27. 13-07-2015 Direct the Khap Panchayats, supporting groups
and Guest Teachers to refrain from hotding
processions, dharnas and demonstrations for the
maintenance of Law & Order pubtic peace,
tranquiltity and harmony in the pubtic interest.

District Gurugram

28. 09-07-2015 Direct atl the Owners of Guest Houses, PGs,
Cetebration points, Vatikas and Gardens to instatl
CCTV Cameras with proper lighting and facititate
security guards in 24x7 at their Guest Houses,
Cetebration Points-Vatikas, Gardens etc within
15 days of the issue of these orders and witl
maintain at least one month back-up data of
these CCTV Cameras.

District Gurugram

29. 09-07-2015 Prohibit/ban the use of Loudspeakers/DJ's
between 10:00 PM to 06:00 PM in the interest of
sleep and Deace of the oeoole and the future of

District Gurugram
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the students.
30. 09-o7-2015 Direct Att the Headmasters/Principats and

Managers /Owners of att the educationa[
institutions to instatI CCTV Cameras, of good
quatity and capacity having at [east one month
data back-ups, in their premises to identify the
culprits more easity with the help of CCTV
Footaqe.

District Gurugram

31. 09-07-2015 It is mandatory for the BPO Sector, Ca[[ Centers,
Business Estabtishments, Corporate Sector and
employers to equip their vehictes, (for picking up
and dropping) with GPS systems within a month.

District Gurugram

32-. 09-07-2015 lmpose prohibition of sate, storage and purchase
of the said China Dori which is purported to be
dangerous to human tife. Att the traders, general
pubtic and att concerned in the district of
Gurgaon indutged in sale, storage and purchase
and other usaqes of this China Dori.

District Gurugram

33. 09-07-7015 Direct a[[ the Owners of the security agencies to
get the antecedents/character, of the Guards
verified, as mandatory, before they are enrolted
in service. I further direct the Security Agencies
to get the arms [icences of such guards,
reqistered with the Licensinq Authoritv.

District Gurugram

34. 09-07-2015 Direct the residents to report about their tenants
and domestic servants atongwith their home
addresses atongwith their attested photos of to
the respective potice station within 10 days of
the issue of these orders so that their
antecedents and home addresses can be verified
from the potice stations of the concerned.

District Gurugram

35. 09-07-2015 1. The digging of new borewelts/tubewetts in the
entire area is prohibited and totatty banned for
any prupsose and thus ittegat.
2. No ground water witt be extracted for
commercial use.

District Gurugram

36. 09-07-2015 Direct atl the Owners/Managers of Hotels/Cyber
Cafes to get their estabtishments registered on
the Potice Portal "Harsamay 24X7
www.haryanapoticeontine.gov.in" so that the
strict surveitlance is kept on terror activities and
for maintenance of law and order and pubtic
peace and further to thwart any untoward
incident. The registration process must be
completed within a week.

District Gurugram

37. 09-07-2015 Direct the residents to report about their tenants
and domestic servants atongwith their [oca[ and
permanent home addresses atongwith their
attested photos and photo identify cards to the
respective police station within 10 days of the
issued of these orders so that their antecedents
and home addresses can be verified from the
police stations of the concerned to district and
atso direct the Member of RWAs and Housing
Societies, Controlters to install CCTV Cameras in
their respective areas and Housing Societies
immediatety to identify the cutprits.

District Gurugram

38. 09-07-2015 Direct att the bank Managers to instatt CCTV
Cameras with proper tighting and facititate
security guards in 24x7 at atl the ATMs within 15
days of the issue of these orders and witt
maintain at least one month back-up data of
these CCTV Cameras.

District Gurugram

39. 05-1 1 -201 5 Prohibit as a measure of precaution, the
presence of unauthorized persons & the working
of Photo Stat Machine during the examination
time, carrying of fire arms and other artictes
capabte of causing injury, raisin stogans and
exhibiting ptacards within the radius of 200
meters of the examination centres situated.

District Gurugram

40. 09-07-2015 Direct at[ the Owners of Autos in district to make
necessary potice verification of their drivers in
which their present and recent residence

District Gurugram
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addresses, name with photos and their two other
withness with futt name, addresses and photos
woutd be clearty mentioned, within 15 days of
the issue of these orders and wi[[ maintain their
proper written record/register in this regard
atso.

41. 09-07-2015 Direct at[ the Managers/Owners of Tott Plazas,
Jewettery Shops and Petrol Pumps to install CCTV
Cameras in Tott Ptazas, Jewellery Shops and
PetroI Pumps to indentify the cutprits more
easity, within 10 days of the issue of these
orders.

District Gurugram

42. 09-07-7015 Direct the Owners/Managers of Pubs and Bars to
instal[ CCTV Cameras in their premises and atso
on entrance and exit gates and areas within 1 5

days. The CCTV Cameras should be of good
quatity and the footage be kept stored, at lease
for 30 days.

District Gurugram

43. 09-07-2015 Prohibit/ban Hooka Bars District Guruqram
44. 15-07-2015 Prohibit the gathering of five or more persons,

carrying of weapons of offence viz fire arms,
sword, gandassas, tathies, barchhas, bhattas,
je[[ies, knives, cycte-chains, within the whole
area of IMT Manesar and 2KM distance from the
boundaries of IMT Manesar and NH-8, with in the
territory with immediate effect and do hereby
atso prohibit any procession without prior
permission of the administration.

District Gurugram

45. 31-07-2015 lmpose comptete ban on ftying drones and
Gtiders in the skies of the entire month of August
2015 to avert any possibte mishappening.

District Gurugram

46. 21.09.2015 Prohibit as a measure of emergency, the carrying
of any weapons of offence [ike arms, sword
barchhas, bha[[as, Lathis, knives, cycle-chains,
and other weapons of offence by the pubtic
within the area.

District Gurugram

47. 28-09-2015 Prohibit as a measure of precaution, the
presence of unauthorized persons & the working
of Photo Stat Machine during the examination
time, carrying of fire arms and other artictes
capabte of causing injury, raisin stogans and
exhibiting placards within the radius of 200
meters of the examination centres situated.

District Gurugram

48. 12-10-2015 Pass the following order and direct that the
order be strictly complied with by a[[ to whom it
is directed.

District Gurugram

49. 05-11-2015 That the Owners and Managers of both the tott
Ptazas shatl provide dedicated Emergency lanes
on either side of the tott Plazas for free, brisk
and unhindered movement of Ambulances, Fire-
Tenders and VVIP Vehictes to ensure safety of
tife and propertv.

District Gurugram

50. 28-12-2015 Prohibit as a measure of emergency, the carrying
of any weapons of offence l,ike Fire arms, sword,
gandasas, [athies. barchhas, Jeti, Knief, cycte-
chains, and other weapons of offence by the
pubtic in the area.

District Gurugram

51. 12-09-2015 Direct att the Headmasters/Principa[s and
Managers /Owners of att the educational
institutions to instatl CCTV Cameras, of good
quatity and capacity having at least one month
data back-ups, in their premises to identify the
culprits more easity with the hetp of CCTV
Footaqe.

District Gurugram

52. 10-12-2016 Direct a[[ the owners of licensed arms not to
carry their arms during cetebration in marriage
on celebration venues and so that marriage
fuctions remain joyfut and peacefu[[.

District Gurugram

53. 28-11-2016 lnvoke and order to stop the issuance of fresh
licences for sale and stocking of fire crackers in
order to save infants, chitdren and elderty who
are prone to lung diseases, Asthma and breathing
disorders owing to the critical poltution

District Gurugram
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conditions.
54. 06-11-2016 Prohibit as a measure of precaution open burning

of Garbage/Waste/Leaves/Plastic materiaI or
any such material which causes of tikety to cause
Air Poltution and aggravates smog formutation in
the city.

District Gurugram

55. 27-10-2016 Order to take the following preventive steps so
that safeguard of the motorcade of Hon'ble
Prime Minister may not be compromised at any
cost.

District Gurugram

56. 26-10-2016 Prohibit the striking employees of NHM in the
HospitaI area.

District Gurugram

57. 24-10-2016 lmpose complete ban on flying remote controtted
Drones and Gliders in the skies.

District Gurugram

58. 03-06-2016 Prohibit untawfuI activities blocking of roads,
passages, raitway tracks, water channet, power
houses etc by the agitators and assembly of 5 or
more persons carrying of any weapon [ike fire
arms, sword, Lathi, Barchha, Kuthari, Jetlies,
Gandases, Knief and other weapons.

District Gurugram

59. 10-02-2016 Prohibit as a measure of precaution, the
presence of unauthorized persons & the working
of Photo Stat Machine during the examination
time, carrying of fire arms and other artictes
capable of causing injury, raisin stogans and
exhibiting ptacards within the radius of 200
meters of the examination centres situated.

District Gurugram

60. 16-03-2016
to
15-05-20'16

On account of demand for Jaat Reservation. District Gurugram

61. 20-01-2016 Prohibit as a measure of precaution and to
ensure safe and peaceful WIP at National
lnstitute of Solar Energy, 19th Mitestone,
Faridabad Road, Gurgaon that no procession,
dharna of demonstration shatl be hetd around the
2000 mtr area.

District Gurugram

62. 01-09-2016 Prohibit the union leaders to assembty whith the
500 mtr form the bus stand and Haryana
Roadwavs Workshop.

District Gurugram

63. 24-08-2016 lmpose complete ban on flying remote controtled
Drones and Gliders in the skies.

District Gurugram

64. 03-08-201 6 lmpose complete ban on flying remote controtted
Drones and Gtiders in the skies.

District Gurugram

65. 29-05-2016 For exam of computer instructor and Junior
Computer lnstructor.

District Gurugram

66. 10-05-2016 to
tilI comptetion
of election
process

On account of etection of Nagar Parishad, Sohna
on 22-05-2016

Within the area of
Sohna, Gurugram

67. 23-03-2016 to
75-03-2016

Prohibit as a measure of precaution the
presence/stocking of synthetic cotors/dyes for
sate by Kiryana Merchants/Retailers to Hoti
Festivat.

District Gurugram

68. 30-12-2017 Direct att the owners of [icensed arms not to
carry their arms during cetebration venues and
pubtic places so that the Gala day remains joyous
and peacefutt.

District Gurugram

69. 12-17-7017 Prohibit assembly of four o more persons within
the 500 Mtr radius of Government Heatth Facitity
and sites to be visited by VVlPs.

District Gurugram

70. 07-08-2017 Direct the residents to report about their tenants
and domestic servants alongwith their [oca[ and
permanent home addresses alongwith their
attested photos and photo identify cards. The
Cyber Caf6 owner should keep the register of
cvber caf6 users with their futl detaits.

District Gurugram

71. 04-08-2017 Direct att the Owners of Autos in district to make
necessary police verification of their drivers in
which their present and recent residence
addresses, name with photos and their two other
withness with futt name, addresses and photos
woutd be ctearly mentioned, within 15 days of

District Gurugram
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the issue of these orders and procure their lD
proof , Driving License, Potice Verification,
enquire about their previous famity/patrimonial
background i.e. about their involvement in any
criminal cases. The owner of three
wheeters/autos witt maintain their proper
written record/reqister about the drivers.

72. 03-02-2017 Direct atl the Owners of Autos in district to make
necessary police verification of their drivers in
which their present and recent residence
addresses, name with photos and their two other
withness with futt name, addresses and photos
woutd be ctearty mentioned, within 15 days of
the issue of these orders and wi[[ maintain their
proper written record/register in this regard
atso.

District Gurugram

73. 04-06-7017 Prohibit untawfuI activities, btocking of roads,
passages, etc by the agitators and assembty of 5

or more persons, carrying of any weapons like
fire arms, sword, gandasa, [athis, barchas,
kularis, jails, knife, and other weapons of
offence tikety to cause obstruction in the
maintenance of peace and tranquittity in the
radious of 100 mtr form the bus stand and
Haryana Roadways Workshop.

District Gurugram

74. 04-04-7017 Prohibit the gathering of five or more persons,
carrying of weapons of offence viz fire arms,
sword, gandassas, tathies, barchhas, bha[[as,
jeIties, knives, cycte-chains, within the whole
area of IMT Manesar and 1KM of IMT Manesar
Chowk with immediate effect and do hereby atso
prohibit any procession without prior permission
of the administration.

District Gurugram

75. 15-03-2017 Prohibit untawfut activities damage of public
property, btocking of roads, passages, railway
tracks, raitway ptatforms & its establishments
etc byt eh agitators and assembty of 5 or more
persons, carrying of any weapons like fire arms,
sword, lathis, barcha, kutaris, jetlies, knife, and
other weapons of offence tikety to cause
obstruction in the maintenance of peace and
tranquiItity.

District Gurugram

76. 09-03-2017 Prohibit the gathering of five or more persons,
carrying of weapons of offence viz fire arms,
sword, gandassas, tathies, barchhas, bhatlas,
jetties, knives, cycle-chains.

District Gurugram

77. 08-03-2017 Prohibit the gathering of five or more persons,
carrying of weapons of offence viz fire arms,
sword, gandassas, tathies, barchhas, bhattas,
jetties, knives, cycle-chains within the radius of
500 mtr of Maruti Suzuki Ptant IMT Manesar.

District Gurugram

78. 06-03-2017 Prohibit the gathering of five or more persons,
carrying of weapons of offence viz fire arms,
sword, gandassas, tathies, barchhas, bhallas,
jetties, knives, cycle-chains within the radius of
500 mtr of Maruti Suzuki Ptant IMT Manesar.

District Gurugram

79. 08-02-2017 Prohibit untawfuI activities, btocking of roads,
passages, etc by the agitators and assembty of 5

or more persons, carrying of any weapons like
fire arms, sword, gandasa, lathis, barchas,
kularis, jails, knife, and other weapons of
offence tikety to cause obstruction in the
maintenance of peace and tranquitlity.

District Gurugram

80. 03-02-2017 That the Thigri Pehra should be strictly enforced
in everv villaee.

District Gurugram

81. 03-07-2017 Prohibit/ban Hooka Bars. District Guruqram
82. 03-02-2017 Direct Att the Headmasters/Principals and

Managers /Owners of att the educational
institutions to instat[ CCTV Cameras, of good
quality and capacity having at least one month
data back-ups, in their Dremises to identifv the

District Gurugram
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cutprits more easily with the hetp of CCTV
Footage.

83. 03-07-2017 Direct a[[ the Owners of the security agencies to
get the antecedents/character, of the Guards
verified, as mandatory, before they are enrolled
in service. I further direct the Security Agencies
to get the arms licences of such guards,
reqistered with the Licensinq Authority.

District Gurugram

84. 03-02-2017 Direct att the Owners of Autos in district to make
necessary potice verification of their drivers in
which their present and recent residence
addresses, name with photos and their two other
withness with futt name, addresses and photos
woutd be ctearty mentioned, within 15 days of
the issue of these orders and wi[[ maintain their
proper written record/register in this regard
atso.

District Gurugram

85. 03-02-2017 Prohibit/ban the use of Loudspeakers/DJ's
between 10:00 PM to 06:00 PM in the interest of
sleep and peace of the people and the future of
the students.

District Gurugram

86. 03-02-2017 It is mandatory for the BPO Sector, Ca[[ Centers,
Business Estabtishments, Corporate Sector and
emptoyers to equip their vehictes, (for picking up
and dropping) with GPS systems within a month.

District Gurugram

87. 03-02-2017 Direct atl the Owners of Guest Houses, PGs,
Celebration points, Vatikas and Gardens to instal[
CCTV Cameras with proper tighting and facititate
security guards in 24x7 at their Guest Houses,
Cetebration Points-Vatikas, Gardens etc within
15 days of the issue of these orders and wi[[
maintain at least one month back-up data of
these CCTV Cameras.

District Gurugram

88. 03-07-2017 Direct the residents to report about their tenants
and domestic servants alongwith their [oca[ and
permanent home addresses atongwith their
attested photos and photo identify cards to the
respective police station within 10 days of the
issued of these orders so that their antecedents
and home addresses can be verified from the
police stations of the concerned to district and
atso direct the Member of RWAs and Housing
Societies, Controtlers to instat[ CCTV Cameras in
their respective areas and Housing Societies
immediately to identifv the cutprits.

District Gurugram

89. 03-07-2017 Direct a[[ the bank Managers to instatt CCTV
Cameras with proper tighting and facilitate
security guards in 24x7 at atl the ATMs within 15
days of the issue of these orders and witt
maintain at least one month back-up data of
these CCTV Cameras.

District Gurugram

90. 03-02-2017 Direct att the Managers/Owners of Tott
Ptazas/Toll Taxes to instatl CCTV Cameras of
good quatity at their Tot[ Ptazas/Tot[ Taxes
within 10 days from the issuance of these orders
and they are further directed to save/maintain
at least one month back-up data of these CCTV
Cameras.

District Gurugram

)1. 03-02-2017 lmpose prohibition of sate, storage and purchase
of the said China Dori which is purported to be
dangerous to human tife. Att the traders, general
pubtic and alt concerned in the district of
Gurgaon indutged in sale, storage and purchase
and other usages of this China Dori.

District Gurugram

92. 03-02-2017 1. The digging of new borewetls/tubewells in the
entire area is prohibited and totatly banned for
any prupose and thus ittegat.
2. No ground water witt be extracted for
commerciaI use.

District Gurugram

93. 03-02-2017 Direct the Owners/Managers of Pubs and Bars to
install CCTV Cameras in their premises and atso
on entrance and exit gates and areas within 1 5

days. The CCTV Cameras should be of good

District Gurugram
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quatity and the footage be kept stored, at lease
for 30 davs.

94. 18-01-2017 Direct att the Cyber Cafe Owners, P.G. Guest
Houses, Hotets, House Owners, Offices to keep
recoreds entered in register and l.D Proof of
their tenants/servant/visitior/guests & Arms
License hotders should not carry their arms in
public places.

District Gurugram

95. 10.08.2017 to
16.08.2017

PG/Cyber Owner/Hotels/Guest Houses Owners
directed to keep fu[[ detaits of their tenants.

District Gurugram

96. 07-09-2018 Prohibit untawfuI activities, blocking of roads,
passages, etc by the agitators and assembty of 5

or more persons, carrying of any weapons like
fire arms, sword, gandasa, lathis, barchas,
kularis, jails, knife, and other weapons of
offence tikety to cause obstruction in the
maintenance of peace and tranquitlity.

District Gurugram

97. 04-09-2018 Prohibit untawful activities, btocking of roads,
passages, etc by the agitators and assembty of 5

or more persons, carrying of any weapons like
fire arms, sword, gandasa, lathis, barchas,
kularis, jails, knife, and other weapons of
offence tikety to cause obstruction in the
maintenance of Deace and tranquitlitv.

District Gurugram

98. 24-07-2018 Prohibit the gathering of five or more persons,
carrying of weapons of offence viz fire arms,
sword, gandasa, lathis, barchas, kularis, jaits,
knife, cycte-chains etc within the whote area of
IMT Mansesar.

District Gurugram

99. 16-07-2018 Prohibit the gathering of five or more persons,
carrying of weapons of offence viz fire arms,
sword, gandasa, lathis, barchas, kularis, jaits,
knife, cycte-chains etc within the whole area of
IMT Mansesar.

District Gurugram

1 00. 23-01-2018 Banned the use of Drone, Micro Light Air Craft,
Glider/Power Glider, Hot Air Batton, Kite Ftying
and Chinese Micro Lieht.

District Gurugram

10't . 25-04-2018 Asaram in event of Judgement against him by the
Jodhpur Court.

District Gurugram

102. 06-04-2018 Bharat Bhand by serveal Datit
Group/Organisations

District Gurugram

1 03. 02.04-7018 Bharat Bhand by servea[ Datit
Group/Orqanisations

District Gurugram

104. 21-07-2018 Bharitya Kisshan Saneh for Dethi Ghero. District Guruqram
1 05. 29-01-2018 Prohibit as a measure of precaution, the

presence of unauthorized persons carrying of fire
arms and other artictes capabte of causing
injury, raising slogans and exhibiting ptacards
within the radius of 200 meters of the Cinema
Halt/Multiplexes.

District Gurugram

1 06. 23-01-2018 Film Padmavat District Guruqram
107. 24-01-2018 to

26-01-2018
Repubtic day . District Gurugram

1 08. 20-07-2018 Att lndia Motor Transport Congress Dethi has
catted for "Chakka Jamm" and same situation at
Raiiv Chowk in Gurusram.

Rajiv Chowk, Gurugram

1 09. 16.07.2018 to
18.07.7018

Manesar and other Labour organizations are
gathering witt get assembted at Rajiv Chowk, NH-
8. Guruqram.

District Gurugram

110. 25.07.2018 The employees and Labour organizations of
Honda Scooter and Motorcycte lndia Ltd.
Gurugram are going to in front of Ptot No. 1 & 2,
Sector 3, IMT Manesar, Gurugram.

District Gurugram

111. 10.08.2018 to
't6.08.2018

lndependent Day 201 8 District Gurugram

112. 06.08.2018 to
07.08.2018

The Haryana Roadways Joint Action Committee
have qive a ca[[ for aqitation

District Gurugram

113. 04.09.2018 to
05.09.20't8

The Haryana Roadways Joint Action Committee
have qive a catI for agitation

District Gurugram

114. 05.09.2018 to
20.09.2018

The Secondary/Sr. Secondary (Open School Alt
Category) Examinations September, 2018

District Gurugram

115. 06.09.2018 titt
further order

The Haryana Roadways Joint Action Committee
have qive a cat[ for aqitation

District Gurugram
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116. 07.09.2018 to
08.09.2018

The INLD have given a cat[ for Haryana Bandh District Gurugram

117. 10.08.2018 to
16.08.2018

It has been informed that input received from
inteItigence Agencies lndicate that tt terrorist
Groups are desperatety planning to execute
terrorist activity on eve of the most important
nationaI festival, Gurugram.

District Gurugram.

1 18. 13.09.2018 to
15.09.20't8

That there is apprehension of disturbance due to
offering of prayer by the members of a
community in open places as we[[ as threatening
catl given by other community and tikety
disturbances in various ptace in Gurugram,
District Guruqram.

District Gurugram.

119. 1 5.10.2018 to
17.10.2018

The Haryana Roadways Joint Action Committee
have qive a calI for aqitation.

District Gurugram

120. 18.10.2018 to
19.10.7018

The Haryana Roadways Joint Action Committee
have qive a catl for agitation.

District Gurugram

121. 18.10.2018 to
19.10.201 8

For Dussehra Celebration District Gurugram

122. 19.10.2018 to
22.10.2018

The Haryana Roadways Joint Action Committee
have qive a catl for agitation.

District Gurugram

123. 22.10.2018 to
75.10.2018

The Haryana Roadways Joint Action Committee
have qive a catI for aqitation.

District Gurugram

124. 26.10.2018 to
29.10.7018

The Haryana Roadways Joint Action Committee
have qive a ca[[ for aqitation.

District Gurugram

125. 31 .10.2018 ro
02.11.2018

The Haryana Roadways Joint Action Committee
have give a ca[[ for agitation.

District Gurugram

126. 30.10.2018 to
08.'t 1 .201 8

At Diwati Cerebration, The safety of people due
to emerqent pottution in the District.

District Gurugram

177. 10.11.2018 to
11.11.2018 AND
17.11.2018 to
18.1 1 .2018

The Examination for Group-D posts. District Gurugram

178. 17.11.2018 to
19.11 .2018

The Prime Minister of lndia witt be visiting at
Suttanpur Gurugram.

District Gurugram

129. 23.11.2018 For Bursting fire crackers during Gurupurb
cetebration

District Gurugram

1 30. 24.01.2018 to
26.01.2018

Ban on use of Drone on Republic Day Celebration District Gurugram

131 . 25.12.2018 to
26.12.2018 and
31 .12.2018 and
01.01.2019

For Bursting fire crackers to be prohibited on
other days pre and post Christmas Day and New
Year eve.

District Gurugram

137. 08.09.2018 to
07.03.2019

The general pubtic coming from various ptaces of
Gurugram district for their work at D.C. office,
SDM Office, SaraI Kendra, Tehsit/5ub TehsiI
Office and various other offices situated in Mini
Secretraiat is facing difficutty in entering the
respective offices due to the agitation/Dharna
Pardarshan and handing over of Gyapan/Demand
letter by the various
organizations / association / unions.

District Gurugram

1 33. 20.01.2019 to
26.01.2019

It has been informed that input received from
inteltigence Agencies lndicate that a[[ terrorist
Groups are desperatety ptanning to execute
terrorist activity on eve of the most important
nationaI festivat.

District Gurugram

134. 07.01.2019 to
09.01 .2019

The Haryana Roadways Sarve Karamchari Sangh
(Concerned Akhit Bhartiya State Govt. Emptoyees
Fedration) have qiven a catl for aqitation

District Gurugram

1 35. 16.04.2019 to
23.04.2019

To General Etection to the Lok Sabha-2019 at the
time of fitine of Nomination.

District Gurugram

136. 01 .04.2019 to
30.06.2019

That prohibitory order under section 144 Cr.PC
regarding firing during marriages and other
functions be issued for the maintenance of Law
& Order.

District Gurugram

137. 09.07.7019 to
30.07.7019

To commencement of examination of D.L.Ed.
(Re-appear/Regular), Secondary/Sr. Secondary of
Board of School Education, Bhiwani Haryana.

District Gurugram

1 38. 29.07 .2019 to
30.07.2019

m'rcs qrdr fi at{ra District Gurugram

139. 25.07.2019 to
30.07.2019

o-rzis qI,T il allra District Gurugram
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140. 08.08.2019 to
1 5.08.2019

It has been informed that input received from
intelligence Agencies lndicate that att terrorist
Groups are desperatety ptanning to execute
terrorist activity on eve of the most important
nationaI festival.

District Gurugram

141 25.10.2019 to
28.10.2019

The purpose of Community fire cracking during
Diwati FestivaI Cetebration.

District Gurugram

147. 26.17.7019 to
27.12.2019

The Hon'bte Transport Minister, Govt. of Haryana
wit[ inaugurate buses to ptying under E-Tickting
Machine and Kitometer Scheme from Bus Stand
Gurugram.

District Gurugram

143. 1 8-03-2020 to
31-03-2020

Covid-19. District Gurugram

144 01-17-2020 On catl of Gherao of Dethi by Bhartiya Kissan
Union & Kissan Orqanization.

District Gurugram

145. 06.04.2021 and
shatl remain in
enforce for a
period of one
month

Farmer agitation District Gurugram

146. 11 -08 202
15-08-2021

to1 lndependence Day District Gurugram

147. 75.04.2071 till
further order

The Covid-19 pandemic District Gurugram

148. 18.12.7021 &.

19.12.2021
For Haryana Teachers Etigibitity Test 202'1 District Gurugram

149. 31-10-2071 That amidst the covid-19 pandemic District Guruqram
1 50. 03.10.2021 During By-Etection of ward no. 34, Municipal

Corporation, Gurugram
District Gurugram

151. 26.09.2021 On account of written Examination (OMR Based)
for the post of Sub lnspector (mate) & Sub
lnspector (Femate)

District Gurugram

152. 19.09.2021 That Hon'ble Vice President of lndia is visiting at
Guruqram.

District Gurugram

1 53. 12.09.2021 On account of NationaI Etigibitity cum Entrance
Test (UG)-2021

District Gurugram

154. 12.09.2071 On account of Written Examination HCS (Ex. Br.)
& other Atlied Services Preliminary Examination-
7021

District Gurugram

1 55. 28.03.2077
&
29.03.7022

The Haryana Roadways Sangha Morcha have given
a ca[[ for agitation

District Gurugram

156. 12.02.2022
to
13.02.2022

The visit programme of Hon'ble Chief Minister,
Haryana

District Gurugram

157. 12.07.2072
to
13-02-2022

Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aerial Vehictes
(e.g., Drones, etc)

District Gurugram

1 58. 05.03.2022 to
06.03.2022

Visit Programme of Hon'ble Chief Minister,
Haryana Ban the use of unmanned Aerial Vehicles
(e.g., Drones, etc)

District Gurugram

159. 09-03-2022 Visit Programme of Hon'ble Chief Minister,
Haryana Ban the use of unmanned Aerial Vehictes
(e.9., Drones, etc)

District Gurugram

1 60. 12-03-2022 Visit Programme of Hon'ble Chief Minister,
Haryana Ban the use of unmanned Aeriat Vehictes
(e.q., Drones, etc)

District Gurugram

161. 28.03.2022
to
29-03-7022

Haryana Sangha Morcha District Gurugram

167. 01.04.2022 Visit Programme of Hon'ble Chief Minister,
Haryana Ban the use of unmanned Aerial Vehicles
(e.q., Drones, etc)

District Gurugram

'163. 70.04.7027
&

21.04.2022

Visit Programme of Hon'ble Chief Minister,
Haryana Ban the use of unmanned Aerial Vehicles
{e.e.. Drones. etc)

District Gurugram

164. 21.04.2022 N qd WrT, €r (d-ft rER, q-fr 3{rE) 6t

tr-qrq ffi di R.rd elid ,i sf,ri, 4-A qflri h
frq a2r m fi qrf,{ etf,i q-{ qfr"iE ilrn-A

District Gurugram

165. 27.04.2022 t$ qd aIst, rofl (rrft rER, tS 3rfr) 6}

$il-a m d Rrd u-..df fi Tile, rri qflre fi
District Gurugram
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frr'aen ffi fr qrfl 3H w qGdE ilari
166. 10.05.7072 Visit Programme of Hon'bte Chief Minister,

Haryana Ban the use of unmanned Aerial Vehictes
(e.q., Drones, etc)

District Gurugram

167. 18&.19.05.2022 Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aerial Vehictes
(e.9., Drones, etc)

District Gurugram

1 68. 19.06.2072 GeneraI Etections for the seats of Chairperson
and member of atl the wards of Municipal Council
Sohna. Guruqram

MunicipaI Council
Sohna, Gurugram

169. 16.06.2027
to

22.06-7022

GeneraI Etections for the seats of Chairperson
and member of a[[ the wards of Municipal Council
Sohna, Gurugram

MunicipaI CounciI
Sohna, Gurugram

170. 19.06.205
&
?0.06.2022

Visit Programme of Hon'ble Chief Minister,
Haryana Ban the use of unmanned Aerial Vehicles
(e.9., Drones, etc)

District Gurugram

171. 29.46.2073
&
30.05.2022

Visit Programme of Hon'ble Chief Minister,
Haryana Ban the use of unmanned Aerial Vehicles
(e.g., Drones, etc)

District Gurugram

177. 19.07.7077 Visit Programme of Hon'ble Chief Minister,
Haryana Ban the use of unmanned Aerial Vehicles
(e.9., Drones, etc)

District Gurugram

173. 25.07.2022 Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aerial Vehictes
(e.g., Drones, etc)

District Gurugram

174. 15.08.2027
&
16.08.2027

Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aerial Vehictes
(e.g., Drones, etc)

District Gurugram

175. 70.08.2022 Lumpy Skin Disease District Guruqram
176. 08.09.2022 A catl for aeitation bv Saniha Morcha Union District Gurugram
177. 11.09.2022 Visit Programme of Hon'bte Chief Minister,

Haryana Ban the use of unmanned Aerial Vehictes
(e.9., Drones, etc)

District Gurugram

178. 14.09.2072 To prohibit sate of tabocco &retated products in
vicinity of Government& Private School

District Gurugram

179. 28.09.7022 To prohibit curb slaughtering, cruetty and itlegat
transportation of Camets

District Gurugram

1 80. 29.09.7022
to
17.10.2072

Secondary/ Sr. Secondary Exam District Gurugram

181 . 15.10.2022 Visit Programme of Hon'ble Chief Minister,
Haryana Ban the use of unmanned Aerial Vehictes
(e.g., Drones, etc)

District Gurugram

182. 02.11.2022 Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aeria[ Vehictes
(e.9., Drones, etc)

District Gurugram

1 83. 04.o5_'ttJZZ
to
05.11.2022

Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aerial Vehicles
(e.g., Drones, etc)

District Gurugram

184. 07.11.2022
to
12.11.2022

Panchyati Etection District Gurugram

1 85. 05.11.2022 Air Quatity Management District Guruqram
1 86. 21.11.7027 Ban the use of drone and bursting of creckers by

marriage Ha[[s situated on Otd Dethi-Gurugram
Road and Sheetal Mata Road.

District Gurugram

187. 71.11.7022 Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aerial Vehictes
(e.9., Drones, etc)

District Gurugram

1 88. 06&07.12.2022 Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aerial Vehictes
(e.s.. Drones. etc)

District Gurugram

1 89. 18&.19.12.7072 Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aeria[ Vehicles
(e.g., Drones, etc)

District Gurugram

1 90. 22&23.12.2022 Visit Proeramme of Sh. Rahut Gandhi District Guruqram
191. 05.01.2023

to
07.01.2023

Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aerial Vehicles
(e.g., Drones, etc)

District Gurugram

192. 16.04.2023 UPSC Exam District Guruqram
1 93. 30.04.2023 Visit Proqramme of Vice-President of lndia District Guruqram
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194. 71.05.2023 HPSC Exam District Gurugram
1 95. 20&21 -05-2023 Visit Programme of Hon'bte Chief Minister,

Haryana Ban the use of unmanned Aerial Vehicles
(e.9., Drones, etc

District Gurugram

196. 31.05.2023 Ittegat Strike by sanitation workers of MunicipaI
Corporation, Gurugram

District Gurugram

197. 04.07.7073 Visit Programme of Hon'bte Chief Minister,
Haryana Ban the use of unmanned Aerial Vehictes
(e.g., Drones, etc

District Gurugram

1 98. 13&.14-07-2023 G20 Meeting Ban the use of unmanned Aeriat
Vehictes (e.g., Drones, etc

District Gurugram

199. 25.07.2023 to
15.08.2023

lndependence day Ban the use of unmanned
AeriaI Vehictes (e.9., Drones, etc and direct atl
the Cyber cafe, P.G., Guest House, Hotels ,

House owners, to record details in register and
l.D. Proof of the tenants/servants/
Visitors /Guests.

District Gurugram

200 31-07-2023 to
07-08-7023

Voitance in district Nuh District Gurugram

701 01 -08-2023 Voitance in district Nuh f or Setling [oose
petro[/Diesel to any person

District Gurugram

District Faridabad

Sr.
No.

Period of
imposition of
Section 144

Purpose Places where the
section 144 was
imposed

1 03-06-2016 to
03-08-2016

Jat Agitation Whole Faridabad

2 20-11-2016 PM Visit Faridabad Surajkund Area

3 08-01-2017 MCF Election Whote Faridabad

4 28-01-2017 Jat Agitation Whote Faridabad

5 25-08-2017 Dera Saccha Sauda Satsang Bhawan Sikri Around and in Vittage
Sikri

6 08-09-2017 Prevent untawful activities
inside and outside of the
premises of Naam Charcha
Ghar, Vittage Sikri, Batlabgarh

Vitlage Sikri,
Battabgarh, Faridabad

7 27-09-2017 to
16-10-2017

Open School Exam Around each exam
Center

8 09-10-2017 Fire Crackers on Diwati Festival Whole Faridabad

9 7Z-11-2017 MDU Exam Around att MDU

affitiated Co[leges
10 13-12-2017 Striking of NHM Employees Around atl

Hospitat/CHC/ PHC

11 25-01-2018 Screening of Movie Padmavat Around each PVR

12 02-02-2018 to
18-02-2018

Surajkund Meta Around Surajkund Area

13 18-02-2018 to
23-02-2018

Balidan Divash & Dethi Ghero Whote Faridabad

14 08-03-2018 to
03-04-20't8

Haryana Board Exam Around each exam
Center

15 07.05.2018 Prevent of selling meat in Open Area Whole Faridabad

16 07-05-2018 Prevent of burning of leaf Whole Faridabad

17 03-06-201 8 UPSC Exam Around each exam
Center

18 07-07-2018 to
26-07-2018

Haryana Board Exam Around each exam
Center

19 05-09-2018 to
20-09-2018

Open School Exam Around each exam
Center

70 23-10-2018 Control air Potlution Whote Faridabad

21 12-05-2019 Loksabha Election Whole Faridabad

27 21-09-2019 to
30.1 0-201 9

Haryana Vidhan Sabha Etection 2019 Whote Faridabad

23 16-11-2019 to
17 -11-2019

HTET Exam Around each exam
Center

24 20-03-2020 Covid-19 Whote Faridabad

25 28-04-2020 Covid-19 Whote Faridabad
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26 04-05-2020 to
17-05-2070

Covid-19 Whole Faridabad

27 21-06-2020 Covid-19 Whole Faridabad

28 31-07-7020 Covid- 19 Whote Faridabad

29 10-08-2020 to
30-08-2020

Covid-19 Whote Faridabad

30 1 5-08-2020 lndependence Day Whote Faridabad

3'1 28-08-7070 Ittegat R.O & Tubewetl Connections Whote Faridabad

37 15-09-2020 UG/PG Exam Around each exam
Center

33 04-10-2070 UPSC Exam Around each exam
Center

34 26-10-2070 to
23-11-2077

Haryana Board Exam Around each exam
Center

35 25-11-2020 Dethi Chato March Whote Faridabad

36 02-01-2071 to
03-01-2021

HTET Exam Around each exam
Center

37 19-01-2021 Haryana Board Exam Around each exam
Center

38 19-01-7021 Haryana Board Exam Around each Exam
Centers

39 06-02-2021 Nation wide Chakka Jaam Bus Stand Battabgarh
and NIT

40 14-04-2021 Bhim Rao Ambedkar Jayanti Whote Faridabad

41 27-04-2021 Covid-19 Whote Faridabad

47 14-06-2021 to
29-06-2021

Khori Demotition Around Khori area

43 07-08-2071 to
08-08-2021

HSSC Exam Around each exam
Center

44 15-08-2071 lndependence Day Whole Faridabad

45 18-08-2021 to
03-09-2021

Haryana Board Exam Around each exam
Center

46 05-09-7021 EPFO Exam Around each exam
Center

47 07-09-2021 Harayana Open Exam Around each exam
Center

48 12-09-2021 HCS Exam Around each exam
Center

49 76-09-2071 HSSC Exam Around each exam
Center

50 09-10-2021 to
10-10-2021

UPSC Exam Around each exam
Center

51 28-10-7021 to
31-10-2021

HPSE Exam Around each exam
Center

52 14-11-2071 NDA & CDS Exam Around each exam
Center

53 12-12-2021 HSSC Exam Around each exam
Center

54 76-01-2022 Repubtic Day Whote Faridabad

55 08-02-2022 to
10-02-2022

Voting Counting of UP etection Whole Faridabad

56 10-02-2022 to
10-03-7022

Vidhan Sabha Etection UP 20Zz Whote Faridabad

57 30-03-2022 to
27-04-2072

Haryana Board Exam Around each exam
Center

58 06-04-2022 Burning of remains of crops Whole Faridabad

59 10-04-2022 NDA & CDS Exam Around each exam
Center

60 72-04-ZOZZ Burning of Tudi in Bricks kiln Each Bricks Kitn

61 27-04-2022 Burning of Tudi in Bricks kitn Each Bricks Kitn

62 17-05-2022 lnstallation of CCTV Camera in Banks At[ Banks of Faridabad
63 17-05-2022 Comptiance of RBI Guidetines At[ Banks of Faridabad

64 04-06-7022 to
19-06-2022

MCF Etection Whote Faridabad

65 05-06-2022 UPSC Exam Around each exam
Center

66 05-06-2022 UPSC Exam Around each exam
Center



83

67 16-06-2022 Agniveer Scheme Whote Faridabad

68 09-07-7072 UG/PG Exam Around each exam
Center

69 76-07-2027 to
19-08-2022

Haryana Board Exam Around each exam
Center

70 28-07-77 to
15-08-2022

lndependence Day Whote Faridabad

71 15-08-2022 lndependence Day Whote Faridabad

72 30-08-2022 NDA Exam Around each exam
Center

73 29-09-2022 to
17-10-2022

Haryana Board Exam Around each exam
Center

74 10-10-2022 to
31-01-2023

Use of Crackers Whote Faridabad

75 27-10-2022 to
28-10-7072

Chintan Shivir Around Function
Venues

76 05-11-2022 to
06-11-2022

CEI 2022 Exam Haryana Around each exam
Center

77 20-11-2022 Used of unmanned aerial Vehictes Around CM Visit Area

78 27-11-2072 to
24-11-2022

Courts Subordinate Exam Around each exam
Center

79 22-11-7022 to
25-11-7072

Zita Parishad & Panchayat Elections AlI Etections areas

BO 03-12-2022 to
04-12-2072

HTET Exam Around each exam
Center

81 21-12-2027 High Court Punjab & Haryana Driver Exam Around each exam
Center

82 22-12-2022 to
24-17-2022

Bharat Jodo Yatra Around route area

83 05-01-2023 High Court Punjab & Haryana Exam Around each exam
Center

84 26-01-2023 Republic Day Whote Faridabad

B5 03-02-2023 to
19-02-2023

Surajkund Mela Around Surajkund Area

86 15-02-2023 to
05-04-2023

CBSE Exam Around each exam
Center

87 27-02-2073 to
28-03-2073

Haryana Board Exam Around each exam
Center

88 08-04-2023 Used of unmanned aerial Vehictes Around CM Visit area

89 15-04-2023 to
16-04-2023

NDA & CDS Exam Around each exam
Center

90 17-05-2023 MDU Exam Around att MDU

affitiated Cotteqes
91 21-05-2023 HPSE Exam Around each exam

Center
92 28-05-2023 UPSC Exam Around each exam

Center
93 25-06-2023 EPFO Exam Around each exam

Center
94 27-06-2023 lnstallation of CCTV Camera in Banks and

Compliance of RBI Guidetines
Att Banks of Faridabad

95 05-07-2023 Kawad Yatra Whote Faridabad

96 07-07-2023 to
09-07-2023

Bye Etection of Panchayat Around each Election
Center

97 25-07-2023 Chines Manjha Whole Faridabad

9B 31-07-2023 Brij Mandat Dharmik Yatra Whole Faridabad



Annexure-B

b) The detail of places where the Suspension of Telecom Services in the State:-

Sr.

No.
Order start
dated

Order till
date

Districts for which suspension
orders were issued

In connection with

I 20.02.2016
26.02.2016

26.02.2016
29.02.2016

Kaithal During Jat Agitation

18.02.2016 11.03.2016 Jind View of normal situation after Jat
Aeitatio

18.02.2016 Panipat To maintain law & Order in the
District Panipat dLrring Jat
Agitation

19.02.2011 Panipat To maintain law & Order in the
District Panipat during (Kala
Diwas)

26.02.2011 Panipat To maintain law & Order in the
District Panipat during (Balidan
Diwas)

). 18.02.2016 01 .03.201 6 Rohtak During Jat Reservation Agitation
r 8.02.2016 0 r .03.2016 Sonipat Regarding Jat Reservation

Asitation
18.02.2017 20.02.2011 Sonipat Regarding Jat Reservation

Agitation
19.03.2017 S irsa During Jaat Aarkshan

10. 03.06.2016 Faridabad Jat Agitation
l1 19.02.2016 25.02.2016 Jhajjar Regarding Jat Reservation

Agitation
12. 02.03.2016 Jhajjar Regarding Jat Reservation

Agitation
13. 11.03.2016 Jhajjar Regarding Jat Reservation

Agitation
14. 23.03.2016 Jhajjar Regarding Jat Reservation

Agitation
15. 3 r .05.2016 Jhajjar Regarding Jat Reservation

Agitation
16. 28.01.2011 30.01 .2017 Jhajjar Regarding Jat Reservation

Agitation
17. 2s.02.2017 Jhajjar Regarding Jat Reservation

Agitation
r8. 17 .03.2011 Jhajjar Regarding Jat Reservation

Agitation
19. 24.08.2017 21.08.2011 All Haryana Verdict to be announced in case of

Sant Ram Rahirn
20. 21.08.2011 29.08.2017 All Haryana -do-

1 27.08.20t1 29.08.2017 Dera Sirsa (lease line) -do-
/2. 29.08.2011 30.08.20 r 7 Ambala, Kurukshetra, Kaithal,

Jind, Hisar, Fatehabad and Sirsa
-do-

23. 08.09.2017 10.09.2017 Sirsa Sanitization process of dera
Headquarters

24. 24.11.2011 26.11.201'7 Jind, Hansi, Bhiwani, Hisar,
Fatehabad, Karnal, Panipat,
Kaithal, Rohtak, Sonipat, Jhajjar
and Charkhi Dadri

Public rallies at Jasiya (Rohtak) &
Jind

25. 08.1 I .2019 il.il.20r9 Nuh, Yarnunanagar, Sohna
(Gurugram) and Hathin (Palwal)

Judgement of Hon'ble Supreme
Courl in Ramjanamblioom-Babri
mas.lid case

26. 26.0t.2021 21 .01.202t Sonipat, Palwal, Jha-i.lar Kisan agitation on Red Forl on
26t1'January

21. 27.01.2021 28.01.2021 Sonipat, Palwal, Jhajjar Kisan agitation on Red Fort on
26tl'January

28. 28.01.2021 29.01.2021 Sonipat, Palwal, Jhajjar Kisan agitation on Red Foft on
26tl'January

29. 29.01.2021 30.01.2021 Sonipat, Palwal, Jhajjar, Ambala,
Yamunanagar, Kurukshetra,
Karnal, Kaithal, Panipat, Hisaq
Jind, Rolrtak, Bhiwani. Charkhi

Kisan agitation

)..

+.

7.

3.

).



Dadri, Rewari, Fatehabad and
Sirsa

30. 30.01.2021 31.01.2021 Sonipat, Palwal, Jhajjar, Ambala,
Yamunanagar, Kurukshetra,
Karnal, Kaithal, Panipat, Hisar,
Jind, Rohtak, Bhiwani, Charkhi
Dadri, Rewari, Fatehabad and
S irsa

Kisan agitation

1 31.01.2021 01.02.2021 Sonipat, Jhajjar, Ambala,
Kurukshetra, Karnal, Kaithal,
Panipat, Hisar, Jind, Rohtak,
Bhiwani, Charkhi Dadri,
Fatehabad and Sirsa

Kisan agitation

) /.. 01.02.2021 02.02.2021 Kaithal, Panipat, Jind, Rohtak,
Charkhi Dadri, Sonipat and Jhaiiar

Kisan agitation

JJ. 02.02.2021 03.02.2021 Kaithal, Panipat, Jind, Rohtak,
Charkhi Dadri, Sonipat and Jhaiiar

Kisan agitation

34. 03.02.2021 04.02.2021 Kaithal, Jind, Rohtak, Sonipat and
Jhaiiar

Kisan agitation

35. 04.02.2021 05.02.2021 Sonipat and Jhaiiar Kisan agitation
36. 0s.02.2021 06.02.2021 Sonipat and Jhaiiar Kisan agitatiou
31. 06.09.2021 07.09.2021 Karnal Kisan Mahapanchayat
38. 01.09.2021 01.09.2021 Kurukshetra, Kaithal, Jind and

Panipat
Kisan Mahapanchayat

39. 08.09.2021 08.09.202 t Karnal Kisan Mahapanchayat and further
continue dharna

10. 09.09.2021 09.09.2021 Karnal Kisan Mahapanchayat and firrther
continue dharna

I 16.06.2022 11.06.2022 Palwal New Army recruitment Policy
(Agniveer)

+2. 16.06.2022 11.06.2022 Sub Division Ballabgarh of
Faridabad

New Army recruitment Policy
(Agniveer)

43. 17.06.2022 18.06.2022 Mahendergarh New Anny recruitment Policy
(Agniveer)

44. 17.06.2022 18.06.2022 Palwal and Sub Division
Bal labgarh of Faridabad

New Anny recruitment Policy
(Agniveer)

45. 26.02.2023 28.02.2023 Nuh violence
+6. 31.01 .2023 02.08.2023 Nuh Violence in Nuh
47. 31.01 .2023 02.08.2023 Faridabad Violence in Nuh
48. 31.01 .2023 02.08.2023 Palwal and Sub Division Sohna,

Pataudi & Manesar of district
Gurugram

Violence in Nuh

49. 02.08.2023 05.08.2023 Nuh. Faridabad, Palwal and Sub
Division Sohna, Pataudi &
Manesar of district Gurugrarn

Violence in Nuh

50. 05.08.2023 08.08.2023 Nuh Violence n Nuh
5l 05.08.2023 01.08.2023 Palwal Violence n Nuh
i2. 06.08.2023 01.08.2023 Sub Division Ballabgarh of district

Faridabad
Violence in Nuh

t3. 08.08.2023 11.08.2023 Nuh Violence n Nuh
54. l 1.08.2023 13.08.2023 Nuh Violence n Nuh
t5. 26.08.2023 28.08.2023 NLrh To prevent any disturbance

peace and public order in
JLrrisdiction in district NLrh

of
the


